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to be eliminated. These would be some positive and concrete steps in the
right direction.

India has been a responsible member of the international nuclear
non-proliferation regime and will continue to take initiatives and work with
like-minded countries to bring about stable, genuine and lasting non-
proliferation, thus leading to a nuclear-weapon-free-world.

Thank you, Sir. I would happy to provide clarifications tomorrow,
or at any stage, as directed by you.

SHRI PRANAB MUKHERIJEE (West Bengal): As the Minister has
some commitment, we can seek clarifications tomorrow because this is an
important staement, on which we would like to seek clarifications.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Will that
be alright, Mr. Minister.
SHRI JASWANT SINGH: Yes, Sir; indeed.

THE FINANCE BILL, 2000

[THE VICE-CHAIRMAN, (SHRI SURESH PACHOURI), IN THE
CHAIR]

THE VICE-CHAIRMAN (Shri Suresh Pachouri): Now, we take up
the Finance Bill, 2000, allotted time is four hours. Shri Yashwant Sinha.

THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): Sir,
I rise to move:

"That the Bill to give effect to the financial proposals of the
Central Government for the financial year 2000-2001, as
passed by Lok Sabha, be taken into consideration."

Sir this Bill was introduced in the Lok Sabha on 29th February,
2000, and, thereafter, passed on 4th May, 2000. It has now been referred to
this House for consideration and return. Sir, a large number of suggestions in
regard to the proposals made in the Finance Bill, 2000 had
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been received from the hon. Members of Parliament, Standing Committee of
Parliament, trade associations, various Chambers of Commerce, and through
comments appearing in the media. After carefully examining these
suggestions, I proposed some amendments to the Finance Bill and the
amended Bill was passed by the Lok Sabha.

, Sir, I look forward to the discussion on the Finance Bill, 2000 in this
House. Now, I commend the Finance Bill, 2000 for consideration and return.

The question was proposed.

SHRI N.K.P. SALVE (Maharashtra) : Sir, the Finance Minister has
been kind enough to roll back part of the proposals that he had in the original
Bill. He stubbornly resisted rolling back some of the very important requests,
suggestions and demands to which I shall be referring. But, Sir, my concern
is, if a student of public finance and applied economics, if he were to
juxtapose the figures in the Budgets of 1999-2000 and 2000-2001 alongside
some of the data and important figures in the key indicators referred to in the
Economic Survey of 1999-2000 for the purposes of evaluation of India's
economic position and the financial position, he would reach at two alarming
conclusions, and however alarming conclusions as they may be, they are
absolutely indisputable and incontrovertible. Sir, one conclusion is that the
economy of the country today, the state of the economy, is in an extremely
precarious condition. The other conclusion is that the financial position of the
country has deteriorated so dangerously that unless the fiscal managements
were to come back to a path of rectitude, the situation cannot improve. We
have come to a situation where we have to enforce very uncompromisingly
rigorous financial discipline, otherwise very shortly we will be entering into a
very dangerous area, critical area from where the entire chaos and collapse
would not evert be at an arm's length. Sir, I am making these submissions and
these observations neither to score a debating point nor do I want to create an
undue alarm or panic, but I must caution the Finance Minister that he must
take the fiscal management immediately without delay to a path of rectitude.
Sir, through this House, I am sharing this view and concern with the entire
country. I am in a very good company of a very distinguished member of the
Union Cabinet and he happens to be none other than our hon. Finance
Minister himself. Sir, I am referring to a report of the Ist May in "The
Statesman" and this report has
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not been controverted. If it is so, he may controvert it here. The report says,
"The Government is heading for an internal debt trap that might burgeon into
a full blown crisis in two years. The Finance Minister, Mr. Yashwant Sinha
has admitted to the gravity of the situation and is reported to have
communicated the state of affairs to the Prime Minister." So, it is not that the
Finance Minister is not aware; it is not that the Prime Minister is not aware;
and it is also not that the Government is not aware. But I do not know; for
their own compulsions, they are unable to take decisions which will show a
perceptible attempt of the Government to bring the entire fiscal management
to a path of rectitude. Sir, I want to take some time to point out how dismal
the financial position is, as it emerges from the Budget figures. Take the
figures of 1999-2000. Sir, the actual fiscal deficit is worked out to be Rs.
1,08,898 crores as against the budget deficit of Rs. 79,955 crores. Why have
the Government overspent such a large amount of Rs. 28,943 crores? Sir,
here in his budget speech, he has given some reasons for this. He says, " It is
due to defence escalations, due to Orissa, due to elections and, perhaps, due
to a shortfall in disinvestments." All that aggregates, Sir, to Rs. 12,010 crores.
What about the balance of a large amount of nearly Rs. 17000 crores? Where
have you overspent this money? Isn't it sheer of profligacy? Isn't it sheer
wasteful expenditure of the Government? A Government which needs to
economise on every sphere, on every area, on every point, on every item of
expenditure, is overspending, and going far beyond the budgeted fiscal
deficit. Sir, I want to read out certain figures which are in the Budget and
which are causing a great deal of concern to me. Sir, the fiscal deficit has
been worked out at Rs. 1,11,275 crores, the largest-ever in the last 52 years. I
am sure, this will bound to increase because last year it was increased by Rs.
28,000 crores. Sir, only God knows by how many thousands or crores it will
increase in the future. The revenue deficit is Rs. 77,425 crores and the interest
payment is Rs. 1,01,266 crores. The revenue receipt is Rs. 2,03,678 crores.

The internal and external borrowings are more than Rs. 14 lakh
crores. Sir, what does this mean? This means that every day, the Government
will borrow Rs.304.68 crores to keep itself in power. The Government will
have to pay a daily interest of Rs.277.44 crores for governance. To meet the
revenue expenses, Mr. Yashwant Sinha will be borrowing Rs.212.12 crores
every day. The interest payment is
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Rs. 1,01,266 crores, which is 49.7 per cent of the revenue receipts. These
figures establish one thing, that this Government is the most expensive
Government we have ever had. This governance is the most expensive
governance of the Centre ever. It is going on further. We are getting more and
more indebted. Our indebtedness and our interest burden are unsustainable,
and they are increasing every year, making the financial burden unbearable. It
is crushing the nation. Our fiscal deficit was Rs.50,253 crores in 1995-96. In
five years, it has increased to Rs. 1,11,275 crores. It has more than doubled.
Every year, the Government is depending more and more on borrowings. The
large fiscal deficit for 2000-2001 has been arrived at after proposing the
additional taxation of nearly Rs.7,000 crores. At this rate, as pointed out by
the Finance Minister to the Prime Minister, we will surety fall into a terrible
debt-trap.

Sir, the external sector is causing an equal amount of discomfort and
anxiety. The trade deficit is increasing every year. In 1998-99, it was $8,245
million. It has increased, in 1999-2000, to $8616 million. We are told that
there is growth in exports of 12 per cent, 14 per cent and 18 per cent. But the
real cause of concern is something else. Our share in the global trade is less
than 1 per cent. It is 0.65 per cent. Unless you are going to raise your share in
the global trade, to say that there is growth in exports, is falsehood, and we
are only deceiving ourselves. The heavy external sector's debt is more than
double the foreign exchange reserves we have. Every year, we have a
growing trade deficit and an extremely low share of India in the global trade,
and there is the possibility of that eating into our foreign exchange reserves.

Therefore, if you want to avoid a financial collapse, I have
suggestions to make to the Finance Minister. Work towards reducing our
costly debts, prioritise the burden on the PSUs expeditiously, and have a more
strict check on the expenditure by drastically downsizing the Government.
The cost of governance must come down. We cannot afford such an
expensive governance in our country, nor can we afford such an expensive
Government. Every year, the fiscal deficit should come down by at least Rs.
10,000 crores, and not go up, as it has been growing. Our net borrowing every
year to run the Government is increasing both in respect of debt and debt-
servicing.

The next suggestion I have to make is that the next Finance
Commission should be told to lay down guidelines for the expenditure for
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the Central and the State Governments to reduce the ratio of interest payment
to revenue receipts so that the ratio of interest payment to revenue receipts in
respect of the Centre and the States is reduced to 25 per cent in the next five
years. Today, it is 49.7 per cent. All-out efforts should be made to increase
our share in the global trade. If this is not done, Mr. Finance Minister, the
doom is not very far at your hands.

Sir, I was trying to analyse the reasons for this reckless expenditure
and the sheer profligacy.

1 was looking at the figures at the graph which is given in the
Budget papers for 2000-2001. In the year 1995-96, when Dr. Manmohan
Singh ceased to be the Finance Minister, the fiscal deficit was Rs.50,000
crores. Today, it is at Rs. 1,11,275 crores. After he relinquished his office,
every year, the fiscal deficit is going up. We are having more and more
expensive Governments and this, Government, unfortunately, is the most
expensive one. Sir, I remember how straight Dr. Manmohan Singh was. I
happened to be a Cabinet Minister when he was the Finance Minister. Leave
alone Rs. 100 crores or Rs.50 crores, even to get Rs.One lakh, he was the
toughest nut to crack. A gentleman that he has been, in the matter of asking
for any indulgence in finances, any funds, he was just unwilling and un-
relenting. There are political limitations today. Coalition Governments are
extremely fragile politically and economically. If parties, 20 parties, form a
coalition, well, good luck and good wishes to them. But, Sir, then, parties
which comprise 10 people, 15 people, 20 people, 8 people, call the shots.
They have to succumb. Otherwise, their survival is threatened. And,
sometimes, the regional parties want to serve and sub-serve their own
constituencies, their own regions, even at the cost of national interests. There
is nothing that you can do about it. Such coalitions, such fragile coalitions, are
a danger to the country, not only politically but also financially.

SHRI M. VENKAIAH NAIDU (Karnataka): Salveji, if you yield to
me for a second, I would say this. You have amended your earlier stand that
coalitions are not good. That was the earlier stand. But the AICC document
now says, "No, no. Coalitions are very much necessary. Regional parties have
arole to play." (Interruptions).
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SHRIMATI AMBIKA SONI (Delhi): Sir, what is the point of his
saying this now? How is it relevant?

SHRI M. VENKAIAH NAIDU: I want to be enlightened.
SHRI PRANAB MUKHERIJEE (West Bengal): I will enlighten you.

SHRI N.K.P. SALVE: My esteemed colleague, Mr. Pranab
Mukherjee, will take care of that. But, Sir, all that I want to submit to you is
this. I am not against regional parties, Mr. Naidu. I am for the implementation
of the Sarkaria Commission's recommendations. But expanding the- authority
and power of the State Governments, without corresponding responsibilities,
is not good. There is a 25 per cent deficit in the States Without any
responsibility, you want more and more power. Is it not licentious? I am
trying to help you out. Are you in a position to overrule some of the demands
of the regional parties? They are not in the interest of the nation. Yet, you
cannot do so because your own survival is threatened. This is my answer.

There is one thing I want to tell you, Mr. Finance Minister. We are
all for accelerating the economic reforms. Some of the measures that you have
taken are commendable. We approve them and support them. But, are you not
supposed to carry out these reforms with a human face? Are not the
considerations of economic growth to be co-extensive with social justice and
economic justice? If that be so, how far have you been fair in refusing to
subsidise or reducing the subsidy which affects the poorest of the poor, the
public distribution system. You can downsize the Government in large many
other areas where there is wasteful expenditure which you can cut down. This
cut of the subsidy, I must submit, was a very unkind cut for the country.

Because of constraint of time, Sir, I shall now immediately come to
direct taxes. I am being monitored for my time. I immediately come to direct
taxes, a subject which I have dealt with all my life. Sir, I hope the intervention
time will not be added to my time because I yielded.

SHRI SANGH PRIYA GAUTAM (Uttar Pradesh): That was for half
a minute only. You can add one minute.

SHRI N.K.P. SALVE: In direct taxes, we have reached a stage in
our reforms process where we must scrap the existing income-tax law lock,
stock and barrel and replace it with a new modern Income-Tax Act. It is such
a complicated, complex, law which is equal to confusion. Mr.
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Finance Minister, I am willing to give you one section of the Income-Tax
Act. You have two eminent lawyers in the treasury benches. Three of you,
without reference to the text-books and the Supreme Court orders, give me
the meaning of this section and the three of you will give different meanings.

And if T were asked to write, I will give the fourth version. What
kind of law are we having today? Can we not have a simple law, not
exceeding hundred sections, a simple provision of taxation on income,
income as understood commercially, as understood universally by business
people and otherwise, and at a low rate of taxation? Remove all the statutory
deductions, remove all the exemptions, remove all the rebates, make the law
simple, and thereby, you will find that you will be augmenting the tax
revenues like anything. Kindly have simple substantive provisions, simple
proecedural provisions and make them assessee -friendly and you will find
such an exercise extremely rewarding. Please think about the present Income-
tax law in these terms which is very onerous, which is very cumbersome and
which nobody understands unless you refer to the text-books and unless you
go through a plethora of case laws. It is not you, who is making the laws, or it
is not the two Houses of Parliament who are making the laws. Virtually, what
we decide here is considered by the High Courts find the Supreme Court and
they give a third version. It is a terrible state of affairs. If you are conversant
with what is happening so far as tax law is concerned, though in recent years,
tax calculations have been simplified, the substantive and procedural
provisions have become extremely difficult, and the new law, therefore,
should be simple. I must quote Palkhivala. I have considered him as the
greatest authority on taxation in the world. I have travelled all over the world
in connection with my tax work when I was practising. I have not found a
man as enlightened as Mr. Palkhivala. I quote: " Today, the Income-tax Act
1961 is a national disgrace. There is no other instance in Indian jurisprudence
of an Act mutilated by more than 3,300 amendments in less than 30 years."
These figures relate to 1991. " Simple provisions like section 11 and section
13 dealing with income of charitable trusts have suffered no less than 50
amendments. In the law itself, provide your rates, not exceeding 25 per cent.
Let the effective rate be the same as it is prescribed.”" Sir, give me two, three
minutes more.
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SHRI SANGH PRIYA GAUTAM: It was passed in your regime,
when you were in power.

SHRI N.K.P. SALVE: Mr. Gautam, don't interrupt me. Add to this,
at least, 1500 amendments in the last nine years. We have been bashing the
income tax law right, left and centre, in season and out of season, mostly, out
of season, and through the Finance Bill, year after year, we are amending the
substantive provisions, the procedural provisions. For God's sake, have one
law.

About the surcharge increase, Mr. Finance Minister, you have
violated your promise. It has not been done. You are eroding your moral
authority. Once it was stated by you that surcharge has been increased as a
temporary measure. Now, you have started increasing it. The history of
increased taxation is the history of the breach of promises by the Finance
Minister. Don't do that. Let the Finance Minister be honest about it if he
expects the tax payers to be honest. Sir, I want to further submit that I do not
want him to augment effective rates of taxation to augment revenue. This is a
very dubious concept. It is counter productive in the long run. Raise revenue
by expanding -tax base and not by increasing tax rates. Growth of income
should be the goal to augment growth of revenue, not growth of tax rates.

Sir, about dividend tax, I do not want it to be reduced. I object to it
on the first principle of sound taxation. Is it not double taxation Mr. Finance
Minister? 1 want you to reply this question. Is not dividend tax a double
taxation? If it is double taxation, is it not unethical, unjust, immoral and it
should not have been done? Therefore, the dividend tax, being double taxation,
should be abolished lock, stock and barrel. I submit, Sir, it must be realised
that the potential of direct taxes go far beyond, providing instruments to his
revenues by raising tax rates for a Government. However incompetent it may
be, history has shown that higher burden of taxes has the dangerous and
negative possibilities of offsetting efforts, deflecting enterprise and stagnating
growth making tax evasion and tax avoidance very highly lucrative and,
therefore, it effectively works to prevent the bringing forth of the gift of each
for the fullest enjoyment of all

In the end, Sir, I want to submit in benign terms that the Finance
Bill's annually levying more and more taxes should not come as an annual
scourge to the tax-payers, but it should partake, in the nature of an anuual
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scheme to strengthen the partnership between the Government and the
people, the highest glory of any strong republic. The Finance Bill needs,
therefore, to reflect an annual exercise of the Government, effectively making
all-out efforts, its constraints and limitations notwithstanding, to encourage
adventure and enterprise, to promote unrelenting efforts and socio-economic
welfare and to determinatery demonstrate the resolute thrust of a rising
nation, marching on the path to prosperity in the quest of a bright morning,
not only for us but also for the generations to come. Thank you.

St AT IHT NI (AERTE) : AT SUTHTETET S, H 3mexoiy fa<
H3 §RT YRGA ToIC TR ST AT BT dred g | ot faeges & e 0
TIET &, SHT FHI T R 5766 BIdT ¥8T 7, fSA®3H I 38T 7, 8 &
1R I 3iR rEaRT # Y, PR & 919 #, o yaqucq & 4 # 1 98
fEafET Wrge & 9 U SER WR ThIR AR a1 BRI Il ¥ | 579 o1 fede &
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&l 8, S9P HUR U AR HIER o7 1 &, VA § AT § | 3 dTel DIt H
TR HEd & Hel IR S UdbR B Fedkd 3R FgANT a7 38T Al 591 WRBR
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J BY 99 7 IR 9 H YT BT AR S hed STV ©, SUD B2 BT T
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Teiol, TP =1 AT $3%<€ TRRIE <9 IRART I o, T8 8K ATHA Udh doiol
T X ST AT | 1 B A1 SHRT SR 20 b Udh BIg 13RI Ploied
P FRART # w1 U1 | 9 T H Ugell IR I8 WRBR -1 3R I+ 9 deioro!
P TR fHaT | 39 AT Bt WS w1 off 2 39 9 Bt Ufsarisg off fop <
Y YT & SHM! BT I8 IR 1 S | 5 9 Y 1 ST A1 3 AT 4 T
SITQT | AT 1998-99 & T ¥ 6.8 A T | URARYT 3R HRATA P ITd9[a
THRT W € 1999-2000 H 5.9 TR Yoldes & | I8 Bls DIl Idiaic 8f &
STafh TEIRMe Ualiher=d foha 8T 8 — fSHhd & fofg 13 BIRT BlS, R 11
EOIR RIS, (R §oId~a WIS-1d HHITA P ol SSRHA 11 TR BRIS 3fATd Gl
35 BOIR BRIS AR HUR W 10 EOIR PRIS ST P o1V | §9 9 Vel Dl
@ gU A1 <9 B A1 XT 91 & 3R TeRiN] B IRE B |

R 1999 H aRT PR a1 | U8cl A HOG a1 | s IR IAD!
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P TR & AR I W & b 399 3 WRBR 81 8 Thall 2, 9P IR d
Recell ST 3R HET b 39+ id o 71 @I 2, § qH3ia § fd srgfea & |
IE TP YR 8, Th Agd T=hR & Sl 3971 o1 2 fh SHP MR TR 3D
Rred U 37 TAT B SNl JALIBANY & S| Hloide B gU X a9 Bl
STTERHAT b ¥ ¥ 37T AU A1 Be<l &, 2 DI AT FHII & AR IFH
Pl TR U FH=GY B AR 99 TET ¢ |

o goc § 3B YEgE 9 | Brsd ffFRe 1 dRica v 9 379!
T, SHITN 3 ST, A B AT TSN bl FHI 3R S8 A 3R fhdl &7
S PR AT A1 I ITD1 el b AR Bedx Racell IS YH IR &1
| ST 96 FITEIAT & ? BH DS TS & 9T ? & SIS el & a1 ? uRfRufa
|TEd o fhR 3 Il b BT ST YRMAT BRI & ISP HUR of S Bl DI B |
frser a1 wrell A g9 foo fo aRFRIRT & oR € 396 SR & < @
SRR © | U8l Bl ATl Sid Ta-He g+l d I fFd B Yo Y] qRIevr
forar | a7 fopam 2 e o =reft 3 <& off ATl ATel | AfhT 3R ST
YT 3T BT SHIATA Bl 2] B 3R AR ATHTH SR BT Tel A1e
Tl S MU I AT BIIST | 89 S AT Bl TRIRATSST T | TP HUR
Y fopaTT SeTer g SR g Hel AT b <7 ga e | sFReT daer o
ST 1 AR 3TR YU B &l T
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I, BRI WIRT & 8RN | 99 doiol &l SRR F WIHR fHar | 9 B U6
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I B ST | AT BeH SSRAT | 39 &1 g W4l & dIe, s oud Bl
NI B & 91, 319 DI IR BT golc 31 & el IIATaRo] a7 947 o {6 31
P IR ST R BT o ST 1T I ST &1 8] FbT | SoH 95 96 SR
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PIg AT & A1 RIS el 8T & | T 3Thsl Ig @
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2 fob & aex 4 wIfar 81 81 2 | Jfy Haeeiie famy w3l i 9gd arss Jie
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T8I Bl X81 o1, 89 RBIRT &l fawn 7 fEr-anfE 9¢ 2 9 7 & SR
QAR Bl i R$IRT & 19 fazgs ey 9, 98 fe@rs 781 < v8 9 | 98 o9 fewrs
o g 8Y & o1 & fory H wvsran § fob fomy w30 St aff¥eias & o= & | S8l
9 R®IRT B1 ML BT M of S F U8 ARl [T B, I B eI
fran 2, 39 & fory-fie R gof 95t 2, 39 9 wgeTe gfthfRide o o §
3R 39 99 & 918 I3! fZHd &A1Y 98 $a dl Wi W I0 § 3R 39 gur
I REIR Y T8 5 ! Bl A SAE & |

222



[9 MAY, 2000] RAJYA SABHA

SUTEIE HEIGY, H 3/ $B WRIhd Ulged & IR H 37U faaR a1

& A T@f’l’[ [Rising non-Plan Expenditure particularly interest repayment on

account of the Government borrowings in the last two decades. It has been
increasing without an equivalent growth in the economy. 39 P ey H DY dles

LR o7 € | S TRIUSTER Bl ATHIER $HR &I OToxd & iR et Y 5 gt &,
g T MG 9 3T 7 el 9Y, 39 IR # &1 =1 Bl 5Toxd 2 | 98Ied,
I b WYY Bl G- A I§ Il © [ g8 8 oldel IR Wl HH B b oIy
e &) g B | H8Icd, By aN SIS AIgol+17 3% § Td-TH Bl
919 BI ®, @] BF B Bl 91d Bl © I 59 BT I JdAd (hTell ST © fb
ABRAT B B ST, AT B AT I BT feam Som, oAfest or gidm =8
2 | ST TSI 4 8d $O BNl & | SIS -SIT8 STdeyIs U] &, S8-Si8
JHR BTY 8 I8 &, SHE-STE MR 8 W& 8, S9 99 ¢! 3ed 9
RECFART BT, I AN DI AR TG FoT BRAT, I Bl AR SE HTH B
BT ST AT, STTST BT 310 TS0 S0 Ui & v 378 TR HRAT I8 99 34
H 3T TT 8 | 39 | RN, gl AV 3R Pt Siied YT 81 %2 €, 39 & forg
AT BT TIR- F VF $eH B g IRAR IoT o W& & | 917 €1 39 & 5B
haed S TRIUSER ARoe & 9N § deT # 319+ faar 31 & FH g1
TG | HEIGY, YaAUSaR U Bl b & oy Ieaarel oiel iR Ta-He
THRTUSTR & W9 &1 1&g fhdT o1 ¥l € | Taeiie § 7U-9¢ Sieq fhue &
¥ forg ot 9 2, 99 & $WR g fI9R 81 381 7 | AEIS Y, Ugd 89 Ud N IR
eI X8 B | T SMMEH] AT A1 SHDT ReiRTHe 3141 &1 18T, Uh Ashe] o Tl
adl vw fRifie @t ave fvaa b & &l &1 o 91fey, §9 UaR &1 Udh
A SHRT S AT 8, S F S B 918X hTe B ST © |

TEIeY, SIS & I ¥ 9gd @i 81 g 8, § 9 H T8 S |
b 98 g 3iR ST8] SRR 81 & a8l S B (HA-Yof 7 8l, T X8 BT T
Tl Y8BT 8 | BN BRI BUAT Sl 3190 f$as—dvcdc I 31 &f SHIT & iR
T BOIR BRIS BUY BT Sl TRAIC &, SHD! Bl SWHTA [T Y ? SHDI S
ST TST ST T 2, 94 R Y § KM a1 S, Tl Al I5TH-T &
T 3 g8 31 et SITQe iR o1u g1 4 goil et St ofiR o1 Seea &
D! 1Y, I8 Al Favet SITQan | H STaT § [ SRPR $9F I H Al had ol
S
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Uiy SEIeye= Sl 8, Sa! Rigae fhar S =niey | e
<T@l BIs 7 PIg QAT SICYI a4 I8d © | T SRR 89
U € d 54 & [P 3R S!Sl | Il MY Al § FHea1 § b g9y
BT gR B ST |

Tfihea] 3R W Adex &l fea #, wefeRerm § § 781 o
gredT, 3949 B {09y B9 So1U U & 8 S9! i freh 7, hfee fren g
3R 319 9 TP S AT B1Y TS DR o] dfed goord A U1 o Fhd & iR 3T
T 3T W<t BT BT PR AhT 2 |

TS Thel 3R TR Jaex &Y 3R 98 &7+ f&am T 2, &g SaH
R fhy 10 € — ITH! S0 G BT AN T 3 et 9, 3901 fora-form
TRE B TGRS AMFY S 1T BY 3rerT & PR a1 7€ & | 31\l
Q@ gU H |HSIT § [ Tl Wbl 3i1R s+l dae, forad @ Ak 9 @l
IR fIorsT S 3 &, ! 3R D &TF S B SRexd § Flfh ITD
ATETH ¥ TG DI TR T ARG ST Aot YTl &, 39T 8= FeATeh |

UFATSST Bl T8 NIFAIhTs BT 11 8 | 89 AT Se% § VaTg s o
SR H g9 AT AT 09 B4 1 8l 7d I SR oI o [ 98 &8l 7 bel $B
AT S AR gAY Rega gt off | 59 99 Aol B §R BRp AeH Bl
FAfReTTS f3haT T 8 | HRURE 97 1 Tah AURGACT &1 T & d1fh gol A9 A
3R SR & A1 98 BT B G 9AT 51 S9D] HAldbT el 8, SAHT I8
SYANT BR AP |

Fe4 g1 <t fafthr g 2, e 89 989 9 SRd I a4 B 8,
T8 ¢ feqgavcHe Ue RwM | RwH &1 51 § &R ga1 g, feqgg=vesic &l
A 99 8, IHD! SRd © I8 99 A 8 olfh 39 oY Sl dles ¥d IoM
MY &, STP! IS Bl [FHT IR T8l e Bl TS A1 STH 37Tl Bl AP BT
FT I T | AR ATl DI G BB IR d H&H Io1 78 ¢ al I8 378 a1 ©
3R 4 U peax | 110 THO YHO &l 99 2 &, Iqb HUR b 37er A
TN 2, 99 IR IR #% I8 2 | NifieHA I1Sd R S9! 9971 S 311R I U9 &l
e S8 UR 1T STY, $1 STRevdl © |
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3.00 P. M.

BIS BRIl X8 € olfb PO 81 8l R8T | I A -gall &l I8! a7l ? I7eh
T 99 3B o — hos daR oY, SIHREFR A1, S8 ofl, 99 $B o1, ARIA-
I BHIC B DI oY, TbY BT Sl ARIAgoS Haex AT 20-25 ARG 1,
IH! & HRA P A1 TR I IT0] A Bl X2, s8] Bl Y BefTdl X2 3R U
o, oI ST IHD! BTeAd AT & 2 ... (I Bl G9eY).... b 3o =t g1 &1
2, ¥ 3ife U -3 910 BEDR Y ST FHIG BT |

I must congratulate the Government on its unprecedented attention to
Information Technology. Surety, the steps that it has taken so far will make IT.
India's tomorrow. However, there is a word of caution which I would like to give.
Tomorrow is not today. And today, it is the hardcore industries, say, engineering,
textiles, sugar, basic chemicals and steel, which need to be given support.

By, CaICTsd Sl o &l I do! so¥g! 8, I8 HTdvex 9
HBTAT BRI B § 3R B SW@ g © [ 37791 I8 &H 81 I8l © | §d8 off IR AT
THICISH S| BT, 81 Uh-Tdh R A el 9 s8Il off 81 8 3R I8 8-
FIRS & | H FHIAT § b 3R geil H ) 1 BT 8NN | §91 9 SISl Bl
JUE 9 Bl SR © | §7 SIS Bl Tolde HRAT Uifddfede,
e fedell, SRTegeel, 8% d¥ie ¥ 39 <% & oY JHhdas & | I Sl
BRI 3cs HUIST 2, IR $TPT 8 ATeide T 3R a1 § g8 dTell 3T
Pl Sl TSI ©, Pl SHh] IR ITAT ART AT AT AT STRoxd &b THI &H
&I WY, 599 IR H H a7 #4301 ST 1 371118 1 A1el § |

IIAUTEAE (3F G GERY ) 2 PUAT, G A DI | D YTt b
T R Tdx & | 1 giRT T & 3! 1! &1, SHHT M 9T NI+ o
o1 & 1 3MMUd! TSR 3R 9Tt Pt THRAT 8, AR AT T B AHRTE |

SNt 9 YBTI M : FBIGY, e BT IR BIST §, <9 B TAT
TS T 1 3 B! AT & G H M9 el B FHRT BT o MM | -3 e
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g | 3ae! Ao & b T SR MR I 1R | i arel ¥, &37el b | de
3TIT-3TETT IR VT, ST - o7 I 2 |

IuaHTeAs (37 R T=RY ) < A, 379 fITy W 35, I BITS |

7l 98 BT MAA : H Ao ! WIS [AfesT a7 B BIRRT $RIETE |
Tl & e 1T | Th-Udh Tdhs &b &7l § I8 &) SToxd T8l & 1 ma dl &
W FTAH |

Helqd, Udh a1 98d IR $el off W8l & fedsdvede & ar 4 &b
fEag~IReHT PR I ol BT RT 8RN 2 H ISP IR H had SI-di9 IR
BB ATedl § Sl HEHAT Sff 7 SFeT olaR B13h & 364 T H b o | I8
PT3HY § 3MIR YD ATRERT BT A8 § 3R b I8 ARBR TRIdl BT 3ffed
PR PIg BT 8] B Tl © .. (FAYH)....

it 1 R (RER) : 6 S 921 W Q1 SHHT fad |y Bt ?

it 92 gHTe MAA : 79 W) MUH! TR TS ® | FFA TR B
Ao W W1 ® | 89 SHH XEBR 31U & | §9H] 7 RIEmgy |

weIey, R fom ma=Ea S 9 I8 9oy foar o, S99 fes s
TS HY S B St off | merEET Sft 5 et fp —

"Dr. Babasaheb Ambedkar is remembered not only for the
Constitution, but also for his long and abiding association with the labour
movement. Before independence, he had chaired four sessions of the
Tripartite Labour Conference. He was also the first Union Labour Minister
after Independence. He has taught us that political freedom is incomplete
without social justice and economic justice for all." He further said,
"Labour takes care of all the needs of the society. Over 36 crore people
in industry, agriculture and self-employment constitute the country's
labour force."

SHH Mg vs daex | fhad € ? $dd 3 HRIS & | 78IS, 100
PRIS DI IAETST H, 36 BRI B IeR B H AFHISoS X H hdol 3 PRIS
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T ® | JeTH= ST = o1 g ) BT fo —

"If only we can ensure the welfare of all of them, in the organised
and unorganised sector, they will be a source of strength and not a
liability. I would like to assure and reassure all of you that my
Government is fully committed to the welfare, development and
dignity of labour in this country. " He also said that "we are living in
an era of sweeping social and economic changes around the world.
No section of society, not even the labour movement, can remain
untouched by the effects of these changes. Protection and promotion
of the interests of labour is an integral part of our philosophy of
economic reforms."

"We in India have never believed that there can be any inherent
antagorism between labour, capital, management, society and the State. We
would like you to be partners in the reform process. If there are any
shortcomings in this process, bring them to the attention of the Government".
The Government will look into them; the Government will listen to them. The
Government will redress the grievances. "We have resolved to create ten
crore jobs". That is what the Prime Minister said and they are bent upon doing
it. Finally, "there is also the big challenge of how to revive thousands of sick
industrial units'. I have already said that those that cannot be revived need not be

revived T SERIT Y §Y §2d I BTN A o PR Pd T Jo! 41 | AR
IHD! BISAT TS &, ¢ gedi bl ST o1 gedl & | § il Hra g b g4
HIEAT & |1 SR ARPR G0 THO o Pl <3l & ST aRe 89 99 Hl 3 3R
9 WRPR Pl 5 ARE A HeHl H AN AR Ao A T+ & fy Fergan oy,
I <} TET B ALY |

DR. BIPLAB DASGUPTA (West Bengal): Sir, I do not know from
where to begin. May be, I should begin by referring to the discussion we had
yesterday on the Appropriation Bill and on the expenditure pattern of the
Government. If we recall yesterday's discussion on the Appropriation Bill, I
mentioned that out of the total expenditure, more than 90% goes to three
items. When I say the total expenditure, I mean the total expenditure, the
Plan, the Non-Plan, revenue, capital everything. When you take everything
into account, the total expenditure of the Government, there are three items
which account for 90% of the total expenditure Which are these three items?
The first is the interest repayments and the principal repayments "of
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the borrowings. That is the largest. The second is the Defence Budget, both on
revenue and capital account. The third is the subsidy. It is by far the smallest of the
three and it accounts for only 6%. But all the three together account for 90 per cent of
the total expenditure of the Government which means less than ten per cent is-given
for development activity. This also shows the constraint of the Government. The
Government cannot, for example, default on the money borrowed, or, the interest,
because it is a contractual obligation. The Government cannot touch the Defence
because it is something that is very important for the country. At least, from the
Opposition, we cannot question the Government On the Defence expenditure.
So, what is happening is that, they cannot touch the Defence, they cannot touch the
borrowings; therefore, they are touching the smallest of the three, that is, the
subsidies, and very important subsidies on food and other things, which is causing
enormous havoc to the economy of the country. So, how do we get out of this?

I mentioned yesterday that the deficit is going up — certainly, we do not
want the deficit to go up — and the Minister is now saying that he will restrain the
Budget deficit at five per cent. But going by the precedent set by all the Finance
Ministers, including the current Finance Minister, the defecit will be one-and-a-half
per cent more than that in the Revised Budget Estimates. So, it will be, at least,
6.5% of fiscal deficit, which is not far from what we started in 1991. So, what do
we do with this deficit? You can control it in two ways either by restraining the
expenditure, which you cannot do in the situation, or, by increasing the income.
So, this Finance Bill is very important because it gives the opportunity to explore
new avenues for raising the revenue of the country and for balancing the book, for
making the ends meet between the income and the expenditure.

In this Finance Bill we expect the Finance Minister to come out with
some new suggestions. He billed this Budget as the Millennium Budget, the 21st
Century Budget. But as I mentioned yesterday, there is no difference in the pattern of
Budget over the last few years. There may be a few decimal points here and there.
But the trick is this that the Minister talks about the absolute figures and not about
the percentages.

Every year, the figure is increasing and it is not usually known that the
percentage do not change much. I have done the exercise and I find that there has
been, absolutely, no difference - 0.004% here and 0.002% there.
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There has been no change in the structure of the Budget over the last few years. If
you. look at the Budget for the last ten years or so, you will see how they have
tried to increase the revenue of the country and why all these have failed. One
assumption was that, if you reduce the rate of income-tax, then there would be a
greater compliance by the black-money-holders and there would be more revenue.
It worked up to a point, and now it is no longer working.

The second alternative they tried was to give amnesty to black-money-
holders in various forms, from the Bearer Bund Scheme of Mrs. Gandhi's regime
to Manmohan Singh's National Housing Scheme to amnesty to people bringing
money from outside the country, upto the Samadhan Scheme of our current
Finance Minister, last year. All these schemes worked up to a point, but beyond
that, the black-money-holders realised that it was cheaper to hold it in the money
form and bribe the policemen or the politicians. So, he is retaining the money
in the black-money form and not responding to the incentives given by the
amnesty because amnesty is more costly for him. He could procure the amnesty by
bribing; he does not bother about your giving that amnesty. So, this is not yielding
much revenue.

Then, the third alternative tried was, presumptive taxation, which was a
novel idea. It was launched three years ago by Mr. Chidambaram first. Last year,
Sinhaji has expanded it and has called it 1/6. If you have any one of the criteria like
telephone, house, this or that, then you are liable to pay tax. I find that this
presumptive tax has resulted in increase in the number of tax-payers. The number
of tax-payers was one crore and it has now doubled, to two crores. There has been
an increase in the number of tax-payers. Even this number is quite small. But the
unfortunate thing is that, as the number of tax-payers has gone up, the yield has
gown down. If you see the Revised Estimates of last year, you find that there was a
sharp drop in the revenues from income-tax and corporate tax.

If you look at the developed countries, more than 40% of the income
comes from income; profit or assets. In our country, it is much less than 40%.
Recentry, it has increased to 34%, a better figure than what it was before. Even
now we are far short. It was achieved by reducing the excise duty, which had
created a havoc in the country. What I am saying of presumptive tax, is that though
the number of tax-payers has increased, there is a decrease in the yield.
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The next alternative they tried was disinvestment. Now, everything
is being sold. I do not know why our Finance Minister is against public
ownership. If you look at the history of East Asian countries, for decades-not
just last year or a year before that-all of them relied on public ownership; in
banks, in large industries. They defied the World Bank, and their public
enterprises are making money, making profit, and they are saving for the
exchequer. They are being run efficiently. They are so efficient. There is one
South Korean firm, called Posco, a steel company, which was set up in 1973.
It is a public sector company. That company is supposed to be the most
efficient steel plant in the whole world. Even the U.S. Steel Plant, if they
want to train their managers, sends them to Posco. But this Posco is a public
sector company. So, nothing is wrong in public ownership. You will not
benefit by reducing the ownership to 26%. Something is wrong in the
management, with both the public and the private sector.

The car that I use, Ambassador, has got protection for so many
years. Why has it not changed its model? It has nothing to do with public
ownership. It is much more than that. May be, something is endemic in the
way the Indians manage the affairs, whether in the public or the private
sector. But I do not understand the anger of the Finance Minister against the
public sector units.

But he wants to sell off everything - ports, airports should be sold
off, our airlines should be sold off. What is happening to the country? There
should be a proper assessment by all of us. There has been a consensus on
this part of the economic policy until very recently. We have to see whether
we should sell everything and whether it is good for the country and the
economy. This issue has to be assessed squarely. But I am not discussing that
now. The point I am raising is that if you want to make the public sector
efficient, then sell off the inefficient public sector units. I can understand if
you sell a public sector unit which is not making money. But you are selling
those public sector units which are making money. If you cannot generate
income is a public sector unit, then you will not get a buyer for this in the
market. So, you are selling those public sector units which are running quite
efficiently. But at what price? There is a vast amount of literature available
today based on the experience of the last twenty years since 1980 with regard
to disinvestments, whether it is Mexico in Latin America or Ghana in South
Africa or Pakistan in Asia.
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There has been a wide range of experience on disinvestments. In each of these
cases, there have been studies by the UN agencies. Many other studies have
also been there. I can also give references if you are interested. But in all
these things there is always an amount of sleaze and there has been an amount
of corruption involved. Prices are rigged. The public sector units are sold
cheap at a price which is fixed earlier. In this way, the brokers make money,
the Ministers make money. But I think the country does not make money.
With regard to the whole idea of downsizing the Government and getting
about Rs. 10,000 crores by selling public sector units, I am questioning the
principle involved in that as to why you should think that public ownership is
bad. I think public ownership is good. There has to be a debate on this. But if
you go by your principle, then you should only sell those units which are
inefficient. But you are selling those units which are efficient. Not only this,
there is an amount of sleaze which is being alleged and there us an amount of
corruption which is being alleged. You cannot stop this in the kind of a
situation we are placed in. This is the experience of all the countries which I
have been quoting. But what you are not doing now is to raise the taxes from
a very simple obvious source. Sir, ours is an agricultural economy. In this
agricultural country a vast majority of the people is poor. The people who live
in the rural areas are very poor Nobody can think of imposing tax on them or
even on the middle class people. But there are also people who are very rich.
These rural rich have accumulated enormous amount of money during the
Green Revolution period since 1966. They have been benefiting from all
kinds of Government policies. They have amassed an enormous amount of
money. If you go to a rich farmer's house, may be, in Haryana, may be, in
Punjab, may be, in Western Uttar Pradesh, may be, even in Andhra Pradesh,
what do you find? You will find that there are four or five tractors, combined
harvesters, huge grain stores, big buildings and land. Why can't you tax them?
Now you have two forms of tax. These people may be three to four crores out
of one hundred crores. So, the percentage is also three to four. If you can
properly assess the wealth only, my estimation is that you will get at least
Rs.20,000 crores out of it. You can impose tax on income or wealth or on
both. The subject of income falls within the jurisdiction of the State
Governments. But wealth is within the jurisdiction of the Union Government.
Sir, taxing rural income is very difficult. = There had been a committee
appointed many years ago under the
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chairmanship of Prof. K.N.Raj, a well-known economist, as you all know.
Prof. Raj came to the conclusion that it is very difficult to assess rural income
because there are no records. But rural wealth is more easy to assess because
if you have a tractor or a combined-harvester or a seed-drill or a farmhouse or
land or a building, it can be identified. So rural wealth should be taxed.

Now, I have been lobbying, for the last five years, with the
Government that they should go in for rural wealth taxation. I will not bore
you with all the discussions that I had with various Ministers. Recently, I
received a letter from Shri Dhananjaya Kumar. He had not considered even
my minimum demand that there should be a feasible study of wealth taxation
in the rural areas. It is only a feasibility study. I am not saying that you impose
the tax now. I am saying that you carry out a feasibility study through the
National Institute of Fiscal Policy and Public Finance, which is a very well
known institute. I only asked for a feasibility study to be carried out to find
out as to how many people among the rural rich, how many of them, can
actually pay taxes, how they can be identified, etc. Whenever I say this, there
is an excuse. The excuse is, "All the rural people are poor." That is wrong. I
work in the Kisan Sabha. I know. The whole idea is, because there are so
many people in the rural areas who are poor, the rural rich are taking shelter
behind them. They are taking shelter under them. They are not poor. But they
do not want to pay taxes. Has the Government got any political will to impose
taxes on the rural rich in the form of wealth tax? Why can't they be taxed?
What is their income level? Is there any feasibility study? Sir, Shri
Dhananjaya Kumar, writing on behalf of the Finance Minister, said like this.
How funny it is. What is the reason? He said, "We will only impose wealth-
tax on unproductive assets but not on productive assets." Why? What is the
argument? Sir, Prof. Nicholas Kaldor, who came to India in the fifties,
recommended that one of the four taxes, which should be imposed in India,
was wealth-tax. It was, Mr. Nicholas Kaldor, who suggested this in the fifties.
And, now, the Minister dismissed it in one sentence. He said that
unproductive assets should be taxed, productive assets should not be taxed
and tha tland is a productive asset. But there can be, apart from land, many
other forms of assets in the rural areas which he is not aware of. He then says,
"In view of all these, there will be no difference between the rural wealth and
urban wealth for taxation purposes. It was felt that an independent study on
rural wealth
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taxation by the NIPAP was not required." What do I understand? No
difference between the rural tax and urban wealth! But there will be no rural
tax, but urban tax! I do not see any logic in it. What is happening is this. The
rural rich is so much enmeshed in the politics of the country, so much
involved in the politics of the country, that they will help you in capturing
booths. They help you in getting rural votes. That is the reason why you do
not want to tax them. You want them to bring you money. So, you do not
antagonize them ...(time-bell)... Sir, 1 am sorry. You do not want to
antagonise them. I know you are worried about what I am saying. The rural
rich do not want to be taxed. They are manipulating the political parties so
that they do not pay taxes and the political parties do not! have the political
will even to carry out a feasibility study. It is the minimum but even that has
not been done.

Now, the Finance Minister is talking about a very high growth rate. He
is talking about a 7 per cent to 9 per cent growth rate. He is talking about
taking the country to the position of becoming a developed country. I do not
know whether he was daydreaming: Had this been a wish or hope rather than
a day dreaming, I would have; understood. If he says that we want to become,
a rich - and that is our wish - between the developed and the developing
countries; I understand. But, actually, moving towards that position is another
thing. What is our present position? What is the ground reality? Sir, India is
one of the thirty poorest countries in the world. And almost all our
neighbouring countries, including Pakistan, are richer than us, unfortunately,
in terms of per capital income. The GDP of our country with a 100 crore
population is less than the turnover of two motor companies of America The
turnover of the two motor companies - Ford and General Motors - together, in
one year, is more than the national income of this great country of ours,
which has a 100 crore of population. Would you not agree with it? Is it not
the truth? It is the truth. Look at the figures. Or, I will give another example.
Two of the tiniest islands of the world -you will have to see them with a
microscope in the map -Singapore and Hong Kong, together, their GDP is
much more than us. They do not even have a one crore population.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Mr.
Dasgupta, please conclude ...(Interruptions)...
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DR. BIPLAB DASGUPTA: Sir, I am concluding within five
minutes. If you want to reach the level of a developed country, it will take, at
the present rate, generations. I am talking as an economist.

At the present rate, it will take generations to reach the level of South
Korea, which is not very high. South Korea is not a very rich country. But to
reach the South Korean level, it will take us generations That is the position
we are in today. As an economist I feel - and I am sure you will agree with me
- you require savings, you require investment. Our savings rate now is 22%,
whereas Singapore has got a rate of 50%, most of the East Asian countries
have got a rate which is very near to 40%. And our savings rate is not only
low, it is also declining. Our savings rate today is less than what it was in
1991. Our investment rate today is less than what it was in 1991. So, both in
terms of savings and investment, we have had a disappointing performance
during the 90s. How can you have any growth? If you take the five major
indicators of development into account and compare the 90s with the 80s -
90s, the socalled decade of reforms; 80s, the decade that preceded the reforms
- and you look at the savings rate, the investment rate, the GDP growth rate,
the growth rate of agriculture, the growth rate of industry, on each of these
five counts, we have done far worse in the 90s than we have in the 80s. I
challenge the Finance Minister to prove me wrong. Now, what is happening
with the savings? We have diverted the savings. Our aggregate savings are not
going up. They are going down. We have diverted our savings from the banks
either to the share market or to insurance. If you look at the history of the East
Asian economies, most of their investment was done through the banks. Share
market did not play a very important role in the whole of East Asia. We are
giving too much emphasis to the share market. We are trying to channelise
most of our savings into the share market at the cost of the banks and that is
why the savings rate is not going up. When we are putting too much emphasis
on the share market, what is happening? We are exposing our economy to the
speculation by the mightiest of the economic forces in the world. When there
was hawala, hawala was bad, but hawala was mostly properly done. Now, we
have gone far away from hawala. Now, the people who speculate on our rupee
are big giants, big sharks, who can eat up even England, who can eat up even
America. We are small fries and you are exposing our economy more and
more to globalisation and this globalisation is creating a serious situation.
Not only this; we are trying to
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reduce the role of the banks. I was in Andhra Pradesh recently, touring the drought
affected areas. What did I find there?

THE VICE-CHAIRMAN (Shri Suresh Pachouri): You have taken more
than 28 minutes.

DR. BIPLAB DASGUPTA I will finish in a few minutes, Sir. Now, I
found in Andhra Pradesh that people were buying rice at Rs. 2/-. Then you raised
it to Rs.3.50. Then, you raised to Rs. 5.50. Therefore, they are suffering and
many people are committing suicides. I am mentioning this because I have met a
number of widows. They committed suicide because they could not pay the loan they
had taken from the private moneylenders. Even today...

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): This is not because
of the hike in the price of the commodities, but because the crops had been
destroyed. They had raised loans from the private moneylenders. There are some
incidents which have occurred. But I beg to disagree with you.
...(Interruptions)...

DR. BIPLAB DASGUPTA: I am not disagreeing with you

it < B e : SuwTeds HEiey, MY 95d <o e RS W 8,
SITATET 95 6] &Y IR § cfehT GeIa Hebic a1 8, I BI I B4 &,
PRI ¥ YR H 3T, I8 ISy ? ... (FaIM)....

it STia= 19 : 3 fo=dt o1 ... (@)

Sl AR AR : JTUST IR A1 U7 2 fHUSH BT ga /R WY W)
...(TAHT)...

DR. BIPLAB DASGUPTA: Sir, I am surprised to hear about this in the
villages. But Andhra is a typical example. This is true of the whole of India. It is
happening in every State. I am giving the example of Andhra Pradesh because I
had gone there. It is true of the other States also. The private moneylender is
charging Rs. 5/- per Rs. 100/~ per month, which is about 60% per year. Now, we
are thinking of winding up the branches of certain banks in those remote areas
where they are not making profit. Sir, these branches could save our Indian
peasants from these money shark, who are charging Rs. 5 per month, and, as a
result, many of the farmers have committed suicide. Sir, I am told that the
farmers, who have
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committed suicide, have borrowed money from these, sharks, but could not repay that
money. So, they had no option but to commit suicide. It is very unfortunate. I am not
talking about Andhra Pradesh only. I am talking about the country as a whole.
This is the state of affairs in the whole of India. The pressure is on us. Sir, I will
just make two quick points and I will finish. Look at the net availability of cereals
and pulses. It is a very basic thing. In 1991, the net availability of cereals and pulses
was 510 gms, per day, per head In 1995, it came down to 460 per day, per head.
You can see that there has been a decline in the amount of food available to our
people between 1991 and 1999, which is there in the Government's own figures:
Lastly, Sir, I will talk about the import duty. While we are withdrawing the
import duty, the other countries are not doing the same. It is having a disastrous
effect on our economy. Sir, I was in Seattle recently. There, I found an agitation was
going on as to why the Indian garments were being imported. The workers were
agitating. They are finding excuses for not letting our garments come there. Our
Jaipur ghaghras are being banned; the excuse is that they are inflammable. Our
shrimp is not acceptable because it is unhygienic. They say that our garments are
made, by using child labour. They are finding excuses for not allowing our goods to
come to America or England. But we are freeing everything. We are withdrawing
duties and all that, which is having a disastrous effect on the indigenous producers.
Because of the accumulation of supplies, the prices are going down. As a result of
this, the very objective of self-sufficiency is abandoned. Lastly, Sir, all over the
world, a re-thinking is going on. I used to read the literature of the World Bank. I
do not know whether the Minister has time to read it because he is a very busy
person. But I am sure, he could have asked somebody else to read the literature for
me. You read the World Bank literature. I am not saying that you read the Marxist
literature. A lot of re-thinking is going on. The stalwarts of the World Bank are now
saying, "We were wrong in saying that the State has no role to play. We were
wrong in over-emphasising on the market." I suggest, the

hon. Minister should go through these documents and should realise what a folly it
is to follow this kind of globalisation. ... (Interruptions)...

SHRI YASHWANT SINHA : I do not have to read what they are
saying. I teach them. I do not have to learn from them.
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DR. BIPLAB DASGUPTA : I think you are over valuing your own
importance. I am sorry, Sir. I think you are giving too much of importance
to your judgement..... (Interruptions)...

THE VICE-CHAIRMAN (SHRI SURESH POCHOURI) : Please
conclude.

DR. BIPLAB DASGUPTA : Lastly, Sir, when I was in Seattle with
our Minister of Industry, I heard the speeches that were made by the
representatives of different been countries of the world. All of them made the
same statement. Sir, I am quoting what the representatives of most of the
countries said there. They said "During 1994, when the Marrakesh
Agreement was signed. You promised us moon. You said that our economy
will expand, our exports will expand, we will become very prosperous, very
rich. But it has not happened. We have all been disappointed by the
performance of Marrakesh, whereas only rich countries, multi-nationals have
grown." There I could not find the representative of even a single poor
country who was of the opinion that the Marrakesh Agreement or
globalisation has benefited his country. Sir, not a single country made that
statement. The World Bank is rethinking. This is the position.

SHRI T.N. CHATURVEDI (Uttar Pradesh): You must address this
question to Mr. Pranab Mukherjee.

DR. BIPLAB DASGUPTA: I am addressing this question to Mr.
Pranab Mukherjee also, not only to you. This is to both.... (Interruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Please
conclude now.

DR. BIPLAB DASGUPTA: I am finishing, Sir. ... (Interruptions) ...
Allow me to say the concluding sentence.

1 request the Finance Minister to look into the very specific points
made, particularly in relation to the rural wealth tax, and other points on
policy. I hope that the Government will take them into account and do some
justice to the policy of import substitution.

Thank you, Sir.
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SHRI KRISHNA KUMAR BIRLA (Rajasthan): Mr. Vice-Chairman,
Sir, at the moment, I would like to express my grateful thanks to my party for
permitting me to speak on the Finance Bill.

Sir, the Finance Minister, in his speech, has given an impression that
he is carrying forward the process of implementation of the second generation
reforms . His aim is good, it is 7 to 8 per cent sustained job-oriented, growth
per annum in the economy for the next ten years. To achieve this, the Finance
Minister has made elaborate plans: growth of the rural economy to catalys of
the information technology or knowledge-based industries, to strengthen the
infrastructure, to give fillip to cottage industries, to strengthen India's role in
the global economy and to ensure fiscal discipline. The question is will the
Finance Minister succeed in achieving 7 or 8 per cent of growth of the
economy per year?

I will offer a few comments. In reality, the Finance Minister has
not been able to control the Government expenditure and fiscal deficit. The
fact is that the NDA Government does not have the political will and the
political strength to bite the bullet. This puts a question mark on the growth
target of 7 to 8 per cent. Sir, the economy on the eve of the Budget, was quite
good. It was performing well. Except a drop in the agricultural production, all
other indicators were flashing green. The industrial growth in the first three
quarters was 6.5 per cent. This was not up to the expectation, but the rate was
twice that of the last year. The inflation was low, 2.5 per cent. The export was
growing at the rate of 13 per cent. The share market sensex crossed had the
6,000 mark on the 13th of February, an all-time high. The foreign exchange
reserve was $32 billion, the highest ever. The rupee was stable, Rs.43 to
Rs.44 per dollar. The GDP growth was 5 to 6 per cent. Hardly was there any
constraint on the economy. Yet, the Finance Minister could not control the
fiscal deficit which was the main, important thing and the main aim of the
Finance Minister.

In view of this, the Budget that he has presented does not inspire the
confidence that would have led the economy to a high stable growth. The
Finance Minister, in my opinion, had an excellent opportunity to introduce
the second generation reforms which he had promised but did not place in the
Budget.

Sir, as for the 1999-2000 Budget he has just completed, the Budget
projected looked to be good. 1 also thought that it was a good
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Budget. But the actual expenditure was far in excess and the result was that
the fiscal deficit which the Finance Minister has targeted as four per cent rose
to 5.6 per cent or rose by 140 per cent.

As for the un-restrained increase in expenditure, the Finance
Minister has held unforeseen factors as responsible. This is not so. The
unforeseen factors are three-the Kargil conflict, the general elections and the
Orissa cyclone. The total increase in expenditure has been Rs. 19,856
crores.in 1999-2000 almost Rs.20,000 crores. But the increase due to the
three unforeseen factors was only Rs 5,000 crores, less than 25 per cent.

[THE DEPUTY CHAIRMAN in the Chair]

To say that the fiscal deficit is only 5.6 per cent is also a misnomer.
India is a federal country and we must take into account the fiscal deficit
after of the States also. The real fiscal deficit, taking into account the fiscal
deficit of the States, comes to ten per cent which is flabbergasting.

On the impact of the Budget, Madam, there are some positive
factors. The Finance Minister had made some constructive suggestions
which, if implemented, will certainly help the economy. He has given a
proposal for the National Highways Project, rural infrastructure and rural
housing and simplification of the excise duty structure. Other suggestions
are—all on-going schemes are to be subjected to rigorous scrutiny, there shall
be a zero-base Budget and a part of the disinvestment proceeds shall be used
to retire public debts. These, Madam, are all good schemes. The question,
however, is, how successfully will they be implemented? This has to be seen.
In my opinion, Madam, it is a good thing and I hope the Finance Minister
will kindly give some thought to this matter that at the time of presenting the
Budget, a white paper is also issued stating what promises were made in the
last Budget and what the achievement has been against those promises made.
Let the country know what the position is, let Parliament know what the
performance is. Madam, the emphasis on development of rural infrastructure
is satisfactory. That will certainly help in the growth of the agriculture
sector.. The Green Revolution has reached a plateau. What is now necessary
is that the productivity should improve and rural infrastructure is going to
help us in that direction.
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Regarding the Dividend Tax, I entirety agree with Mr. Salve when he says
that an income which has already been taxed once should not be taxed a second
time. Irrespective of that, I would like to point out that there has been a steep
increase in the Dividend Tax from 10 per cent to 20 per cent which is a retrograde
step. This will retard the industrial growth. Its actual incidence on the corporate tax
is what we should try to understand. This is a tax on dividend. So, obviously, the
position will change from company to company. But we have made rough
calculations. We find that in the case of those companies where the capital base is
high but, where the profits are not high, this tax may go up to almost 51.70 per
cent. I would only say that the Finance Minister, three years back, started with a
this proposal of 35 per cent tax on the corporate sector and everybody, the
industry, the common man and the stock exchanges, welcomed that.

Against that 35 per cent, now, the revised tax is going to be anywhere
between 48 and 50 per cent, and in extreme cases, where the industries are not
making much money, it is 51.7 per cent. I would only like to say that this will
have a crippling effect on the financial market and on the industrialisation of the
country. So, I will appeal to the Finance Minister to have a second took at this.

Madam, last year, the income tax rate was modified. It was provided
that the sick companies should be merged with the healthy companies. It was a
very good proposal and everybody welcomed that. But there is an 8 years'
limitation on the loss carried forward. Formerly, there was no limitation as far as
depreciation was concerned. Now, there is a limitation on that also, and the result is
that in case a sick company got merged with a healthy company, in many cases, it
will be found that the healthy company will not get any benefit of the loss carried
forward or the depreciation. My suggestion, therefore is, let this period of eight years
be counted from the date of merger, after the sick company has merged with the
healthy company.

Madam, dynamic capital market is essential. I have spoken on the
dividend tax. I would again like to emphasise that for the sake of
industrialisation of the country, this is a very important matter. Even while the
Finance Minister was delivering his Budget speech this year,there was witnessed a
steep fall in the stock market. At the present time the stock markets are is not
confined only to a few businessmen or industrial houses. All of us are interested in
the stock market, and I am sure, all Members of
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public must have seen that even before the Finance Minister finished his
Budget speech, the share market had crashed.

Regarding exports, I would like to say that the exports in the first
three quarters were pretty good, 13 per cent. My fear is that this rate of
growth may not be sustained as incentived for exports will be eroded. In five
years' time, the tax exemption on export profits will vanish. Secondly,
imports are likely to increase owing to the quantityative restrictions having
been removed, owing to peak duty having been reduced , owing to the price
of the crude oil just going up in the world, and so, the trade deficit will further
increase. I would like to point out that most countries give export incentives,
not openly, as the WTO does not permit it, but in some form or the other. I
would plead with the Finance Minister that he thinks about the matter and
gives some incentives on the basis of some internationally accepted method.

Infrastructure is one of the most critical sectors of economy. The
growth of infrastructure will lead to growth of economy. As per Rakesh
Mohan Committee's report, investment required for a period of ten years,
starting from 1996-97 to 2005-2006, for the power sector is Rs. 5,00,000
crores, for urban infrastructure, Rs. 94,000 crores, for ports, Rs. 25,000
crores, for roads, 1,15,000 crores, and the total comes to Rs. 7,20,000 crores.
This is bound to be further increased because this report was submitted some
three or four years back. These are astronomical figures. But all these figures
are correct and we have got to prepare the country so that we do get the
advantage of the infrastructure being improved. Without that, industrialisation
will not take place. The question is from where the funds will come. I would
like to point out that since the Government liberalised the policy regarding
the insurance companies in. private sector, the insurance companies, when
these come into existence, will be able to provide a large amount of finance
and, side by side, I would say that the Finance Minister should also try to
persuade some of the foreign companies to invest in this particular field.

Madam, in a growing economy with a federal structure, the State's
financial health is also very important. This is important from the angle of
macro-economic stability and also from the point of view of maintaining
equity in the economy. Factors that have contributed to the erosion of the
economy in the States-populist measures and political opportunism. The
State-adopted measures for political opportunism are leaving economic
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prudence in the back seat. The result is that all the State Governments are
going towards a crisis, economic crisis. Whatever revenue they get, all that is
incurred for making payment for salaries and wages; no money is left for
development. I would urge the Finance Minister that he should have a talk
with the Prime Minister, and the Prime Minister and the Finance Minister
should together call the Chief Ministers of all the States and have a talk with
them so that the States are able to know as to what is exactly needed of them,
and they are able to put their houses in order so that their economy improves.

Madam, the Finance Minister expects the GDP to grow at the rate of
seven or eight per cent. I compliment him because this is a very desirable
goal, and in case he is able to achieve it, I will be the first person to
congratulate him. I would like to mention that the goal, if achieved, will be
able to solve many of our economic and social problems. Madam, what is
necessary is to condition the economy, to achieve that growth. He wants to
achieve that growth rate, but Budget does not create, Madam, at present, an
atmosphere for that. My plea to the Finance Minister is that he should
announce second generation reforms, as early as possible, and monitor the
economy in such a way that the expenses are kept under control and the fiscal
deficit also is kept under control so that the country gets prepared for an
economic leap. Thank you, Madam.

THE DEPUTY CHAIRMAN: Shri C. Ramchandraiah. You have 12
minutes.

SHRI C. RAMCHANDRAIAH: Madam, I rise to support the Bill
that has been introduced, the Finance Bill. Madam, the Finance Minister has
got a vision, but the efforts have not been commensurate with the vision, it
seems. The efforts have not been initiated or do not appear to have been
initiated in the Budget proposals for achieving the targets which have been
pronounced by him. The total savings of the nation constitute around 11 per
cent of the GDP and the fiscal deficit happens to be 9 or 10 per cent. So, most
of the financial savings of the nation are being covered by this deficit, leaving
very little for the rest of the economic activities of the country. Madam, I can
take the liberty to say that the fiscal responsibility and the fiscal discipline—
the Finance Ministry always used to say this umpteen times—is the need of
the hour for the nation to revive the economy. But can the proposals that have
been mooted in this Bill be expected to
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achieve that objective, to meet that fiscal responsibility? In this year's Budget
the total expenditure is proposed to be increased by Rs. 54,605 crores. There
is an increase of 19.2 per cent over last year's proposal. The total revenue is
proposed to be increased by only Rs.20,833 crores. So, he is constrained to
borrow more money this year. The expenditure is being increased by 20 per
cent. That is what the figures show. I can say that there was a little exercise to
achieve the fiscal discipline in this proposal.

Madam, the Finance Minister is aware of the need to raise the
resources without taking recourse to borrowings this year because it will
jeopardise our prospects for growth. I quote from the Finance Minister's
Budget Speech: "If we don't raise the resources and take recourse to higher
borrowings this year, we will jeopardise our prospects for growth, stoke the
flames of inflation, sow the seeds of another balance of payments crisis and
place an unfair burden on the next generation". He speaks of the need to curb
the expenditure. But yet he proposed to raise the total expenditure by 20 per
cent. If you compare the fiscal deficit structure to GDP for the last two years,
it was 5 per cent in 1998-99 and 5.6 per cent in 1999-2000. The Finance
Minister had estimated it at 4 per cent, but it has grown by 5.6 per cent. Now,
this year he can make a modest estimate of 5.1 per cent. But the economic
scenario, which had prevailed in the previou year, continues to prevail this
year also. There have been no radical changes. The capital spending as share
of fiscal deficit is 54.6 per cent in 1998-99 and it was reduced to 46.5 per cent
1999-2000. Of course, there is a small margin of 4 per cent in the current
year. What is alarming is the revenue deficit as share of fiscal deficit is
continuously on the increase. It was 59.9 per cent in 1998-99 and 67.5 per
cent in 1999-2000. It is 69.5 per cent in 2000-2001. The continuous increase
in the revenue deficit is totally alarming. It can be argued that there has been
no fiscal correction worth the name in this Budget. If you see last year's
performance, you will find that the fiscal deficit has exceeded the estimates
by Rs.28,943 crores, that is, by 36 per cent. It is quite alarming. That is 5.6
per cent of the GDP. It was originalfy estimated by the Finance Minister in the
Budget proposals at 4 per cent. There is clearly a mismatch between the
revenue and expenditure. If this trend continues, the Government has to
borrow heavily to meet the commitments of debt servicing, defence needs and
various other things.
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So, more or less, we may be entrapped as we have been in the earlier
periods of decade, i.e during early 90's. And we will be back to the height of
which position that economic crisis are the beginning of the decade. This is a
very serious matter. It has resulted in very high interest rates. It will also
inhibit the capacity or the ability of the Government to invest in
infrastructural sectors as also social services sector. Dr. Biplab Dasgupta has
very clearly enunciated the reasons for this. But, ultimately, though I may
differ with the solution or diagnosis that he has made, yet I agree with him so
far as the identification of this disease is concerned. ...(Interruptions)...
Madam, as I said the Finance Minister has got a very good vision. He knows
how to do it. But I do not know, why he is not doing. I do appreciate his
constraints, but the constraints which can be surmounted have to be
surmounted, in the interests of the nation. Madam, interest payment is one of
the major components which is contributing to deficit. This year also, our
hon. Finance Minister is compelled to borrow more, debt servicing will be
more. So, on that core, it will not help you to reduce the fiscal deficit. So, I
would like to make a suggestion with regard to disinvestment. Why do you
allow Rs. 1,000 crore to retire the debt? Try to realise, try to fix big targets as
far as the disinvestment is concerned. As Dr. Biplab Dasgupta has rightly
pointed out that, you sell the loss-making units and keep the profit-making
units. How can it be? When the persons are not coming forward to purchase
the profit making units, who will come to purchase the loss-making units?
This is the problem that the Government is facing. But I advise the Finance
Minister not to create so many bodies, so many institutions, with regard to
disinvestment. Heavy Industry Minister is there. So, he is not capable of
identifying which are the companies with your assistance or with your help. I
mean to say that this delay should be curbed. There should be a transparent
method of disinvestment. Once you make an attempt to retire the debt, it is
not that the process of disinvestment will reduce the fiscal deficit
immediately, but atleast, you can reduce interest payments which will
definitely have an impact on the reduction of the fiscal deficit. One
assessment that has been made by an agency is this. "The cash value of the
public enterprises - it is far more than the value of the profits that are being
made by these institutions, which are coming as dividends to the
Government." Also, there is a demand from the States that more grants should
be made available. We have to honour it. We also introduced a Constitutional
Amendment Bill, 1989 which seeks to provide
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more funds to the States, as per the Eleventh Finance Commission. The
financial condition of States is also very precarious because of the populist
measures undertaken by them. Their public undertakings are working at
greater losses. Their expenses are on the increase and thanks to the Fifth Pay
Commission Report, their administrative expenses have totally increased by
44%.

You have to cater to the needs of the States also. So far as the issue
of subsidy is concerned, we are of the opinion that subsidy should be
rationalized though it constitutes a very negligible percentage of the total
expenditure. The Finance Minister has touched on wrong side. There is some
justification for increasing the oil prices because the Oil Pool deficit is Rs.
8,000 crores. There is some justification for it. So far as the poor are
concerned, unless they are capable of bearing the burden, you should not
have done it. Nearly 40 per cent of the increase has been effected in
foodgrains that are being distributed to the people who are below the poverty
line. He can say that subsidy is being given. But is it really a subsidy? Is this
the way the Food Corporation of India should function which is supposed to
maintain a stipulated quantity of 16.4 million tonnes for coverage of food
subsidy? In January, 2000 the FCI was having a stock of 34 million tonnes.
Who has to bear the cost of carrying all these stocks? Who has to bear the
cost of mismanagement of the FCI? Who has to bear the losses in storage and
the losses in transport? Ultimately, this is evaluated and we arrive at an
economic cost. He says, "I am providing subsidy." In fact, it is not subsidy.
This requires an overall restructuring, lock, stock and barrel so that we can
arrive at a correct decision, so that the subsidy can be defined in a true sense.
So far as the reduction in expenditure is concerned, we have been advising
the Finance Minister to downsize the Government expenditure. Last time, I
quoted the speech made by Shri Arun Shourie. To what extent have they
reduced the Government expenditure? I would like to quote from the speech
made by the Finance Minister. He said, "The Government shall pursue
resolutely the objective of downsizing the Government and prepare a road
map for the purpose.” I have quoted this sentence from the speech of the
Finance Minister. Within a few days of the Finance Minister's prescription
about pursuing resolutely the objective of downsizing the Government, one
Civil servant of the Government establishment said, "It was not an effective
solution to the problem of curbing the fiscal deficit." Addressing the
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Standing Conference of Public Enterprises, this gentleman asserted, "A five
per cent reduction in the workforce would not make any perceptible
difference in the fiscal deficit. Even if we retrench all our employees, we will
still have deficit." He said this sarcastically. That is why, I said that the
Finance Minister has got vision. He is sincere. But I would like to know
whether the bureaucracy behind him has got the conviction to implement his
policies. In this connection, I would like to make some suggestions. Some
policy imperatives are the need of the hour. You have to cut down the
Government expenditure in various sectors. For example, the transmission
and distribution loss is to the tune of Rs. 20,000 crores. The Power Minister,
Shri Kumaramangalam made a statement on the floor of the House.

Twenty-five thousand mega watts of energy is being utilised without
any return. So, that wastage has to be checked. It further says: ..."to initiate
measures for better pricing of all utilities except those for the poor." That
aspect has to be taken into consideration. That is why I fully appreciate the
statement made by Shri N.K.P. Salve that reforms should have a human face.
Reforms without a human face will boomerang. (Time bell rings) Madam,
there was a lot of dissent...

THE DEPUTY CHAIRMAN: You have already taken a deficit of
five minutes. You are over-spending.

SHRI C. RAMACHANDRAIAH: Madam, I don't want to have
deficits...

THE DEPUTY CHAIRMAN: You have taken an overdraft from the
next speakers.

SHRI C. RAMACHANDRAIAH: Madam, the Finance Minister
should try to repay the old debts at a higher rate of interest and the new
borrowings at a lower rate of interest because there is buoyancy in the market.
Now, there is a drastic tax reform because the GDP-Tax ratio is very low. It is
the lowest in the world. Try to expand the tax net ...(Interruptions)... Madam
has rung the time bell. That has dampened my spirits. Madam, it calls for a
more effective management of public finance. But it cannot be separated from
the broader consideration of policies and institutions. Therefore, not much can
be expected from a closed-door zero-based budget scrutiny, or, from even the
labours of an Expenditure Committee of retired bureaucrats. It calls for
bolder, more open, efforts,
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drawing on a wide range of understanding and senstivities, much wider than
what the Finance Ministry or the Government as a whole is applying. So,
again, I request the Finance Minister that reduction in fiscal deficit should not
be at the expense of creation of assets. It should not become a hindrance to
the efforts in making investment in the social and infrastructure sectors. With
all his intelligence and efficiency, the Finance Minister has to explore all the
avenues, to invest more in infraslructure sectors like agriculture, rural
development and power, and improve the living standards of the common
man. The glaring example, the naked truth, is that the intrinsic purchasing
power of the common man is going down and the inflation is going up. Even
though the Finance Minister might claim that the inflation has gone down, that
is not the case today. The inflation rate is somewhere at 6.6 per cent, but the
intrinsic purchasing power of the common man is going down. And if these
reforms are going to be implemented fully, then, there would be wide
disparities amongst the people, wide economic disparities, and wide economic
imbalance. So, that aspect has to be taken note of while implementing the
reforms. Madam, I conclude by saying that I fully support the reforms and the
Bill. Thank you.
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THE DEPUTY CHAIRMAN: The Secretary-General has told me that
there is a little problem because an hon. Member of the AIADMK, Shri
Niraikulathan, has asked for permission to speak in Tamil. He has four
minutes to speak. We have borrowed a Tamil interpreter from the Lok Sabha.
So, I will call Shri Niraikulathan first to speak.

*SHR1 S. NIRAIKULATHAN (Tamil Nadu): Madam, Deputy
Chairman, I would like to thank you for having given me this opportunity to
speak on the Finance Bill. I feel that Hon. Finance Minister should have
thought of the poor people in the country and should have considered the
sorry plight of those living below the poverty line before presenting the
Budget for this year. I would have appreciated him if he had prepared his
Budget considering the kind of life and means of the poor people especially
those who live below the poverty line. It is a matter of concern that even the
subsidies that were meant for the poor have been withdrawn and I am pained
to note that there is nothing in the Budget to enthuse the poor and there is no
incentive for their contribution to productivity. I would like to

*English translation of the original speech delivered in Tamil
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lay stress on the point that there is only one leader that is our leader Dr.
Puratchi Thalaivi who has expressed serious concern for the poor. ...
(Interruptions)...

SHRI C.RAMACHANDRAIAH: There are many leaders who talk
about the poor, not only Kalaingnar ...(Interruptions)...

SHRI S. NIRAIKULATHAN: No, no. ...(Interruptions)...

THE DEPUTY CHAIRMAN: Please don't disturb him.

SHRI S. NIRAIKULATHAN: Of course, many leaders have been
speaking about the poor, but they have been speaking only on record, not ...
(Interruptions)...

THE DEPUTY CHAIRMAN: I would request you to continue
because you have very little time. Do not waste your time. There are many
more speakers.

SHRI S. NIRAIKULATHAN: Inflation rate, which was between 2 and
3 per cent continuously for the past two years, has sharply increased in the
recent weeks. The increase in Inflation rate has been steady and has now
crossed 6 per cent. This is a fall out of the Budget for this year. This indicates
the worse effect that is to follow.

Both, the Budget and the Finance Bill have been passed in Lok
Sabha. Despite stiff opposition to the proposals pertaining to the withdrawal
of subsidy, the Finance Bill has been passed. The allies of the ruling front
were also expressing their opposition but just for the sake of it. They were not
really concerned and serious. While passing the Finance Bill there, Hon.
Finance Minister has informed the other House that a committee set up by the
Expenditure Department would go afresh into the question of subsidy and
would submit a report. I request the Minister to give a serious consideration
at least to that report to ensure subsidies that would benefit the poor.

Globally more than 80 crores of the people are below the poverty
line and 32 crores of them live in India. More than one fourth of our Indian
population lives below poverty line. Most of them live in rural areas. Most of
them are small farmers and agricultural workers. Ours is an economy based
on agriculture. Agriculturists, poor farmers and agricultural workers should
have got a better deal. Hon. Minister should have accorded
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importance to these poor people while preparing his Budget. Every individual
need to have about 1200 grams of food a day but they get a meagre 400
grams. It is just one third of the need which stresses the need to augment
foodgrain production. That implies that people who live below poverty line
get only one square meal a day. Even the one they get is not a square meal but
a meagre one. To offset the hardships faced by these poverty stricken people,
the Budget should have focussed on the needs of the agriculture and the poor.
Agriculture sector should have been given adequate incentives to increase
food production. We must evolve ways and means to improve the lot of the
farmers especially the people who live below the poverty line. Their living
standard needs to be improved and the Budget should have aimed at it.
Measures to raise the level of farmers and agricultural workers must be taken.
In India we need water for about 40 crore acres of land for cultivation. About
2000 TMC Water is available. But only 1200 TMC water is used for
irrigation purposes. Remaining water goes waste. Wasteful flow of river
waters into the seas must be curtailed. For instance, Pampa River and
ACHCHAN KOVIL in Kerala and other rivers like Mahanadi wastefulry flow
into the seas. There must have been viable schemes to harness the wasteful
flow of those waters and ensure optimal utilization of the same. The Budget
does not contemplate any such effective step to avoid such wastage of scarce
resource. Such an indifference has resulted in a lackadaisical situation where
there are floods on one side and drought on the other side. When floods
devastate, we spend crores of rupees on them. When drought conditions rot us
we again spend crores of rupees. We ought to have evolved by now an
effective plan with farsightedness. We must have worked out a co-ordinated
strategy to solve both these problems. Linking of major rivers would have
helped us to arrive at a solution. Ganga, Cauvery link canal would have helped
us abundantly. I wish these measures had been contemplated and incorporated
in this Budget. That would help greatly the agriculture sector. The growth of
agriculture sector would give rise to industrial growth and thereby
employment opportunities. All these would have resulted in increasing the
buying power of the people. Thus the linking of Rivers would be a key to
have progress in various fields linked to one another. So there is a need to link
major Indian Rivers. I feel the Budget has ignored this and hence there is no
direction. Apart from increased production in agriculture, this would have
ensured a boom in production of electricity. Linking of rivers would
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have enabled us to harness Hydro energy. About 84 thousand-Megawatt
electricity could be produced through the Hydel projects after linking all
major rivers. Now we get only 21 thousand Megawatt of electricity. So there
is a need to link major rivers from the power generation point of view. Not
only agricultural production but power generation too would increase.

Apart from road and rail communication one must ensure better
waterways system. For instance, one horsepower of energy would enable us
to move goods of about 150 Kgs by road; it could be 400 Kgs by rail. But
through waterways we could move a load of about 4000 Kgs with just one
horse power of energy. That way goods transport would greatly benefit as it
would be cost effective at a ratio of 1:10. Our economic planning must have a
direction and must be evolved with measures to link major rivers of the
country. It has been estimated that the expenditure to link the rivers would be
Rs. 50 crores. But we can have a return of Rs.60 crores a year. My request to
the Government would be to seriously consider the ways to link rivers and to
earn Rs.60 crores of rupees annually while offsetting both flood situations
and drought conditions. Our Financial planning must have a vision to carry
out these major schemes.

Through the Finance Bill, consumer durables especially cellular
phones get tax reduction. Of course, I appreciate the move. But we must also
think as to how many of the poor in the country use cellular phones. Do the
agriculturists and farmers use cellular phones? Instead there should have been
relief to farmers in the form of reduction in price of fertilizers and other
inputs. If there had been further subsidy on rice, kerosene and other essential
commodities we would have been happy and appreciated the Hon. Finance
Minister. But to the contrary, rather painfully, the subsidies on essential
commodities have been withdrawn affecting the poor.

Let me bring to the notice of this august House as to what is
happening in Tamil Nadu. About 55% of ration rice is sold in the open
market illegally. Rice meant to be sold through the public distribution system
is diverted elsewhere and even smuggled outside the State. Supplies meant
for PDS are diverted and misused. Centre must take note of it and must take
appropriate action to curb the trend. I wish the Hon. Finance Minister to look
1n to 1t.

While evolving policies and plan schemes we must have in mind the
people of our country. Opening up of Heavy Industries sector to foreigners
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would not benefit our countrymen much. It would only help the foreign
investors to siphon out the fruits of the projects without really benefiting out
country. The benefits that our own countrymen could reap must be borne in
mind while framing policies.

I would like to appreciate the Government in restructuring bank rates
and evolving measures to ensure repayment of loans. While extending big
loan, the capacity to repay must be an important criterion. At the same time
small-scale industries must have liberal loan facilities. The yardstick must not
change in the case of the needy who approach Banks.

On behalf of AIADMK, I strongly condemn the move of the
Government to withdraw the subsidies thereby greatly affecting the interests
of the poor. Condemning the indifference I conclude my speech. Thank you.

THE DEPUTY CHAIRMAN : I think everybody should speak in
different languages. It is only then they will abide by the time. He took only
one minute extra. But when a Member speaks in English or Hindi, he goes on
and on. I request everybody to speak in different languages. Now, Ven'ble
Dhammaviriyo, you have got only eight minutes.

Y oo+ Rig @Ramom) : 78 7@ A W= 8rm | ... (Faur). ..

JUHTIRT : G B FS7 81 B! 8 39D | ...(FQYH)... do not

know how many times it is going to become a maiden speech.
(Interruptions)... Maiden speech does not mean that you do not abide by the
time.

3t sen g OR1 ol o 9 <rgd IR | ... (Saae). .. o
T FIRE ...(FIIM)....

JURHTIRT : SIS H S 1 Gol f&T 3 ddadl ot o Aeee 3
PIATE |

VEN'BLE DHAMMAVIRIYO (Bihar) : Respected Madam Deputy
Chairman, it is an honour and privilege for me to speak in this august House
on a very important subject, i.e., the Finance Bill, 2000. I thank you for
giving me an opportunity. My friend F.M. is not here, but his colleague is
here. Irequest them to kindly note my speech. I would like to ask : What

260



[9 MAY, 2000] RAJYA SABHA

kind of Budget has been prepared by this present Government? I would like
to quote our present Prime Minister. When he was the Leader of the
Opposition, he used to say, "Budget is bhool-bhulaiyan". Madam, I say the
same thing; this Budget is also a bhool-bhulaiyan. 1s there any due allocation
for the poor people?

What has been provided for the welfare of the downtrodden and the
unfortunate communities of this country? So, this bhool-bhulaiyan Budget
has been prepared by the present Government. What will be the help for the
poor people in this Budget?

Madam, the Budget is prepared in the Capital. The State
Governments give all the information, suggestions come from districts. I want
to mention here that there is a small place called, "Zanskar", in Ladakh. It is
very close to Kargil. It is a very very sensitive area politically and Defence
point of view. It has not been developed even after 52 years of the
Independence.' Even after the recent war in Kargil, nobody mentions about it,
and nobody is taking interest in the development of Zanskar. People from
Zanskar have to come to Ladakh, walking for three days. Through you, I want
to ask of the hon. Finance Minister what he has kept for the special
development of the infrastructure and the communication facilities, specially
roads and Telephone for such a sensitive and important area as Zanskar.

There is another border area which is very very important. I belong
to Bihar, the land of Buddha, from where the message of compassion and
tolerance was spread not only in this country but also to the whole of the
South-Asian countries and far East. People today respect Bihar
wholeheartedly as a land of peace and harmony. But, in the border area of
Bihar, the infrastructure and road communication facilities are very poor. As
an example, two days before, on the 6th, I visited two blocks, Teragach and
Degal Bank in the Kishanganj district. The distance from one place to the
other is 15 kms. only, but I could not utilise a vehicle. I was compelled to
travel as a pillion rider of a motor cycle. The road was so narrow.

I had to go there to prepare a scheme for road and construction of
bridges there, and I want to sponsor them under the MPLAD Programme. It
takes eight hours. This is a very sensitive border with Nepal and Bangladesh.
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From this place, our hon. Home Minister always shouts that there is
a disturbance there, that there is an indication of the ISI hand in it, this and
that. But, I am surprised at the Budget. How much money has been allocated
for that important area?

My friend, the hon. Finance Minister, belongs to Bihar. He has come
from the bureaucracy. I think, he was the District Magistrate or the SDO or he
had held an important portfolio like that. A number of his former colleagues
will still be working as bureaucrats in those places. Does he not get from
them hints or suggestions? Or, did he not like to ask them to give some
suggestions so that he could enter in the proposals some important things, like
road communications, which had not been done before or rectify the
irregularities?

Respected Madam, it is a matter of very much concern to me that
when I met the poor people there, I found that cucumber was selling there at
the rate of Re. 1/- per kilo.

One rupee! In Patna and Kishanganj, cucumber sells at Rs. 10-12/-a
kilo. What will the poor farmer do? One person had brought watermelons by
the tractor trolly. He spent on cartage Rs.800/- and sold all the watermelons at
the cost of Rs. 1500/- only at Bahadurganj. How much money did he get?
After spending that much of money on transport, he could not get even
Rs.100/-. They say, "We will try to do something for this garibi.” My friend is
not here. I want to communicate this to him, through you, Madam. Has he
seen garibi? Has he seen garibi in his life? If he has seen garibi, he should
keep his eyes open and see the condition of the people, and he should come
forward and discuss with the representatives of the people, M.Ps., before
making the Budget. I had an opportunity to visit all over the world twice. |
visited a neighbouring country, Thailand. I visited every nook and corner of
Thailand seven times. I am happy to mention here about the tribal and other
people of Thailand in the Chiang Mari area. Everybody has a house,
everybody has a jeep. They go to the farm in the jeep, work for the whole day,
and return with the crop. They sell it in the market. There is good crop. The
next morning, the crop fly to Singapore, Hong Kong or the neighbouring far-
east country, Japan. They get a very good price for their cash crop there. They
are earning dollars. Here, who is earning a dollar? Regularly those who are
not paying income-tax, are earning dollars! Here, the poor people have not
even
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seen a dollar. Madam, I also went to China There is a place called Uxi near
the Shangai. The place where there are good crops of grapes and plums. Uxi
is at a distance of 1500 kilometres from Beijing. The cost price of the grapes,
in Indian rupees, is Rs.28-30 per kg. The price in Beijing is only around
Rs.34/-. There is only a difference of Rs.3-4/-. But, here, in our country, the
farmer producing the crop in Maharashtra sells it at Rs. 10/-. When it comes
to Patna or Siliguri, the price is Rs.60/-. Why there is so much of difference?

Our friends give us the assurance, "We will give you a new life in the
society." You are only ringing the bell. You cannot give anything. All the
promises you give are only empty slogans. A mention was made about
Thailand. The Finance Minister should open his eyes and look at it. We might
have a lot of money in our treasury. But, what is the actual life of our people?
Our people get nothing. You think seriously before making the Budget. It
should not be made through 'makshas'. It is not proper way. Kindly see with
your own eyes. What is the actual position of our place? where you utilize the
money for its development. We should invest the money there. What is the
condition of people there, ecologically and geologically? It is a matter of
surprise that even after 52 years of Independence, the whole block there does
not even have a soil testing laboratory. Madam, I belong to the family of a
farmer. I know how to test the soil. Madam, land is the treasure of the poor
farmer. But due to lack of knowledge, they cannot exploit the land for some
other crop which is very profitable and which would earn a lot of money
because the facility of testing the soil is not available. There is no laboratory
at the block level. The laboratory is situated at the district level and it takes
seven to eight days to get the results. What steps are taken by the Government
in this respect? (Time Bell) Madam, I won't take much time of the House. I
would like to give some suggestions. Firstly, road communication
infrastructure is the most important agenda today. If you want to make
progress, then you must have the basic infrastructure, that is roads. If roads
are there, if there is good production, and if the area is well-connected to the
block, to the district headquarters,.to the State headquarters by way of roads,
the farmer can take his produce for sale very easily to these areas and can get
good marketing and the real price of his produce. At the present moment,
there is a lot of difference in the price of the same commodities which are
available-at the village level and which are available at the district or the State
level.
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So, there should be so much difference in rates of various, commodities and
the same rates should be given to the farmers for their proceeds not only at
the block level or the district level or the State level but also at the village
level. Various villages should be well-connected to the blocks, district
headquarters and the State headquarters so that they do not have the problem
of marketing their products.

Now, I come to the rail communication. Some of our crops are being
taken by rail to various places. At Kishanganj, we are having very valuable
crops. We have the Mamta Express, Kanchan Sona Express, the Rajdhani
Express and the Asansol Express. For our products, there is a good market in
Calcutta. Kishanganj area is famous for lobsters. Very good quality of
lobsters are produced in that area. We have a very good market in Bombay
for our lobsters. It is selling at Rs. 400 per kg. The size of the lobster is very
big. If our farmers get proper marketing and communication facilities to carry
their produce to various parts of the country like Bombay, Delhi, Calcutta...

it T e BIRE (SR wew) : Aey, fod HA St A2 B
...(E)....

it g O W : dre 9w | aifea 81 38 €, s9afog a8t g E
...(FTFE)...

SYNAMfY ¢ MY 98 WISY [Let me make a proper announcement.
(Interruptions) It is not your responsibility.

W1 U1 PRSI FfeHe TR aifcT 81 & & | gaferg fa #0
IR urfee A1Ed gl Sa) MU € | They are in the Lok Sabha for the voting.

The rest of the people are here. The Leader of the House is there. So,
whatever is being spoken here, is being recorded and will be given to the
Finance Minister. 31 310 AT DI AT AT BT SIH DI AT |

VEN'BLE DHAMMA VIRIYO: Madam, I am saying that we can
earn a lot of dollars from the sale of lobsters.

IUFHTIL : 379 3T FHIE BT b 31T BT STSH BT AT |

SHRI LACHHMAN SINGH: Madam, you are very liberal in this
regard.
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THE DEPUTY CHAIRMAN: I can give it from the same kitty
which I have. Now, don't disturb.

3t areH R : few, 3 1 91y €, $° 9 UGl CIgH © QIfg
...(TIH)....

IYMHTIRT : J-1 8199 § 99 RIER & | 976 1Y 81 1 I &8I, |
U qRIER 8 AR ...(FAYUM)... TOHT Sl 379 BT 71 41 8, SAAY 37T BT
TTSH 1 SIUT | ... (SFEGET). ..

VEN'BLE DHAMMA VIRIYO: Madam, for the promotion of
research and development covering about one hundred crore people, Rs. 150
crores are there. It is really very sad. Thailand is a small country. But they
spend Rs. 200 crores on research and development. Today, the entire world is
surviving on science and technology. A lot of research and development has
taken place in the field of agriculture and horticulture in the world. The status
of a country is judged by the advancement made in the field of science and
technology. If we are able to provide the basic amenities to our farmers, they
will be able to earn their livlihood in a much better way. Thank you.

THE DEPUTY CHAIRMAN: Before I call the next speaker, I have
to bring another maiden Vice-Chairman to the Chair. TS & |y 17 Sifear Sit

| 31TT $Teh] NI AA DI, TE §DT HS1 IRHIRHA BRT [Render all help

and support to him, and don't bother him! I am around, I will come back
immediately. So, take care of him

[THE VICE-CHAIRMAN, (SHRI SANTOSH BAGRODIA) in the Chair]

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):Shn
Pranab Mukherjee.

SHRI PRANAB MUKHERIJEE (West Bengal): Mr. Vice-Chairman,
Sir, let me have the privilege of congratulating you on assuming the Chair as
Vice-Chairman.

Sir, we are at the end of almost ten weeks' exercise which began on
29th February and we are left with five days by which the entire exercise is to
be over. Sir, the job of the Finance Minister is neither easy nor a
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popular one. I remember, almost two decades ago, when I assumed this
office, my predecessor, Mr. Venkataraman, just laughingly told me, "From
now onwards, 1 will pass on my sleepless nights to you!" If it was true in
1980, it is equally true in 2000. Keeping that in mind and keeping also in
mind, as I mentioned to you, that we are at the end of the entire budgetary
exercise and the Finance Bill is to be returned, I would confine my
observations to a very few, limited general points since some of the important
provisions of the Finance Bill have already been discussed by Mr. N.K.P.
Salve, Mr K.K. Birla and many other distinguished Members who have
participated in the discussion on the Finance Bill.

Sir, I would like to start from the observations made by the Finance
Minister himself, and I agree with the strategy which he outlined in para 5 of
his Budget Speech: "To have a ten-year development decade for this
country”. All the points of the seven-point strategy are important, and the
most important point is the seventh one which I would like to quote
"Establish a credible framework of fiscal discipline without which the other
elements of our strategy can fail." I entirely agree with him The only point is
that not only can it fail, but it will fail if we cannot have a credible fiscal
framework. And there, Mr. Vice-Chairman, it is not for finding fault with
anyone, but just to reveal certain bare facts before the I louse and before the
Finance Minister. For his consideration I did a little research work and I have
found that I am really disturbed about the revenue projection ,at the Budget
Estimates stage, and about the revenue assessment at the Revised Estimates
stage. I have the figures with me from 1991-1992 to 1999-2000: both the B.E.
and the R.E. figures are available. I am talking of the figures in aggregate. If
we see the figures of the revenue projected at the Budget Estimates stage and
the revenue estimated at the Revised Estimates stage during the period
commencing from 1991-1992 to 1995-1996, the R.E. figures were always
larger, more than the BE. figures.

In 1994-95, the aggregate BE figure was Rs.62,742 crores. At the
RE stage it was up by almost Rs.2,200 crores. In 1995-96, the aggregate
figure at the stage of BE was Rs.74,374 crores and at the RE stage it was
Rs.81,088 crores. In 1996-97, I am afraid something went wrong and from
then onwards till 1999-2000, there has been a sharp decline. In 1996-97, the
shortfall was Rs. 100 crores. The projection at the BE stage was Rs.97,310
crores and at the RE stage. it was reduced by 98 crores, that
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is, Rs.97,212 crores. But thereafter the shortfall was not in hundreds. It was in
thousands. In 1997-98, the aggregate BE figure was Rs. 1,13,393 crores and
at the RE stage it was short by almost Rs. 12,000 crores. At the RE stage it
came down to Rs.99,158 crores. In 1998-99, the aggregate BE figure was
Rs.1,16,857 crores and at the RE stage it was Rs.1,09,537 crores. There was a
shortfall of almost Rs.7,000 crores. In 1999-2000, the aggregate BE figure
was Rs. 1,32,365 crores and at the RE stage it was Rs. 1,26,469 crores. The
point which I am trying to drive at is that these aspects are to be kept in view,
if you want to have a credible financial discipline and bring a semblance of it
in our fiscal deficit Always there will be an unanticipated expenditure, so far
as this country is concerned. After all, to manage the economy of one billion
people is not an easy job. Sometimes, I wonder how lucky was the first
Finance Minister of India. I culled out some figures. The first Finance
Minister of Independent India, Mr. Shanmugham Chetty, was really a lucky
man. In the Budget he presented in the first year, 1947-48, the total revenue
was Rs. 171 crores. Out of that amount of Rs. 171 crores, an amount of Rs.
118 crores was income-tax, an amount of Rs.50 crores was customs duty—
there was no excise duty; Mr. T.T. Krishnamachari was not there on the
scene; therefore, nobody knew about it—and an amount of Rs.2.5 crores was
tax on a very interesting item, imported foreign liquor. The total revenue was
Rs. 171 crores.The expenditure was also much less complicated. The total
expenditure was Rs. 197 crores, an amount of Rs. 103 crores on civil
expenditure and an amount of Rs.94 crores on military expenditure. The
deficit was Rs.26 crores. In this year's Budget the total revenue receipts—I
am not talking of the capital receipts—is Rs.2,03,673 crores, the revenue
expenditure is Rs.2,81,098 crores and the deficit is Rs.77,425 crores. I am
quoting these figures only to highlight that this is the area where we shall
have to concentrate and how to concentrate. I entirely agree with him. But I
do not agree with the perception that some of our friends have shared that
there is no scope for expanding our tax-GDP ratio. I believe and trust that our
tax-GDP ratio, compared to many developing comparable countries, is much
less. Therefore, there is an area where he can fall back. I would like to
emphasize the fact that if you want to redress the problems of fiscal deficit,
Government's own earnings must increase. If you want to have that more and
more persons are to be brought in taxnet. let us ponder for a while. In our
common parley very often we describe, "Oh, India is a big
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country with 200 million middle-class people having huge purchasing
power". Dr. Dasgupta was saying, as per per capita income, no doubt, India
is one of the lowest countries. But it is just like that old idiom.

A glass filled with water; what would you says; it is half filled or half
empty? If you compare it with GNP, definitely, we are one of the poorest. But
if you compare it with the purchasing power parity, you will find that Indian
economy is the fifth largest economy of the world. Therefore, there is nothing
to be afraid. Problems are there, but, at the same time, the economy is
growing. We have to see how to tackle the emerging problems. I would like
to confine my observations to two very crucial issues. One issue is this. There
is no doubt, and nobody is denying the fact, that this year, our industrial
growth has been 6.4%. We are coming out of the depression, but, at the same
time, we shall have to keep in view that we have to attain an industrial growth
rate of 12%. We shall have to keep this point in view. It is true that the rate of
inflation is around four-and-a-half per cent. And for 44 weeks, it continued to
remain around two-and-a-half per cent. But these figures do not project the
correct picture. Because I can quote that in 1975-76, we had a negative
growth rate of inflation i.e. -2.6%. At the same time, in September, 1974, we
had the highest rate of inflation i.e, 24%. Therefore, these figures, placed out
of context, do not project the correct picture. We shall have to take an
integrated view on this. The real question is one of fiscal deficit. The problem
is, how to adjust the fiscal deficit? It is nobody's case. From this side,
repeatedly, myself and Dr. Manmohan Singh have suggested to the
Government. We do agree that, perhaps, this country cannot afford to give
15-16% of its GDP as subsidy- but for God's sake, please identify as to in
which areas you would like to retain subsidy, in which areas you would like
to avoid subsidy. Try to evolve a national consensus. At the cost of repetition,
I am pointing it out again, Mr. Chidambaram, as Finance Minister, had
floated a beautiful paper, a discussion paper, on subsidy. You also bring out a
paper, have discussions, build up a consensus as to in which areas we can
retain subsidy, in which areas we can avoid subsidy. Because, to my
perception, food subsidy is essential, not only to protect the interests of the
consumers and the farmers, but, it is also closely linked with our concept of
food security. Nobody under the sun can feed hundred crore or one billion
people. This responsibility is ours. Therefore, it is high time, we evolved a
consensus. When we are talking of a political consensus,

268



[9 MAY, 2000] RAJYA SABHA

what prevents you from building up the consensus, what prevents you from
having a discussion with Economists, with opinion-makers, with political
parties, their representatives, before the Budget is presented, that these are the
areas where we can retain subsidy, these are the areas where we can avoid
subsidy. For several years, we have been hearing that we will use a part of our
disinvestment proceeds to retire our public debt so that the interest burden
gets reduced. But why are we failing in it? I do feel that it is not just merely
the job of one Ministry or one party or one Government. I do agree that a
national consensus is needed. But who is to take the initiative? The initiative
has to be taken by the Government of the day. They will have to identify the
areas, prioritise the issues and seek the cooperation of all. I do not think there
will be a lacking in it. On the floor of this House, sitting here, we helped you,
despite the differences with our friends in the Left, to get all the WTO- related
legislations passed. We have committed our support to you on certain
important constitutional amendments. Therefore it is not that there is no
consensus, but efforts will have to be made. Another area of concern is BOP.
I am fully aware that you are having 35 billion dollars as foreign exchange
reserves. I entirely agree that this is quite comfortable, especially compared to
one billion vs dollars in 1991. But, at the same time, the other day, Mr. Vice-
Chairman, we had the advantage of getting a reply from the Commerce
Minister as to how the export - import imbalance, that means the trade gap, is
expanding. Shri Aggarwal referred to this point. I would request him to keep
in mind that the trade gap is there because import is not taking place. There
was industrial recession. The industrial growth is six-and-a-half per cent. If
you want to achieve a 12 per cent industrial growth, your import growth
would go up. Therefore, you are not earning. He used a word 'arit', if |
understood you correctly. 'Arit' means earned. I am afraid foreign exchange
reserves are not earnings. In 1995-96 our trade gap was to the tune of 4,881
million dollars. In 1996-97, it increased to 5,662 million dollars. In 1997-98,
it was 6,078 million dollars. In 1998-99, it was 9,170 million dollars.
According to the latest figures which I have got from the Director-General of
Commercial Statistics and Intelligence, it is nine billion dollars. Therefore
trade gap in increasing - unvisible earning is decreasing. This is the distortion.
I am just talking of the export-import figures. Even if you have the invisible,
your own money is less. You are getting the deposits from the NRIs. A
substantial quantum of investment is coming from
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foreign sources to FII and to certain other projects. It is good. I welcome it. I
want investment to help our growth. But if you start talking from the rooftop
that we have improved our BOP situation enormously, we will have to pay
the price and we paid this price when we lost the case in regard to the removal
of quantitative restrictions on consumer goods on the complaint of the USA in
the Dispute Settlement Body of the WTO, both in the DSB and at the
Appellate stage. If I remember correctly, the Commerce Minister said - it is
on record - on the floor of the House, "We could not convince these bodies
and these institutions that our BOP situation has not improved."

SHRI RAMDAS AGARWAL: He said, "Because of unstable
Governments."

SHRI PRANAB MUKHERIJEE: No, it is not that. The question is
different. He was correct in saying that as per the original GATT Agreement,
every signatory of the GATT was obliged to remove quantitative restrictions.
It is linked with the BOP. The moot question is you have to convince the
world community and these bodies that India still required BOP coverage.
Theoretically, the Finance Minister is entitled to have his view and
economically it is sound and justified to say, "I don't want quantitative
restrictions on import." But what is the ground reality? Why was it done in
19947 1 don't disagree with you. Shri Chaturvedi is here. I signed the
Marrakesh Agreement on behalf of the country. I am fully convinced that I
did the correct thing because we cannot remain in isolation. It is of no use
keeping our heads hidden in the sand like an ostrich. In the world theatre, we
shall have to go, negotiate and get the maximum benefit out of the bargaining
table.

But if we remain in isolation, we may live like Myanmar and certain
other countries; it is not good for me to mention the names of these countries.
But it is of no use remaining in isolation. We shall have to engage ourselves.
You place your viewpoints. There is no free lunch. This is a hard competitive
world. Yes; if we have removed the quantitative restrictions, then, equally we
should have pressed hard-this is my appreciation of the situation - and asked:
What are you going to do about the MFA?" What are you going to do about
the free movement of our service-providers where we have a competitive
advantage? These are the areas where it should be a quid pro quo that if you
agree to dismantle the MFA, if you agree to provide free movement to our
service-providers in
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computer software and other areas where we have a competitive advantage, |
allow your consumer goods to my market. These are the types of bargains
that we shall have to do. And this is not a one-time job. This job is to be done
within the broad umbrella agreement of the WTO. This is not the one and the
final agreement. It provides an opportunity for having trade agreements with
our trading partners, important trading partners, on a continuous basis. So, it
is not a one-time job; and, for that, you require the assistance of the necessary
supporting staff, researchers, and inputs, which will help your negotiators to
do that. This is the ground reality where we shall have to go further.
Therefore, unless we improve our export performance, unless we improve our
international trade, by merely depending on deposits from the NRI, if we
expect that we will be able to overcome the type of situation which we are
having, I am afraid, we can't do so.

The last point to which I would like to draw the attention of the hon.
Finance Minister is about growth. Everybody will agree — there is nobody
who, on this side or that side, would disagree — that this country require a 8-
9 per cent growth, or, at least, a sustainable growth of 7-8 per cent. But a
mere expression of intention is not enough. You require investment. If I want
to have a 8 per cent growth per year on a sustainable basis, my rate of
investment in terms of GDP, must be 32-33 per cent. From where will these
resources come? Neither will it come from my words nor from the solemn
wishes of our Finance Minister, nor is it going to come from heaven.
Investments must come mainly from the rate of domestic savings. At least, in
one year, if I remember correctly, during the Eighth Plan, we reached a high
level of rate of domestic savings, that is, to the extent of 24.6 per cent. The
average was, of course, 23.2 per cent for a full period of five years. But there
is a sliding down. I do feel that the Finance Minister should have conveyed a
very strong message to encourage savings and to discourage expenditure and
dissavings. Different components and related things are there. I am not going
into all these things. But this strong message for fiscal consolidation is
needed; and for that fiscal consolidation, you must expand the horizon,
specially in areas of direct taxes. A few lakhs have been added. But the point
which I am trying to drive at is this. If you have 200 million middle-class
people whose purchasing power is reasonably high, and if I take five persons
as one unit, then, at least, 40 million middle-class households are there. But
how many
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direct tax payers do you have in your list? Do you have 40 million people?
Therefore, there is a scope for fiscal savings, and that is why the question of
relooking at the Tax-GDP ratio, with special reference to the direct tax is
absolutely necessary. And another flaw to which I would draw the attention of
the Finance Minister is this. These are the areas where corrections are needed.
I am not criticising him just for the sake of criticism. But unless we make
these corrections, the seven-point strategy that he is thinking of cannot be
achieved; I am in entire agreement with him that it is neceesary to have it.
You ought to protect your Plan. But I am sorry to say that there is no use in
saying, at the time of presentation of the Budget, that you have stepped up
your Plan outlay substantially. My friend, the Leader of the House, has also
the experience of being the Deputy Chairman of the Planning Commission.
The test of the pudding is in the eating. Ultimately, what we are in a position
to give? The serious distortion which is taking place must be corrected. To my
mind, Sir, in the public sector planning, in the annual Plan outlay
determination, we are, deliberately, accepting a wrong presumption. If we
don't have money we don't give them, we give them only a realistic plan. I am
asking them that you go through the IEBR route, external, budgetary, internal
and extra-budgetary resources, and showing a very high figure of the Plan
outlay. None of the sectors except Communications sector — neither
Railways nor Transport nor any other sector — would be in a position to raise
resources from the market. At the end of the year, they will come, throw up
their hand and say, 'sorry we could not raise the resources. Whatever little bit
budgetary support is available directly from the exchequer that will be spent
on the Plan. ' As a consequence of that, -I am not talking of the State Plans,
we have given up State Plans practically for quite some time - even in the
Central Plan, for three consecutive years, in terms of absolute investment, the
shortage has been almost 10,000crores of rupees per year. I know the Finance
Minister can give the statistics that every year, he has marginally increased the
budgetary support. True, but the fact remains that Plan is an integrated one;
budgetary support is one component; resource mobilisation through internal
resource generation and extra-budgetary sources is another component; and if
these two components do not come, ultimately, the outlay cannot be reached.
Therefore, these are some of the distortions which I do feel, required to be
checked. Mr. Vice-Chairman, Sir, we cannot do anything, nor should we do
anything. The Finance Bill has to be passed as itis. But,
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surely, in the formulation of the policy, and even, if it is possible, in the mid-
term appraisal the Finance Minister can think of certain things. I will be too
glad if the Finance Minister does not come to this House and mainly to that
House with three batches of Supplementary Demands which will add
ultimately to the fiscal deficit and enormous expenditure. Thank you.

DR. RAJA RAMANNA (Nominated): Mr. Vice-Chairman, Sir, I
thank you very much for giving me an opportunity to speak on the Budget. I
can say that I am beginning to speak a little bit on behalf of my miscellaneous
party whose Members, sometimes, are not quite sure whether they are
Members or not, but I insisted that I will say a few words after consulting
some of my friends. Be that as it may; yesterday afternoon, Mr. Arjun Singh
spoke on the Appropriation Bill and he mentioned an engineering simile
which worried me. He said that the Government has a tendency to push
everything to the back burner and he made a somewhat outrageous alternative
of making a front burner. Now, if we have a front burner the whole thing
explodes. So, one has to be careful when one is using an engineering simile
while speaking on some other subject. But I was a little afraid that it is so
easy to convert something which takes the waste gases and put it in the front
burner in a simple manner. But, first of all, I must say that my friends have
deserted me not only because of the lateness of the hour, but I think because
of the complexity of the subject. They have all felt that finance is a terribly
complicated subject, but I am more convinced, after listening through the
whole afternoon, that we just do not know what to do when and how. But for
a man belonging to a period, just like Mr. Arjun Singh, who had his PhD
before independence came, I must say that the country has made tremendous
progress, and in the last five years, the progress is visible. I thought our
feelings of poverty going away would never come in my lifetime. But you see
a change. You can argue it out by means of statistics and say that we have
progressed or not progressed, and things like that. But I am just giving the
feeling of looking around and going to villages and seeing things. But I must
say that it is restricted a bit to South India.

SHRI M. VENKAIAH NAIDU: Did Shri Arjun Singh have a degree
before independence?

DR. RAJA RAMANNA: I had a degree before independence,
nobody has given him a degree before independence. He, of course, said
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that he belongs to a period before independence, and 1 am comparing things
from that angle. 1 would not say which party has brought prosperity and all
that. There, of course, people discussed statistics, GNP and things like that.
We heard many economists today. That sometimes frightens you. But the
improvement, the momentum, in the country is there and we have to step up
that momentum. For that, we have to make sure that the younger generation
keeps up this momentum because there is a danger of introducing too much of
cynicism which is a common Indian failing and I greatly look forward to a
period when an approach is made and it is explained to people that it is the
people who have to improve the country and that no Government operation by
itself can improve the country. This, of course, leads me - and 1 do not want
to take too much time of the House - to the question of some things that worry
me.

I was talking to the people in the commercial metropolis of the
country, that is, Mumbai. They were very worried in the last few months
about the share markets which have been referred to. They said, "You are a
Member of Parliament. Can't you go and tell the Government to stop all this
share-playing? Only a few rich people are involved in this and the whole
country is shivering on how money is going this way, that way and so on".
Share market has no meaning. This was mentioned by other speakers also. But
I will give my reactions to what I heard in the commercial capital. It may be
that it is rising. Something happens in America and they say our shares go up
and down, up and down. Then, that is not a good reflection on our economy.
But this is something which I think the experts have to deal with.

Now, I want to say something about taxation because I find that there
is a big fat book on taxation which has been given. But I would like to ask the
Finance Minister whether; sometimes, taxation is used as a punitive operation,
whereas it has never been mentioned that it should be punitive. I am going to
give you an example, which, I am sure, you will call trivial. But,
unfortunately, while India contains a lot of poor people, it also contains some
very cultured people who will also have to be looked after. This great country
is not made entirely of the poor. Yes; we want the poor people to come up, as
the Buddhist Swamiji also mentioned. But should we strip everything off that
we have, that we possess? ® Therefore, I refer to an example which may seem
strange in this House. We have produced one of the greatest European music
conductors in the world, Mr. Zubin Mehta. 1
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don't know whether many people know it, but he is considered to be one of
the greatest conductors. Recently, when the President of India visited
Munich, the German people honoured him with an opera conducted by Zubin
Metha. He has the highest position. He is one of the greatest conductors of
this age. What have we done to the European music? I am giving it as an
example. You have put punitive tax for buying pianos. I mention piano here
because I played it for the Members of Parliament. So, they know what a
piano is.

SHRI PRANAB MUKHERIJEE: And you played it well.

DR. RAJA RAMANNA: That is a separate issue, Sir. Thank you.
But don't confuse the issue. Please. Now, you will charge hundred per cent on
the import of a piano. You do not make pianos here. All these teachers who
teach people, like Zubin Mehta, cannot buy a piano. They cannot afford it
because they have to pay 100% more. What was for one lakh cost two lakhs
and at the time they could not afford it. Now, the best piano is for twenty
lakhs and we will have to pay' forty lakhs, which even the music groups
cannot buy. So, that thing is dying down, whereas countries like China and
Japan are producing excellent people and they are following the Europeans
tradition because it suits them and because they like it and the cultured people
there want it. Probably. I have mentioned an example that is so elite and so
far away from we have been discussing here. But it was done as a punitive
step to say that this is foreign culture and we should not have it. That is what I
object to this has been done over the years. I am not referring to any
particular Government .I know the Goa people were great musicians. They
used to ask me, "Should we give up the music which we picked up from the
Portuguese 400 years ago"? I said, " For heaven's sake, please carry on". They
asked, " Then, what about the pianos, the taxation"? That is punitive.
Somebody in the Finance Ministry tole me that this was to. stop all this
culture which is foreign to us.

I mention this because I think the Minister should take note of it.
These things do not come to his level. But at the levels below him, my God!
there are files and files and files. Many such examples can be given. But I
stop at that. Again, Mr. Arjun Singh mentioned it yesterday and how much
impressed I was because it was a one-hour speech!
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There was trouble afterwards. So, it made a deep impression, as he
spoke on unemployment. How are we going to face unemployment? By
chance, the Chief Minister of Karnataka asked me to be on a Task Force to
look into primary and secondary education. I have been dealing with higher
education, but as I wanted to do some social work, I agreed. I thought, this
was a fine opportunity to understand what is happening in the field of
education in our villages. You must know how we are destroying some people
who can employ themselves; they are not able to do anything. You teach them
things which take them away from their environment. There are many who
will say, 'you must go and have a BA degree' for every kind of operation. The
poor fellow takes a BA degree and does what? He refuses to go back to his
family occupations. It is becoming quite lucrative now. He used to be a
carpenter. Where has the carpentry gone now? He says, 'T will not touch those
things. Those are for the lower class of carpenters.' Even the blacksmith says
this. He is not taught these specialised subjects. That means, you have
restricted his employment capability, by giving him a wrong education. I am
not saying this, sitting at a high position over here, but I am actually going
and watching it in the villages, in more backward areas of Karnataka, like
Raichur, where people are being enticed away from their normal operations to
learn some things which are important for some people, but not for all the
people.

Sir, I come to the last point; and this is what 1 want to say.
Employability is more important than employment, if you can consider all
these things. But I have seen some papers on the subject in which I find you
go on in the same way. I hope, this Task Force I am on will produce
something useful for Karnataka and, therefore, be an example, but there are
other States, which i am told, are more advanced in this sort of thinking, and I
wish them all luck.

Thank you, Sir.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Vice -
Chairman, Sir, there are some positive signs in the Budget. The Plan
expenditure has been increased from Rs. 11,000 crores to Rs.88,000 crores.
On Defence, we can't compromise; and for that, there is an increase of Rs.
13,000 crores. The credit flow to agriculture has been increased to Rs.51,500
crores from Rs.41,800 crores.
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Sir, when I was speaking yesterday, I raised a point. I do not want to
go through the jugglery of statistics. What I said was, when we import some
finished goods like water pumps, the customs duty is less than 40%. At the
same time, the duty on the raw materials that we use to manufacture the same
item in India is charged at 67%. When we import the finished goods, it is
40%. If we import the raw material, it is 67%. It means, instead of developing
manufacturing activities in India, the businessman would resort to buying the
finished goods. In doing so, our industry will suffer. This is what 1 explained
yesterday.

Sir, the Budget, you know, is nothing but the gambling of monsoon.
Fortunately, in India, for the last 12 years, except the current year, nature has
blessed India. Even though nature has helped India for more than a decade,
what is the real situation in the economy? We have to see. Agriculture is the
backbone of the economy.

When the financial crisis took place in the East Asian countries, that
was because they borrowed much in dollar terms from foreign countries and
lent that in the local currency, relying heavily on the real estate business.
When it fell, they had to face a crisis.

But at the same time, during that crisis India stood fast with its head
held high because agriculture saved the Indian economy. Sir, even though the
agriculture has saved the Indian economy, the question here is whether the
Indian economy has saved the Indian agriculturists. We have to see whether
the income of the agriculturists has gone down or whether it has gone up. In
the last financial year it came down by two per cent. Sir, the debt ratio to the
GDP has gone down which is remarkable and welcome one. When the GDP
goes up, the employment opportunities come down. Why they come down, I
will explain that. At page 168 of the Economic Survey it is stated that the rate
of growth of employment, however, both in public and private sectors during
1998 was lower as compared to the preceding year. After 1999 what we
witnessed was that the growth of employment was less than the growth of
birth rate. Therefore, in every financial year about 20 lakh unemployed hands
are increasing. There is another term called the 'jobless growth’. When I am
saying jobless growth, Biplab Das Gupta is getting ready to hear this. Sir, we
know that we have to live with the WTO, maybe, it is a necessary evil. We
cannot come out of it. To those less developed countries whose per capita
income is less
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than three hundred dollars, America has extended a helping hand this year. It
has given free market access to these countries without any taxation. They
have made an announcement in this regard. For service providers, America
has offered 1.15 lakh jobs to the people from these countries. If they are able
to handle the high technology, they can enter America for jobs: But this has
been done in a piecemeal manner. Sir, what we want is that there should be
some policy in this regard. If, under globalisation, capital flow from the
developed countries to the developing countries is permissible, similarly what
we expect from the WTO countries is that they should also allow free flow of
labour force from the developing countries. Sir, in 1995 there was an Asia-
Pacific Nations Conference at Osaka and 18 countries signed an agreement in
this Conference. They also passed a resolution which I would like to quote
here. It says, "We believe our economic reforms, based on market-oriented
mechanisms, have unleashed our peoples' creativity and energy and enhanced
the prosperity and living standards of our citizens in the region and the world
as a whole. We emphasise our resolute opposition to an inward-looking
trading bloc that would divert from the pursuit of global free trade, and we
commit ourselves to firmly maintaining open regional cooperation.”

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please
conclude now. ...(Interruptions)... You can take only one minute more.
...(Interruptions)... Please conclude if you want to finish this discussion
today.... (Interruptions)

SHRI S. VIDUTHALAI VIRUMBI: Sir, 18 countries, including
Australia, Brunei, Canada, and China, participated in this Conference. Sir,
China has also accepted this declaration for an open economy. Sir, in
November there was an agreement between China and America. It was signed
by the US Trade Representative, Ms. Charlene on behalf of America and by
Mr. Shi Guangsheng, the Chinese Trade Minister on behalf of China. This
agreement was called a 'win-win' agreement.

Sir, the Trade Minister of China has said, I quote, "The deal was
conducive to the interests of both countries and to the stable development of
China-US relations. We are looking forward to the day this year when China
will become a full Member of the WTO." China wanted to become a Member
of the WTO. All the sufferings that we have are because of the" W.T.O. That
is the reason why I am saying that even though the policy
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with regard to the W.T.O. is not conducive to us, we have to live with it, but,
at the same time, with a strong position as China has. That is what we wanted
to emphasize here. The International Food Policy Research Institute has said
that if there is a growth rate of one per cent in agriculture, there should be a
two-three per cent growth in general development. This we have to keep in
mind. Now, I come to agricultural exports. The FED Chairman, in USA along
with the Members of the cabinet approached the Committee on Agriculture,
and asked them to vote for US $ 18 billion to the IMF so that their own wheat
is exported to Asian countries affected by economic crisis.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You
have to finish it now.

SHRI S. VIDUTHALAI VIRUMBI: I will finish it within two
minutes.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You
have to finish it in one minute.

SHRI S. VIDUTHALAI VIRUMBI: To create employment
opportunities, it is essential to develop the wastelands. Sir, in the Budget
Estimates of last year, the cumulative fiscal deficit of all the State
Governments put together was Rs. 78,000 crores, and the revenue deficit was
Rs. 41,000 crores. It means, the cumulative fiscal and revenue deficits were:
4 per cent and 2 per cent of the GDP, respectively. A Task Force was set up
to go into the companies' Bill and corporate governance. Privatisation of
banks is one of the terms of reference given to the Task Force. It has been
mentioned here. It has been suggested that the public sector banks could be
converted into companies. It is also one of the terms of reference given to the
Task Force.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You
have to finish it now.

SHRI S. VIDUTHALAI VIRUMBI: Therefore, I request the
Government to see that whatever decision it takes regarding the functioning
of banks, it should not affect the development of agriculture and the fiscal
situation of the State Governments. With these words, I conclude. Thank you.

279



[9 MAY, 2000] RAJYA SABHA

SHRI YUSUF SARWAR KHAN AL/AS DILIP KUMAR
(Maharashtra): Hon. Vice-Chairman, Sir, I am, indeed, grateful to be a
Member of this House and feel fortunate as well as very happy for the
opportunity that has been given to me to address this House. This is my
maiden speech. I had little idea as to what subject I would be called upon to
speak because the date of the maiden speech kept on being deferred. So, since
this is the Finance Bill, the best that one could do is done. But, I must confess
that I am less informed or little informed about the portfolio of Finance and
the terms that are there, which, to me, sound a little abstract. So, you will bear
with me, also because of the fact that I have been patiently sitting here since
11.30 in the morning. During this time of the day, the basic failing of all
Pathans, if you will know, is that their wisdom or their power of articulation
becomes weaker as the day goes by because we are now approaching our
meal-time.

Also, I must state that I am not an expert of economics, but there are
certain economic and other issues which, I think, deserve high priority, on
which I will venture to make some submissions. The Most crucial issue, to
my mind, and closer to my nature, is the issue of every-nagging curse of
poverty in this country. For long years, we have been hearing a saying, "India
is a rich country, in habited by poor people". Despite all the efforts of various
Governments, all these'years- and it is not my intention to blame the present
government for this - a large numbr of my countrymen still languish below
the poverty line. We have, indeed, failed them, and, to my mind, that is the
greatest failure of this country, of our system. If one were to analyse the root-
causes of the present state of affairs, apart from the growing population, the
one single area which we see is, we have failed to lay sufficient emphasis on
the subject of education. In fact, poverty, employment and education are three
inter-connected problems which call for the highest priority because if there is
not enough employment, we cannot eradicate poverty, and, likewise, it is
difficult to provide employment, if we cannot provide education. The
accepted fact being that we cannot stop fighting the nagging poverty, we have
to do it and the country and this ystem of Government have to overcome the
failure that are pointed out, and the failures that are admitted, the people of
this country - I can say it; and I am sure the whole House will agree - deserve
enduring prosperity. The question arises, how much shall the Central
Government spend on education during 2000-2001? I understand, we are not
spending
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more than 2.47 per cent of our total Budget expenditure; 2.47 per cent of the
total Budget expenditure !

This is a generous gesture though. Sir, the figures of the expenditure
on education that I ascertained from the budgetary document leave an
extremely perturbed and highly insensate approach to education. Here I have
some figures with me, but I do not know how to go about them. As I have
submitted, I am not an expert on the Budget figures, and if I am mistaken I
stand to be corrected. The Budget gives a figure of total national expenditure
of Rs. 3,38,487 crores per year. Out of this ...(Interruptions)...

SHRI DIPANKAR MUKHERIJEE : Sir, it is his maiden speech.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : 1 do
not mind, but the point is that your party's time is over. This is one point. It is
already six o'clock. Let us decide what is the sense of the house.

SHRI SURESH PACHOURI: Sir, the time allotted for this
discussion was four hours. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRJ SANTOSH BAGRODIA): Please
bear with me for a minute. The discussion started at 2.14 p.m. We have 14
minutes more for the entire House to complete this discussion. Do we
continue with this? I think there is a decision that we can continue with this
discussion till we finish it. Now, you can continue Mr. Dilip Kumar. But
please complete your speech as fast as you can.

[THE DEPUTY-CHAIRMAN in the Chair]

SHRJ YUSUF SARWAR KHAN ALIAS DILIP KUMAR : Madam,
I am known for my slow speech and also for my slowness. But I will try to
complete my speech as fast as I can. I am not an expert in the Budget figures.
If I am mistaken I stand to correction. The Budget gives a figure of total
national expenditure of Rs. 3,38,487 crores for the year 2000-2001. Out of
this, let us see, how much is spared for education. From the Budget papers I
find that we have earmarked a sum of Rs. 8,384 crores for education. This
sum is divided as follows : Rs. 3,734 crores have been provided to the
Department of Elementary Education and Literacy; and Rs. 4650 crores have
been provided to the Department of Secondary and Higher
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Education. As per sound arithmetics, it means, it is only 2.47% of our total
national budget expenditure. May I refer to the highlights of the Central Plan
2000-20001? Madam, Rs. 3609 crores have been provided for elementary
education. May I put a question which I insist is pertinent: Do we, as is
declared, want to universalise the elementary education by 2003? Is it correct,
as declared in the Budget figures, that this year we spent only Rs. 350 crores
on it?

For district primary education, we have provided Rs.969 crores; for
adult education, Rs. 120 crores; and for the Operation Blackboard, Rs.400
crores.

We are aware that education is a Concurrent Subject, but it has to be
considered and understood that the States do not have enough resources often
even to pay the salaries of their staff. Can we believe that they can invest
substantially enough for this prime portfolio of education?

Madam, 1 must submit that we should detect the invisible wastes in
the Government expenditure, which is very substantial. Are we really taking
care of education? Are we, really, inwardly convinced that we are taking care
of education and that we are spending what is needed for education or
whatever we can maximally afford? I do not feel satisfied, and I do not feel
happy about it. My submission is that even if we were to raise' our Budget ten
times more, it would not suffice for the purpose.

This brings us to another important question related to poverty, the
rising and unending depreciation in the purchasing power of our rupee. I have
been reading, and, I think, we have been reading from time to time, about the
containment of the rate of inflation. Pressure is brought to restrict the inflation
at a low level. I do not personally understand the complicated mechanics in
working out such an inflation rate and its bearing on the wholesale price
index or the consumer price index. The scenario wobbles a little, but
continues to be a source of deep concern.

I know the people, with whom I work, in my profession, some of
whom come under category 4 and category 5. They also have families, wives
and children, and responsibilities. They are often driven to find themselves in
dire straits to balance their monthly family budget. I think, some of our
colleagues here in this august hall have been talking about this and making
various observations and requests. I do hope that they will be duly considered
and attended to.
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Ten years earlier, workers earning about Rs.2000/- per month could
afford to clothe themselves, manage modest education for their children and
live with modest beginning. Today, they find themselves in stress and
hardship even with better earnings. They are always running short of food,
running short of vegetables and milk for their children, wearing apparels,
medication, all becoming more expensive and the prices becoming high to
meet, specially, the needs of the school-going children, their books, uniform
and the medical aid necessary and are compelled to borrow funds which they
are hardly in a position to repay. And, in the process, often liquidate what
best they may have acquired as assets.

Talking about that great metropolis of Bombay....I correct myself.
We have to call it Mumbai. Talking about that great metropolis of Mumbai,
apart from people living in those sky-scrappers and those living in jhuggis
and jhonpris and streets, they cannot make both ends meet; they cannot
afford, just cannot afford, adequate nutrition, sufficient calories, to enable
their children to keep healthy bodies and to have healthy minds. They do not
have potable water; they do not have water enough to take care of their
hygiene. Therefore, whatever the great economists may have to say about the
low inflation and recovery of economy, it does not take away from
deterioration, the purchasing power of our main instrument of purchase and,
that is, the rupee. Once upon a time, the rupee had its vitality, it had its dignity
and usage. It could provide the resource for some sustenance. Today, the
same rupee has lost its respectability and is languishing, if I may-say so, even
below the poverty line. In this context, [ may also mention this. When we are
talking of accelerated growth with economic liberalization and globalisation,
is it not fitting to take it to commensurate levels and social and economic
parity? We must ensure that the prices of essential commodities in the public
distribution system are so subsidized that the poorest of the poor can afford to
sustain a possibly healthy life. Talking of the poor poverty and the resources
that are perennially inadequate the most critical areas of concern today are
flood, famine and drought, the drought condition that devastates; particularly
in the States of Gujarat, Rajasthan and parts of Madhya Pradesh and Orissa.
Whenever there is even a partial monsoon failure in the country, we have to
face the most agonizing droughts; people starve; and the cattle fatality for
want of water, is high. This particular condition is becoming a regular feature
in our national life. The entire situation is, obviously, the outcome of our
neglect to evolve an efficient and modern water management and water
harvesting system.
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1 was reading an article in the Hindustan Times of the 4th May,
2000. I quote: " India has 300 millimetre more average rain than the world
average of 800 millimetre. Enormous amount of water which it sadly allowed
to run through the rivers and not collected, proper utilisation thereby
considering the multiple.... (Time-bell) " 1 need only two minutes, Madam. I
am tempted to narrate some of my experiences while travelling in the
Himalayan region during the 1990 elections. Flying in a helicopter, along the
Himalayan region, with an American gentleman, probably, an expert on
irrigation, in August 1990, while I was fascinated to see the countless
torrential streams of water rushing down the mountain slopes towards the
plane on my left and was absorbed in the inspiring spectacle, my American
friend, who was travelling with me by accident, rather than by design, pointed
out to me the scenario on the other side of the helicopter, where when I saw,
there was a vast expanse of land that was overrun by vast spans of muddy
flood water'. It was like an ocean. I could not see the other end of it. The
American friend pointed out the scenario on the other side of the helicopter,
and one could see the tragic spectacle of poor families floating away on roof
tops along with the corpses of buffaloes, cattle and human beings, all carried
in the stream. The American friend was upset, was visibly moved at the
scenario, and said to me: " Friend, if you can properly harness this water,
which is God's gift to you and to your country, you will only be spared of the
devastation on the other side.” What he meant was that water could be
controlled and diverted. If necessary, he said, you can even export water. The
glimmer in the man's eye was unforgettably inspiring. If we could harness our
rivers, inter-connect small rivers, or whatever it is, there could be an agrarian
revolution which is bound to be a boon for our country and our countrymen. I
think, Madam, you will give me two more minutes.

THE DEPUTY CHAIRMAN: I have already given you six extra
minutes since then.

SHRI YUSUF SARWAR KHAN ALIAS DILIP KUMAR: Thank
you, Madam.

THE DEPUTY CHAIRMAN : Thank you very much. # 77 48
ST, 9 IR e €, § e g o uid fiee | v 81 5 |
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FHAT B T & | F I AT A P .. (F@ET). ...
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IUFUTIF : YT T SSHT S TSI Fifeh T FAT 9&T & Ui & & |
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3R 9 Trel Y A S YT P 31T I o< & AT FRT WU A B § | A
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it e B wiiaw : A9, FHY & °1C B YT 81 Fahell 8, TR q41
ofTeT- ST 9y o al |

IYQHTR : B, T8 914 31 © | ST. 3700 AR AT |

DR. ARUN KUMAR SARMA (Assam): Thank you. Madam Deputy
Chairman, for giving me this opportunity to participate in this deliberation.
First of all, I congratulate our Finance Minister for accepting the interim
recommendation of the Eleventh Finance Commission to give some relief to
the States which have been in great financial difficulties after the
recommendations of the Fifth Pay Commission. The financial proposals are
very much inadequate to meet the requirements of the States, so far as the
question of implementing the recommendations of Fifth Pay Commission is
concerned. I congratulate the Finance Minister for having increased the
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budgetary support for the Plan Expenditure. But, at the same time, I would
like to point out that there was no substantial increase in the non-plan
assistance given to the State Governments. Another positive aspect of the
proposal is, an additional expenditure has been comitted for rural
development, as also for human development. But while contemplating an
action to suddenly withdraw the subsidies, without making a proper
assessment as to how the people will be able to face the situation, without
making adequate preparations to enable the people to face the situation, the
Ministry of Finance acted swiftly and reduced the subsidies. I hope the
Ministry of Finance will take a pragmatic view on this particular issue which
has proved very detrimental to the common people. The proposals are also
inadequate to implement the action plan, so far as the stringent measures to be
undertaken to enforce financial discipline as also for downsizing of the
Government Departments, are concerned. The other issue is this. A wrong
policy has been followed in this country. The Central Government provides
loan to the State Governments when the people of the various States are in
distress. Say, for example, the State Governments are provided loan by the
Central Government when there is a flood, drought, cyclone, earthquake or
any other natural calamity. The loans are also given for development
purposes. As a result, many of the States are now burdened with a huge
amount of outstanding dues to the Central Government. Actually, there is no
definite fund of the Central Government. It is collected from the States by
levying various taxes and the same amount, just like a Kabuliwalla does, is
given as loan to the States when the people there are in distress. Because of
this policy, many of the States are facing financial difficulties. They are
unable to meet the matching grants for the Centrally-sponsored Schemes.
Many of the Centrally -sponsored Schemes envisage 50% matching grant by
the State Government and some other schemes envisage 30% matching grant.
But most of the States are unable to give it, because they are unable to pay
even the salary to their employees. During the last fifty years, because of
mismanagement in our financial system and a wrong policy of planning, most
of the State Governments have been reduced to merely a salary- paying and
law-and-order maintaining machinery. I especially refer to the North -Eastern
States; though there are central plans, there are a lot of Centrally-sponsored
Schemes, the huge amount allocated for the Central Plan, for development,
hardly goes to the States because those States are unable to give the matching
grants. This is a reality, not only in the North-
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Eastern States, but in other States as well. And the real benefit is not reaching
the common people. The Planning Commission is not a statutory body.
Planning is done without making any proper assessment of the regional
imbalances in development. At the whims of various Ministries, which have
some influential political leaders, the amount is allotted or disbursed. And the
weaker States are always left out, because they cannot lobby. As a result, they
remain under-developed. For example, the State of Assam, which was one of
the richest States of the country at the time of independence, has now been
reduced to one of the poorest State, because of wrong policies.

There should be drastic changes in the entire outlook. The Central
Government has become a master like Kabuliwala and giving loans for
development. I would request the Government to write off whatever loans are
outstanding with all the States. Let us start a new economy. We are going to
compete with the global economy.

In the last couple of years, the people of the North Eastern Region
have been given a lot of hopes through various packages. A number of
Commissions have been constituted. Successive Prime Ministers have been
visiting this area since 1996. Every Prime Minister declared one package or
the other. The first package was that 10 per cent of the budgetary allocation of
all the Departments of the Government would go to the North Eastern
Region. But it is a very hard fact to believe that not a single Department of
the Government has complied with this package. I would like to quote certain
figures. The Department of Agriculture has allocated only 3.1 per cent of the
budget to the North Eastern Region. The Ministry of Civil Aviation has
allocated 2.48 per cent. The Department of Posts has allocated 0.59 per cent.
The Department of Culture has allocated 2.9 per cent. The Department of
Health has allocated 0.69 per cent. The Department of Rural Development
has allocated 9.97 per cent. It is still below 10 per cent. The Ministry of
Tribal Affairs has allocated 2.58 per cent. Madam, it is a tribal area which is
dominated by the tribal people. But the allocation is only 2.58 per cent. I can
quote all the figures. But it will consume a lot of time of the House. I have got
the list with me. There are 63 Departments which have yet to make a lump
sum provision for the North Eastern Region. They have not made a lump sum
provision so far, what to speak of the 10 per cent allocation. Madam, I can
place these
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figures on the Table of the House. If I go on narrating all these figures, it
will take a lot of time of the House.

THE DEPUTY CHAIRMAN: You cannot lay your speech on the
Table of the House. You can hand it over to the Minister. It will be one and
the same thing. If you hand it over to the Minister, he would read your good
suggestions.

DR. ARUN KUMAR SARMA: Madam, 1 want to save the time of
the House.

THE DEPUTY CHAIRMAN: It is good. I will ask the rest of the
Members to do the same thing.

DR. ARUN KUMAR SARMA: Then another declaration was made
about forming a Non-Lapsable Pool. Many of the Departments have not
contributed to the Non-Lapsable Pool. The 10 per cent allocation which has
not been made to the North Eastern Region, should go to the Non-Lapsable
pool. But many of the Departments have not even made a lump sum
provision. The total allocation to the Non-Lapsable Pool was less than Rs.
500 crores. Madam, a lot of packages were declared by Shri Deve Gowda and
Shri LK. Gujaral in 1996-97. The total amount was Rs. 7,865 crores.

Then, the present Prime Minister, Vajpayeeji, declared a special
package of Rs. 10,000 crores for the North-East. And, the Shukla
Commission recommended Rs.9,396 crores for meeting the backlog of basic
minimum services. The Prime Minister has also declared that Rs.50 crores
would be disbursed to the North-Eastern Finance Development Corporation
for generating self-employment schemes in that region. This was only
declared, but no money has been allocated to the Corporation. From which
source is this money going to be disbursed to the NEFDC? This has not been
specified. And, there is also a declaration that Rs.6,500 crores would be
provided for the Rural Infrastructure Development Fund in the North-Eastern
region. This has also not been provided in the Budget. Actually, there is an
impression in the entire House and the entire country that a lot of money has
been committed to the North-Eastern region; but, in reality, no additional
money has been given. These are all declarations within the normal budgetary
provisions and the normal provisions included in the Ninth Plan. These are
being declared as a special package for the North-East; but no additional
benefits are being given. I would request the Finance Ministry to be very
practical if they really want to nurture the
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North-Eastern region and to bring it on par with the other developed States
which are all globally competitive. The Government should be very practical;
it should be very precise. A false impression should not be given to the entire
country.

My last point is in regard to some of the Budgetary provisions
which are considered to be detrimental to the interests of the North-Eastern
region. 1 want to state only one or two things. Budget 2000 has been rather
harsh on industries of the North-East. Many of the tax provisions like hike in
dividend tax to 20 per cent, imposition of Minimum Alernte Tax (MAT) at
7.5 per cent of book profit and gradual withdrawal of export tax benefits of
sections 10A, 10B, 80 HHC, 80 HHE and 80 HHF will hit industries all over
the country, and the North-East will not be any exception. The Government
of India has been encouraging growth of export-oriented industrial
undertakings by giving tax exemptions. Under Section 10 A, any industrial
undertaking commencing manufacturing in any free trade zone after 1st day
of April, 1981, or in any electronic hardware technology-park or software
technology park after 1st day of April, 1994, enjoyed total tax exemption for
10 years even from M.A.T. under Section 115 JA. Similar benefit was
extended under Section 10 B to 100 per cent E.O.U.s commencing operation
from 1st day of April, 1994. These tax benefits gave a major boost to export-
oriented units particularly in the software sector. With such incentives,
software export increased rapidly and is slated to reach 3.9 billion dollars in
1999-2000. As a part of the Finance Minister's revenue enhancement drive,
both the above sections, 10A and 10B, have been withdrawn for such
undertakings that commence operation after 31st March, 2000. Undertakings
that commenced operation before that would continue to enjoy complete tax
exemption including M.A.T. for 10 years. Unfortunately, the North-East
totally failed to capitalise on the tax benefits during their tenure. There was no
software export and hardly any EOU. This was mainly due to non-availability
of infrastructure in the form of free trade zone, hardware park, software park
and export processing zone. Only in recent times such an infrastructure is
being created in the form of Software Technology Park at Guwahati, and
Export Promotion Industrial Park at Guwahati and Byrnihat in Meghlaya. By
the time the infrastructure has been made ready the tax benefit has been
withdrawn. The irony is that old established units like Wipro, Infosys, Satya
have their units in all the 14 existing STPs and would continue to enjoy tax
benefits for the residual period out of ten years, whereas small software firms
that are
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not expected to come up in the North-East would enjoy no such tax
exemption.

THE DEPUTY CHAIRMAN: Mr. Sarma, you have taken a lot of
time. I am giving five minutes to everybody. I have given you 15 .minutes.
Now please conclude. You can give the papers to the Minister like the other
Members have done.

DR. ARUN KUMAR SARMA: Madam, I am now conluding. To
set such anomalies right, Sections 10 A and 10 B should be continued for the
north-eastern region at least for the next five years so that this
underdeveloped part of the country gets an opportunity to catch up with the
rest of the country. It is also important that the sanctity of the North-East
Industrial Policy be maintained and industries operating in the North-East
under Section 10C and 80 IE be exempted from MAT. With these points I
thank you, Madam, for giving me this opportunity and I support the Budget.

THE DEPUTY CHAIRMAN: Actually, I have heard two speakers,
one was our monk and the other is Mr. Sarma. They mentioned about two
areas which generally nobody focusses upon i.e. the region of Ladakh and the
North-East. I think the Minister is here, he will take note of it. These are far
off regions. They should not be neglected because of anybody from here
makes a noise, it is heard. These regions should be the first to be heard. They
do not have any industry, they do not have any infrustructure. It is very
necessary that these regions are heard. They are all border regions and there
are a lot of problems which these regions are facing -Ladakh, Leh, Kargil
and, specially the North-East.

The next speaker is Shri Abdul Mirza Rashid. His State also has to
be taken up. These are all terrorist-infected areas.

* RSl srge WElie (G SR HER) @ IUQUIIRT JEIeyl, g9 W)
29 81 V8T 2 | 599 Ugol Aid-$% S5 & 9red did X8 9 | § S99 U &l a1

“JIE 1 7 81, T GEE @1 al g,
O IR% ST 9 U1 S NG @Al g

§ TP GIRD <l g b A1~ BT TR AT TP <2l 8] 77 AT
39 3R I G JAISSIE &1 Ol ]8T & Al I8 ARG o | ARad AfRex
GIGE|

* Transliteratoin of the speech in Persian script is available in the Hindi
version of the Debate.
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DR P AT | 1960 H §9 d1ex SIS g3 ol | IH g9 I8 1 Rl
IRt BT § & SR UIfehatT™ 1=t wRwll & Raerrd &6 $H 78! a9 <l
3R &4 gl Tl A U ST BT U BAac B DI Solrord el odl | g4
SRR & fofg St #=sh & ur+it T2 el [l | 89 HIS 8% a9 1 918 df
AR TR BT U B4 T8 7l Al | ST 39 §e9 d1er il 3l Ry
HRATIT T 3MR IHBT

294



RAJYA SABHA [9 MAY, 2000]

PHUTARA BSB89 Bl & AT YHRN Bl IRE A RYS 84 arex ¢iel §
et g6 el | 3R B9 IIee! ekt § A1 89 gg dWid 8 §ahd & 3IR
HeR IR 919 WY B Bl Fahall © | 39 a<h Sl (ol a8l U= YT 8ell § &l Hiotae
2, T I$! © 31X TERT HeATel Hiofae & | 3949 F 900 HmATE fastedt Ua1 el &
| i1 IHF Fre 59 a7h S H oA 3R TN STl H 991¢ Y & | I8
farstefl 80 U Yfvie & fEwre & & HeiR § firel wacll & <ifp1 oig I8 frs &
ST RIER B F SIaRT AfSEIGE Bkil & A1 A9 99 aTei™ U9 bl gfre
TSl & | S99 g8 Bl ARBR DI g1 U1 31 ISl & | SAITY 89 I8 YSIIRe
S [ 1 IRY 1 AR <1 W (1 8, 98 S el B (o1 © | 3719 I8
ST SR B < faam SMY a1fes RHR UR 9131 HH 81 T | Yob a1l H 39D
1T R TORY HHM fF 1947 F N FTHR 7 98 & wofed § faww g
SIoTETd S I & o, S9GT B9 al < &I a)B A &1 Afe gl v
G B & gRar [y, gRar Siged sk SRaT e &1 3@ S 99 I &,
SHD] 39 TR Als & ol I IF W &4 ITee! & oy 89 I8 SR <31 {6
ST BT RY B b B IR faerdrs Sy AT HURIRA a1 S A1fes 8HIRT
I3 AR IR B9 Bl Wb | §HD Sl H Uh AR TSTRET Bl AR I8 I8 &
o 7ol e W B aRE O dE BT 3PS Ul S-SR & fog
f &z Sme ife weiik # Ryt ffac 7€ 8, asf @ S o 2, a8t &
A g s U €, a1 1 ARTST € | 981 A el 81 & | <1 IR |1 4
TE1 IR 90 TRHET US 3R 10 IRH< Sl AT qrex Rardd & 9 S9! § faan
ST € A1 89 H3AT St & Taan! IG5 1) $¥e+ Il & Sl IR S99 4 &9
B W O FER ¥ 39 [FH BT sHAIHS Udbel a1 S arfd g9
SIWRG TR SO 81 Ah | A1 &1 Sl 10 URC B FEHH 1 d8f & oIy 9ok
o 2, S0 ORE o T S HeHR § ff R &1 SIY a1fes I8 Rarad S 5|
b LI BT H & TP G B $ ShAIHD HeIeH 98d 91 o, $9 I
S PR H 3R gIUC & SR & TSR S € | 39 foreTst A &9 w31 o 9
TSITRE B3 {6 I8 SF1 Aol 89 < & | S goTd 3 IR Retfes the
3T & 2, St ot o S9S! A% fma T, ag Rt @t 9ra 2, g6 W S
IvE A RIegRET Relfes te g Sy | 59 BediR § I8 ool A% 8] fha
AT S | §H HAT S A IR BNl (S §7 SRERTSA Bl B
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7.00 P.M.

B B DI B MY 3R &H 1= Y SRR €, a8 fod 90 | 3a+11 dgd
U H ST TP 3R ISR HRAT AR | STR-HIHR B! RAId 39 97 F1
qRePHd H 2 | §9 I BLHR A of B BACh qPb AXBH SIS & SIRY, ASH
& SIRY Frerrdn T Re7 8, SEU {1 71 Re1 8, I HM Bl 3 Bicd |
I (6T 8 | 3T Y 31T BIdT ATSHeIC MIHel $9 BT Bl SR R I YO
fepan ST <1 geb RITTel STl @ S-$h ek A 1 B P 811 AR AN Bl
Hqorgel frert | gt RIS W 81 S UTIHE 95d © | ARdl AT UJIe B
F e N IPR IS U L | I8 9 IoIC Bl TA0TR, B & [P 39 g9l § 8IR
oY ol <21 o forg foh e & ISR /I 11 © | 3 SA1GT a<h 18] ofdd 8¢
ST 81 g b g W3l off 4 Q1 Jaaa] © 6 S-SR @1 Sl 8Ted &,
I I8 GIGeR & IR I e & g F&i Sl S SIRT €, I8 <% uR A1
R ST 8, QR Bl U S 8 3R YRT o 9 S Bl o1 V8T © | dfh o
ERT IR ST oSl STl € 98 g SITaT Bkl & | 3 98g Bl g¥ PR & (oY
SATET ST T Ul © | H 51 81 Had §U 59 BIg-14 el BT HUIS Bl §

| Ry |

JYRUTIRI : 3R AT 81 ST 1Y SIS & fofersl 3§ 7R Hl-H4
B AN IBTIGT BIH DR o | ST H T /IS Sl Bl g g |

it e O T QTST YT e AT o] R ST |

JYRUTIRT : 379 37T PE & & Il oY B Bl, PR Al el § W
1T R B | urd e iferer AR Ag= o |

SHRJ NARENDRA MOHAN (Uttar Pradesh): Madam Deputy
Chairperson, I am extremely grateful to you and through you to the hon.
Members who are here to listen to me and to the empty seats (Interruptions)...
From empty seats, I can visualise, probably Pranabda who spoke like a
fortune-teller, would have been here. He said that this Budget is going to fail.
He gave certain reasons. He said that there is no credible physical framework
and because there is no credible physical framework, this Budget is going to
fail. He specially mentioned that there was a fall in tax-GDP ratio and unless
the Finance Minister does something to improve this ratio, there is no
possibility of getting what he is going to expect.
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Madam, unfortunately, Pranabda has not gone through the records of the
Controller General (Accounts). There is no doubt that in 1991 the gross tax
revenue percentage was 10.8 per cent of the GDP. There is no doubt about it.
But in 1997-98, it was 9.2 per cent. In 1998-99, it was 8.2 per cent. Now in
1999-2000 we expect it to be 9.2 per cent. So, I would say that the tax-GDP
ratio is going to improve positively with this Budget. And with this 1 am
going to demolish the concepts of Pranabji. He said that this Budget is going
to fail. Perhaps, he should have known that there has been a reduction in
direct as well indirect taxes. A number of exemptions and concessions have
been given to the infrastructure sectors like telecom and power. Low inflation
rate and low growth of our industries are responsible for low excise revenue.
There are many reasons that I can give. There has been a decline in the
contribution of the manufacturing sector to the overall GDP. This has
resulted in the fall of tax GDP ratio. But then it is going to improve.

[THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) in the Chair]

Again Pranabda has raised a very important point, and the point is
about financial discipline. He said that it is practically impossible to manage
the economy of one billion people unless there is a financial discipline in the
country. Now, we have to see who is responsible for this, whether it is the
Central Government or the State Governments. Sir, the Government of India
cannot regulate the total finances of the country unless the State Governments
directly cooperate. I would like to quote here a report, "The State Finances:
Studies of Budgets," published by the Reserve Bank of India in January 2000.
It says, "The critical role of the finances in the realignment and restoration of
the micro balances in the economy is well recognised particularly in the
contest of the economic restructuring. ..."

In India, the stabilisation in structural reforms initiated since 1991-
92, following the macro economic crisis in 1990-91, aim at bringing about
discipline and improvement in the management of finances of the country,
inter alia, by bringing down the fiscal deficit and public debt in relation to
the GDP..." - The most important point is here - "... The finances of the State
Governments, however, have shown signs of deterioration in the 90s as
compared to 80s and it is going down further and further." The whole
position is in a shambles. The State Domestic Product (SDP) is constantly
falling. Sir, States like Uttar Pradesh and Bihar are hardly
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growing. They are growing not even at the rate of 2 per cent per annum. Now,
with that situation, how do we expect that only the Government of India will
be able to manage the whole country? Certainly, there has been a fiscal
deficit. I know that. But, the fiscal deficit is not always bad. If money used by
fiscal deficit is for productive purposes, it helps the nation to grow as we have
seen last year. On the question of financial indiscipline, which has practically
been levelled against us by the other Opposition speakers, that they should
amend themselves. We are for financial discipline. But the financial
discipline needs a proper consensus on subsidies and a proper consensus on
various other items. Unless we arrive at such a consensus, the allegation that
we are moving towards a financial indiscipline is a politically motivated
allegation. It is nothing more than that.

Again, a point was raised that the share market is not responding to
the Government. Firstly, unfortunately, the share market in India rather
behaves more on rumours. If the share market behaves on rumours, how
should we condemn the Government of India or its economic policies? On
the whole, they have to correct themselves. I would not pass any harsh
remarks on the share market. But, certainly, I would say to the speakers on
the other side that they should know as to how the Bombay Stock Exchange
has behaved merely on rumours that the Government of India has not
contributed properly, and has withdrawn certain concessions to the L.T.
Industry. The concessions were never withdrawn. The Government never
withdrew the concessions and still an allegation was levelled against the
Government that it had withdrawn them and the share market got tumbled
and went into problems. If they continue with these kinds of things, it is very
difficult to imagine that we can have a consensus.

[THE DEPUTY CHAIRMAN in the Chair]

Madam, consensus is the need of the hour. We must have financial
consensus. But what should we do if the Opposition is not willing to co-
operate and wants to make allegations which are totally ill-founded? Madam
Deputy Chairperson, I support the Finance Bill because it gives us a lot of tax
reforms. It is for the first time that the Excise Laws are properly amended.
There is a need for further amendment. We know that there should be a
thinner excise manual. We know that. Is it not going to help us the way the
CENVAT has been done? The way the excise reforms have been made are
going to help the small scale sector. All small-scale sector
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associations have welcomed the excise reforms. Why the Opposition does not
want to congratulate the Finance Minister for that? Not even a word has been
uttered about the excise reforms. This again is a biased attitude. You cannot
run a great country like India unless there is support and a genuine support
from all the political parties. We need a genuine support, a firm support, and
then only we will grow. Madam, fifty years have been passed. We all know
how we have managed the finances of the country. In early Nineties, the
inflation rate was 17 per cent and now with an inflation rate of 6 per cent, we
are crying. Who gave us 16 per cent or 15 per cent or double-digit inflation?
Not this Government. It was the Congress Government, I charge who gave us
10 per cent, 12 per cent, 15 per cent, 17 per cent inflation in various years?
So, now accusing us for rising prices, accusing us for giving inflation to the
country, is wrong and I want to correct it, a proper message should be sent to
the country that this Government stands for reforms, this Government stands
for fiscal discipline, this Government stands for price regulations, this
Government stands for low prices. My Leftist friend said that there should not
be any disinvestment. Why? More than Rs. 2,50,000 crores has been invested
in public sector industries. I am going to quote from the Reserve Bank's
report of March, 2000. I am reading from the "Overview", Madam, it says,
"The consolidated result of the financial performance of 820 selected large
public limited companies revealed that there is negative growth." When there
is a negative growth in the public sector undertakings, then, what do you
expect? How much losses should we continue to bear? Why can the public
sector industries not contribute to the national exchequer? Whey should their
productivity be so low? Why they are not Willing to compete with the private
sector? India is not a country which can just remain in isolation. Whatever
happens in India in the economic field is going to affect the international
trends. Similarly, whatever happens in the international economy is going to
affect the Indian economy. That is what I want to emphasise here. That is
why I want that we should support this Finance Bill because this Finance Bill
is really going to a give proper direction to the country. I am glad Pranabda is
here, and he will agree with me earlier, he agreed, in principle that there
should be a discussion on subsidies. If he demands a discussion, certainly we
will welcome it. But, then, there should be an honest discussion, there should
be a genuine discussion, there should be a discussion which will give us some
hope that at least at end of the
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tunnel we would be able tosee some light. Unless the discussion results in
giving such a light, it is futile. I request hon. Members of this great House to
please approve this Finance Bill unanimously. Thank you.

THE DEPUTY CHAIRMAN: I thought after seeing Shri Pranab
Mukherjee you might start your speech all over again. (Interruptions) 1 was
really scared. (Interruptions) 31 & fAE MY AHY &1 &I IGH, Ferq H

et RTT |

3t oW g : A9, § A1 9ga ude § <1sd & | §9 A1 dle T 8,
UG T8I 8 | AT TS Il &1, H TS ShR dIe |

IR : 3777 Y& AFHR qIfely |

3t oo i : Iy fieH | wenw ffiRex |1Ee 7 o aoe @
firaifera aoie B 8 | 89, § 59 979 &1 RN 781 BT argdl T, offh
Bre-v FAfRex 9189 99 &, TR 39¢ & § 37U+ AT BT 398K &% 39
JaqRes 8BTS b ATH 31T I Ueb BRAT <1e1 | el A1dl, g4 fAfRex
Wﬁsﬁmﬁ, on the record of the prceedings,ww%wwﬁfﬁ
[RETS AT 7, 98 R Ua 91 & foU 8, 3nTel A1t 39 a1t of o
SITQT | <ifeh=T AigaRd Brg-id fAfRex Argd =1 99 a1fisg o+ & 39 15 TR
PR e € | § 99 Q@ SIHA1 A 5§49 B R SRENBBIE & Rl I8
B3 3R I B 81 B Ahdl, B4 a1 T &l BT 81T, fdh T SO
wIga A ReR ATee & e 781 g9 off f 98 S 39 <071 981 98T ?
Tfere, s=iv 1 fhar & SRATE S &1 &R ®ed & & g9 S oikfl 8 |
HeH, § 3P §RT TRGR A HE1 a1sdl § b ST 1965 3 gs ot fFgwa 4
311R 1 STTSHE 1 Sil 7 I8 P81 AT “C Tih=ai areli, g I, IR AT SR
Al TTerch BT AT TS BN SolTeh | 8111, TR 4 &l 1+ sTrych Sfe=y et =1
1971 % YA & &1 TP [, Tl ST 97 3R IHD 918 SAAa= gU <9
H, T IRg 3MeH! be W X8, WY fhar S s  § | S 3l d<s1s &
aTe Al Sold=IT g3, olfdh1 31T I81 X8 I8! 9ol 2, 22, 23 AT 25 GTHI B &l
ARBR T IFD! | T I8 S Sl ? G BAN Sl H 30T, 20-22
forelIHeR 3R Td 31 T 3IR SI-TiH HAEH d% ARGR DI BIg Ul el o Tl
I Y A AU ST Bl bl H IAS T8 [ HEI ARBR ¢& 7 Y | 579 Il
CEIGIRGIN
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e AiStar wEle gy 3R g8f wR a1 JHar gofl, I8 S Sidl § ?
Mada, 1,000 million people have suffered humiliation. ol <91 @Y ia'ﬂ—*ﬁ
Jgoordt 7€ g8 R TR 91 B Jgoort g5 ¥ 1 v B A g ¥ TR
REcITh ST ST ST BT B3N |

foreT =301 <1, # 31O oSl HRAT @TEdn § 6 deiRal & et Sy
3R 3TY HIHR T & | SRITRI H 98 WX BY I8! &, A DIToTY VAT Ih
{1, IR 4 MY I Siid TRIAT | IR 9§ 81 98 I Yo BR ol [b ITaral
I8l U 8U § 3R TARI BIRGH S9d] Udhs ol IT ST A1edll, Bl | 519 dd
Albet 3MSHT 3P A1 T2} BT, 3T ST 1R BN g IS WH o g |
1996 W &1 Te1 A1 S TS ? 39 AR ATl H a1 81 AT 8, &A1 gaAT ? HRifch
Bl IR PV AN ITH THIA PR &, ST QR DI, I T 8 STt | H
T 3TaD] G S, 37 THO YHO AT Tl 3T 41§ 8, W_T Al I &, I8
3T TR 31T ITY, MY U TE] ¥ TEDBIDBR o Y ST, AT 71 ST I,
DR BT SATS g1 GITY ITDI, T8 STeb DR QI | AT WRTS dT HR Febel!
g, ITd! BIS STeal Tl §, S8 af <10 Jio # wIer & <+ 7, aAfdh g
PR BT $ATS I18Y, TE I Sl BR <41 | I 96 8, H B8 &1 §, ds
IS T W ATS BT 1F 9§ IeR Y § | T &, IS4 8, 99 I IR Y Fifh
forer A1 oeTa 78T, Ugd SeR Y | 1 3R1 G © b 7! 319 HAT g8y, |
SV PR S |

3ft THO THO SrEcarterar (fIER) : #_7 3R =g Raarr a1l 39! alefe!
§2 81 SY | 4 I §, iy 31 diet o |

Y orew g : 3§ 1 stvast IR ) TET E, $HH RIS /TR |

DEPUTY CHAIRMAN : Is it a Budget proposal?
Nt ToH g : fsH, I8 S 771 oft, I8 O 89R $UR Ud s8I qIsT
d=TE |

319 # Giiear & IR H U d1d HEl aredl § | el SadAwie B
q1d 9T goie 4 fordl © | fied, Yo 3iR BRI, A SF1 e fFgw o
GRIP $I @I BT 70 Hirerd UaT Hall & | <1 7201 it 99 € I8f u=, | S
gred g o dore SR sRamon & fea & forg s=ib s9d @ j@r & ?
ferg=IT fohe= S¥IC fohaT Rt 21 37T, JEaTfordT St 59 a1d 9 df 3779
U 1 W Q1Y & g foha= oot g7ie fomam v o1, e st

IR 9 I B
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VAT BT 9o & Tl 391 9978 9 2 S 17T IMTST I8 TRIUIe B 8 SIS
T8I BRI B | SATTT BRI e & b agf & fopari of g2 faetell & forg, uri
& forg ge g1 =gy | sRymon 4§ A1 [Aepd uril 781 &, Td g Us 2, ud-8:
RTell 3 A1 T & $ER Azw1¢ IIRE Sl dRe &1 el ©, T8l 99 S8 Gl
TS T ® | A S9! Heg HRA] 18T, offhd URPR IS Heg o] drdl | 34T
TNE, <, IS & Aviald SHIGRI ® STHIF § df o HB 8] a1
Hehdl, FRT T4 8, I9MY 59 [ $B AS] BN, S7d AHH RRT Id & olfbd
IR eIl BT BIg P& T8I Podl | IA-HB Vae Sl o @7 & 981 0,
I IT T P AT 8 | S AT 371257 o foh 3 9aR] 9 a8 S+ ff o o,
q el gel 9 |

W, Uhe & IR H I BRd gU A Pel dredl § b qrgelR
HEIA B TR B §9 I BT BIs A9 8 o1 81 Fbdl AR Yl Hgld
G BT 19 BHR 9% Bl Tsfbdl Bl TR {5l @< & UJeher firel 3R ARBR
Tied Vaad T R R S 91e 98 foodt Y favredt ot 21, Sfcr @t 81 3R
IR Y 3B -9 PR A1 Al GRIshAT BHT BHAT T8l 81 <M | U} BIgel a1
<1, T Ahes) 9 I B BT 8 A6 Fef SIGH B4 A Rex & urd fo
A9 $© I T8 2, IT Al ls W 914 T8l © AR g8 30 B0 B ST 37R
1 781 BT S9d U Bed {6 g 391 991 WARATh B 8, ATD]
qTferamie & STard 1 gfeemer 81 SIgen iR w3 Sft e, 3rsT AR I BIg < |
Al I8 GRIsp! HIAT Pl bel go ool & 2 Il 81 el odl | BRI Al 15 41
H1 AA € 59 IR | | A, ARHA Dol &I $ATST T M0 Y0 THO 7, el
D! T U o FARMSRIA fha aRg & 9chl &, 1 BIell © ol 89R <2 &l
gfen A1 |ART 1 st gan 2 iR I8l 3 SfhRic wIs-iRnT & 9 &_d ¢ |
A, 50 939 81 Y &, 1947 ¥ TR §oic Y3 8T &l &, 39 a¥g 53 ATa &l
MY &, B Te! gall SIHRIC BIgT ? STgarieran Ared, I dl, B 9t
I gorc fI8R & R a1el BT TBHR T 8 2 S F1 o1 8 5699 ? SHD!
AT AT Y ST MY | I8 1 OI9 J1oIR H WIS SIdl § a1 Hadl © b 3 99
DI 81 2 | BT AT TRIG B I G © 2

37t THO THO AT : HSH, Y IR P Ugd B | H Il 39 IoIC
fewamer 4 fawar ff 721 forn 8, I R GQA PRIE © 2

it o9 g @ 3R, oY O WX IR & | A, Ig goic ol 7T &
ST | 599 9 TR Y T -1 8 2 37 A hed & fb g8+ 20 fobett armer fean
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219, S 99 gfedr a9 off, gore iR sRImon § 51 i 18, IR |
TNE 81 TS, 98 TRId] & Tl IS s | 98 3Med! St faell fiadt ofg xgan g,
IH TR H 10 92d B © | B g1 31er fohall Wrar 8 iR 97 e U fohar
WA & | BT BH A BH TP Ao Bl 2 fdded &1 @dai & | al 39 20 el
RIT 9T ? T o o1 | ¥ ST RIS BT 3R 70-80 UQ o1 fegret €
JTSTdhel | 319 WTS UTd BT fhall & 319 9 < T2 € 31k 6 3UT fhell Ot oIk
# e &, BT qodl T8l | §781+ T B (BT f& 580 BT IR 900 BUY BT
T TS B ST SIR & 36| 59 I8 UHGH HRrs! g7 forg g8l iR
900 BYTY AT PR AT AT BT A9 | 37q ISR STHR Ds Yo (b &1 a1 & Al
THER Hed § [ VT 9¢ T | 4oTe ofR gRamon 3 &g godr 781 8 | Had &
{3 SRITR 4 377 7T 8 o WRBR 71 ¥ Fa1 A1 & | I Yy fab 900 B 1
T PEl 2 ? 3T T GAT, T 8] 3T, DI Yo dTell 81 & |

HH, 319 BT QAT CHATE BT | BIg=¥ R A18d, g oo,
SfSfasiera daw a1 SfSfasjerd o 8, Sl dRURE Cad & 98 Hafidi ol 8
3R UeTeST Sl Ufeetep <l € | U8 SISSarel & HUR 78l § | ¥ SraAfH,
2T, fosd 981 S | UG 89 <l <d 7, 100 BRIS SRl BT 60 $H0 ufetd
<ol 2 | SFEfISjereT SR ST € 9% TTeT 1 TIel, 90 90 IR & 60 60 faver
< SR edd 48 &1 aoad g < | SRSfaserer 3+ 31Ty <1 § | 319
SfSfISeral Co IR g8 15 URAC &1 AxarSl ol f&dT 8 | well <Ry St
HoRIe 9 8, fhaRs s9dH & o 8, 9 a1 7% 1Y A7 | o |rd wrg=d
ffiRex AT8e 71 gg w1 o1, JMMUH! W AT B, please recollect your memory.
IT G Pel I [ SHHT d 8T ol | A1 3R 9 BH9 & 3E% BIg- 19
fiferex I1Ed @IS 9151 A § d1 S99 18 Bl SWidc BrAT aney fb gl
HRAT MY ? AT AT & A1 39 G Bl ? g QI AT ORI I A, SR
RPIS H 31 WY, it SIeTg =1 7 |

IR : H fegpel A § 3MUa! 91 | 319 ST SIS aTferdl & ax
H ®E I8 8, I8 Wl A § [ Sp! AT g1 o1 =11 |

it oA Rig : I8 O )7 eRa 8 Sft | 9=t @1 99 T, 99 89 Be
feam 1 9= Y 991 €Y ST, S8 BIs I Y a1 81 © 1 A 1 g S o |

7 G gy < 1 U1 HIRY GOH WRTS S b1 Al H3] g7d1 ST |
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SHRI LACHHMAN SINGH : She can wait. I $T9TR & Hdhdl &,
BIS Slee] T8l €, 9 19 § 99 e | § 315t Bx I8T AT fb 59 397 IqRars &l
Wﬁﬁ:ﬂﬂﬁ%ﬁ Iaﬁé'%l(’ He is good at talk and he is good at Walk.aa—g’?‘f
37T HTgd MR €, 980 GavRd & 3iR [I8R A & | [I8R & 3iex ar el
98d TR &, I SIS ©, DS fedrg-fpamg a1 & 781, R & ofex | R 918
0 IR &1 8 | rft 37 BR &9 N 997 o7 72 & TS fa=l & 3R | 7”7
s MY fIER BT = | 31} 377h B BH HEHIF §9dX oI I8 & TS a1 & 3iex |

gty H g4 fftRey |reed | orfiel w11 =g & 3 99 gare-
g-3AIE fhardi H T8 S | BIF YA S9! ? HIF <@l § $96] ? 519 3119
JIOTR | AIST WRIGH SV A1 S GHT 61 91d HIfoTg, dfdedd a1d Hiferg
FIT A TRIG B BIIST g1 © 2 I8 Al | 21 H forkam 2 b =1 9 ugel 99
a1 fr 399 foedt &1 welt 81T o6 =181 81 | 31T UoTTe iR gRamon & forar
PY HGE HINTY | ST 3MTIHT FHAT BT 81 ST | F goic df U B IS | el
DI DI IR B HFER YT IR I Folc U BT | $HY HB 81 arell
TEI & | 7 599 P FIeldr g | S+ b 8, BIs SAFERI A $8 < & Ul &
It € fosll 1 2 DI UgdT € §dT ? HEl Ut Sl & 2 F A5 gt & AL o
Al | A T B B EH ABR Tl 9 & | SAH 91 & Bl ?

H wrsi¥ FHeR ATEad st BT 918l g (% 3 Sl 14T 371eT 39 &
T 8, 39 48 BINIY | 7R ST AT | I8 R g3l 76, IR T<! 7189 89 I
o e, DI W1 21 | AR 9T AT 7 B, I Yo (el AT oAdhR 9 Jedi
! RgetTepR fe@rd | 4 g 9t 6l & e & | d 4@ 4RI & | BIg o 78l &l
2 39 cq BT | A, YoTd 3R eRITOm A f Bis oidr T8l & | 98 UdT 8] bel
ST RET 2 TE] 2 U4 URATS & S8l UR o e a8l ikl 81 ... (Fae™). ..
RIT AR TTSH GeH 81 T ?

I[N : Ig ISl WA B T |

it TTowa R : MU Holl &1 919 & | 3R M9 J&T FHew © af 4
TR ASTR €, 3MTUehT e dl A1 &1 TSI | Ig<-Ig g=7as |

SUHHTRT : TEH 8 ST, 319 WIY0T 378 {31, 39+ 379+ a1d
HE! | IR 3MMID! T I1d IR gHD] RIS & [ 39 FSFEpfmed s B © |
319 FEIATTAT St I & &l g9a1 2 &, 3R 3T Y1 SRATIM & JuHAT
RIS Bl T8] g2 & | 98 W 95 YIGRA ¢ | ...(agH)....
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SNt oroHA R : AsH, I8 HIHR BT 99T 8 81 B b, Ig Al
qTEx T8l ST Gohdll | TRT 9IS 918X ST GhdT & | 37811 HSHAT d1 8] o= & Sl
210 F0 AT B | T B TSl & ? STh] Bls B ol godT |

SUUTIRT : T 3MYBT AT 8 Bl | That, I can assure you.

(Interruption). No. It is not a maiden speech. He was here, in this House,
before. And, he has already lost his maiden chance.

10 BRI I ([ER) : w8ieyn, 89 JUd a3 ¥R 8 b o
EHPT Sl BT AR AT | BART SI-YRATY ST H8F < & | AR < H
YT BT IR fITR Ud FdgR BT MM I8 | I8 el AT e o ¢

373 2l ORYQfcr T TR,
SER AR, TYIT D

BHRT S AT W1 I8 TSl Wbl UR, g AT H 98 STT8 4TS a1
R YR &, Fifb 3T W BTl § g8 AT, ARN Bl fhdT BT 79 T
UTg: T JHRA & | 9gd ATGH! WTs 8 PR, U1 B8 PR PR & 3R Jol
faear € o <19 & g8 wgaN &1 Tede= a1 qoqa grm, Ria-r Jerh
BT 3R RIHT a9 B g AT XISe ST &1 SR 8 | 89 oy /4 oft
¥ AR £ 6 =M 98 WHfhd goie aM &1 v fRa 7, 89 S9d Ui
MR AH B & | BRI < g7 78 < & | 394 A= a_g & diferai
=1 IRE @ Teary € | Afehd s9RT <91 39 faf=Tasli § WY v & | I8
BHR <2 D] ORI &, TEI BHR < D1 GIGR<A & 3R YT A4l H Yehdll BT
U3 BH TSI & | BAR Jd ahlail 1 9gd 4 fawgall R 3o faR & fovy, |
S! SIART &1 Hel TSl § | Y1 AN g Al b a1 B & | § SR
T YT B /G o T, | FART U B T S ¥ | TR U H N @)
THRIT & R STd T BHRT <2 PV b &F § I=Idl T8] BN 3R 59 Ib P
BT AT AP T2 81 Wb, T9 T THART <% I8 I+ T8l 8 Gl T,
FaifE 3E et 70 & 80 Tfcrerd AR et wR smenRa & 1 3t off EER S
W & g8 YR AR-0RIP A TR ST 2 & | AT g8l 9, g8l (b4, 98] &,
TE FAAT, TSI &F BT Sl &I 2 A1 71 Ao &, 981 W ¥ STerd © MR I
DI ABR IR 1 WIS &b ©Y § FIER bR & | 89
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AP AT A o< 3] HRIGT Bl RIY YAl [ BV & FHiD [JTd & forg
T AT 9978 SV | 37151 89 9ed & 6 7o iR IR 31 09 A8 &
STET HfY DI I B I I DI FFI Hal ST 2 | FAR Tt W IR a7 a9
IR & ST T & Y6 BT AE AP W 9 3HDT SUAN BN dl TAN S8 Bl
A 3R 39 I IR0 &1 A1 39 <9 H & T8 fagen # ff a9 kg | foran
SITQAT | TS 37T S & b (AT 3iIR HOIGR Wl WR &1 (1R &Rl & | &1 bl
gTed WR1 2 @i 9gd Al SFTel # i, @ie SR I 31 glagn arw:
JUATR g YR & | 89 3R fd8R &l of, U TR fd8R UBrel € 3R g
T AT 8 3R T OR% 916 © | f9gR uid & a8 9 & fRafa & 1 9 &9
STR # gl & A1 <@ & (& S-51d qIReT 8l & 9 J9 "uTel | gl 37T
8RBT STdl AT PR a1 & | H 3RIY B30 3 3R I el Bl TR B
IqP! a8 & wU # R BT S O S99 R Bd g, EHRT
IUTET TS | SHH HUBT Pl ATH B, AOIGRI Pl ATH BIT 3R T ATl
T BT IATGH J¢IT | §H 9T8d © [d 39 < H SN el | ST 89N <91 3
T A ATHTT B2 & | WIS TR A 81 72T &, ) W g I e 8,
ST IR STHYT H [ oid ¢ ofS AT 811 A1 | ST e 8l §
I8 SHIF Wd W BF 18T iR a8f W A & g wxe, gt & forw
IYYh AR I 75 BA DI ST HRb I8 Ul AT ST =M1 fob oy et
H, frg o 9, g9 U g Forigiic &) Soxd © | 98l IR ) Rems &)
SRR § | 39 FIdh] SITHDN] odbx agi & fhamEi & < 5+ arfay oy f
I AT TR ST A ITIRT Heh ST Bl ISTIT ST A | ATST I8
At SIS B W) anenRa € 1 Y wR menRa e & ggrar fam S
MY | S| BT B 2, SR BT B 2, Al I BT B & T IR B
SR 3771 WY QR 9IRS UR B Il I8 § | S b d=1iNb g H e U
TEHTEST & T H a1 I MOIR 81 MY T, a7 S UG 3 ¢ &
39T 89 dTed § b 59 A3 dISil, SUBNU BT ATUh JaR fhar Sv 3R
gD X TR ITH! W &1 1Y | I7! ST & ST 3R 37! e g
SR 3R ITHT HG2i fhaT SITY d1feh I SUYTh B oIy 3o H e 14
T B b | Fifh TR fFAM, TR 4TS, TR fHAM-ASIgR Sl ScTed

FRAEd
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TR YPIe DI Bl AU A $ A © | Gob TIoII [37] TIRD SR 3 Jeall &
3R U TSI STHT deal U TR Higel, WIER HolgR Al & F8i yeldl &
| 9 AEST T /1 T 40-50 Tl goi 39 iR UR oTe” Tl & | MY 34
aRTRIRT BT W TRAY | ITHT TEPR 95 A AN DI AT 3 A1 37 I & |
FHH-HH ¢ F 31T gU, B WA H B B §U, HH WA ¥ B S A,
T o ST 99, T of ST GHY Sh] FSelTa’] 81 Sl 8 | I77ch Wl &
IR FA7 HH FET S ? 8T 4 YAl IR, °1 BI Sil T BIT § 99 W
IS g1 AT X8l &, 981 UR IFH] 1 BT e 8, 7 uril 8 fAear 8 |
IAD! TG F& TPHIT 8 & Bl 2 | 721 g2ai H A T AN dhel H 31
g, ITH 9 Bl I-9$ AN Fadherax 1T 8 | §AITY #_1 31RIY 2 b 3% forg
Al gAY AT Tl BT $© T4 BT AMRY | S — A1HI B areil il
Afgerd Bkl & I2 AT ofla &l 9l €, S9! 99 SR QR daq a2
ST & 9T S Afgensit & forg ff S v e 81 A € 5 o ekt iR
HTGX! & BT PR dTell AT &, I ISR H o1l g8 8, Aedl Iara §
i g8 €, S Afearsll & forg i v Mivad srafer & fog srarer &1 wawern
B Y 3R I TTDIY b SR Ie W YR qogY) &1 o1g oy o 4 off
TSI BT SN | ST THY SHD! S@HTA PR Hb, 3R I g BT YT - 91907
PR G | g3l YR1 f4ears & fob 59 a1 ) 3R YRT 41 {1 SITQ | 418 6ol
g St 7 @M &1 a1 B © 3R § Tl BT a1 AT g Fifb g1 9 i &
forg STo%1 & | 39 799 1 % AR, Sal BT 3 ARTT, TT BT Weds I
SAIRTY 3R Taes Tet Ul <Y oR S Wil &Rl € 1 S aR H Bl Al
T 2 S T & AT B 2, S AT F IS AEH H, OIS Bl dol gus H
3R WIGl & TTER fTHR Ud RATT H Wl H B B © | S a7 Il P
12 Wit B Siad 8, I8 ofroT W SI9 W ol § Al 9 991 $Rd § a8
3aep! g g | o7 W § 4 9 g &, S WA § 9 HA-GA DT AN
PR & 3R A T8l A gl FbTdl BRPp ook Tl O of el & FreH, a1
S IS TG P IR H Aral 71 8 2 514 FE el Sl & b Siet 81 Siia 8
T P Y ST T Sffaq & 2 89 @l u B fheex #-d O &, 3% ©
YT AR, T TR & fofg Sl © Fifh agaeeids TRl @RTd gl |
SR E B 2 1 89 9TEd § 6 wal 9 e (fed g8 R e & fog e o
DI FILAT B DAY | A6 Wl IR B B g Wl Dl §Y, TP A JSd
B HOIGR Bl 519 QIR o1 Al HH A HH I8 d8i SIThx W&o url U1 9,
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TS YT G- &1 W 81 I ifeh T 81 U1: ST 9IS & | 37d H AreT
AT WReY $ IR A I AT 181 § | TR T3 8, @R 8 il &,
TRy B g & ol TR o fo1q ot e J13 Sfia €1 78, 3! goil 91 &
FIfp ST TIRY b MR TR &1 I8 TRSH BRb IS DRl §, HHTS Bl
2, 3TSIT PRAT g, T URAR BI Teldll & | § Fe7 g [P SHS folg qadt e
SN & o ST Ueh URAR 1 UTerell & | § GHSIT § b 99 ol ey STaT
Sl & o SaT ey die W' | 3oy Sud Ry R Sfud e e
ST 2112 | HeledT, S dn |afdd 3 RERR 8 &, S9! e & oIl 8,
I T&+ B GfaeT S A1 B, 98 I g — e S Wal IR B I
Yo Bl ST €, Sil 80 a9 &1 311g YXI &R oil &, SI 3(<h 81 I &, il el el
A, ST 3o TaT B Fahel, ST @R & IR H W) e &1 s =nfay
FiP ST d SR TS S €, Al STl S@ Iell BIg 781 811 & | S7d d qHR
TS S & A BR & AT IRIET Ud 1 UR 819 P IOl I Sh] Syl gl Y
ITd | $9b ARTR TRAR & ISR B! T 31 Ps T 8 6 3! 3w
qTAT PIS Te1 I © | SAIY AEIGAT, | IT TR Hrall g, H Wiefar ol §
o 59 R fAR foar ST =1 3l 99 94 gl & fory —=e a8 wigern 8l ar
oY B —S5 Y81 & oI B) @) a=gT B ARy, NA-99IRT BN 1M,
fsrmaTera 811 =1fEy | 5 fasmareral & ol 8141 =1fey, <a1 8I-] =1f2y, Sraex
B TRY d1fe ITah! ol b 30 T <21 9 IedTe A o1+ U1 HIRT Sfia
fqarar, 39 <21 9 ofd 7Y # 1 9 16T Sias Jdiid B) Al | Feldl, TR
SR IR &b KT UR IS I BT 8, 98 W g% 6, AN [ forg ot Awer
Fgd g ofTe &1 I & RRIR U= Ugam 3iR 59 3eel & 91 fh

|qd wa=g GRa, ¥4 I R,
| ST URI, A1 HTag GEHNH |

TART I 39 MY B TRIY0f ITARY HR FhTI, T8 T fawara 2 |
S 11 U fear & e § syt aif¥regfch ol favM™ <1 § | g=gare |

JURAHTIRT : 3777 g 7S] dlel iR Al & IR H qlel, I8 AR AT
I AT T |

308



RAJYA SABHA [9 MAY, 2000]

All the speeches are over. Mr. Virumbi, you want to say something.
You want me to look into the record. ...(Interruptions)... He wants to tell me
something that happened in the House. He wanted to raise a point.

SHRI S. VIDUTHALAI VIRUMBI : . Madam, you know that the
Council of States is a national forum, it is an apex body of our democracy,
and whatever we utter or whatever observation we make, it has its own
reflection throughout the country. Therefore, we adhere to the Rules of
Procedure and the customs and conventions. If any Member, from any side,
makes an allegation, that should be substantiated with proof. Without
substantiation, it amounts to be a false allegation, a frivolous one. In that
context, what I want to say, Madam, is that today when the discussion on the
Finance Bill was going on, my friend, hon. Niraikulathan, when he was
addressing the Budget, made some allegation against the PDS supply of rice
as well as against the quality of rice as if it is. ...(Interruptions)... He has
made some allegation. Practically, he has not proved anything. He simply
made allegations, and then he went on to some other subjects. Therefore,
what I feel is that as far as the PDS supply of rice in Tamil Nadu is
concerned, it is being maintained in a very proper and efficient manner. In the
rarest of rare, occasions, if any mistake is committed, Madam, the people
who commit the mistake are caught red-handed and put behind the bars. The
law of the land will take its own course. Therefore, the observation, the
allegation made by the hon. Member is a totally baseless, unwarranted,
incorrect one. I hope, Madam, that you will advise them not to make such
false and frivolous allegations, whenever they make then-speeches in the
House.

SHRI P.N. SIVA (Tamil Nadu): Madam, if any false allegation has
been made, that should be expunged. ... (Interruptions)...

THE DEPUTY CHAIRMAN: I will look into the record. ...
(Interruptions)...

SHRI KA. RA. SUBBIAN (Tamil Nadu): Madam, if an allegation
has not been substantiated with proof, that should be expunged.
(Interruptions)...

SHRI S. VIDUTHALAI VIRUMBI: Madam, please look into the
record. It should not be a general practice.
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THE DEPUTY CHAIRMAN: I will look into the record and see
that if any allegation is made, which is not substantiated with proof, it-will
not go on record. ...(Interruptions)...

SHRI S. VIDUTHALAI VIRUMBI: Madam, it is relating to my
State Government; that is why I am much hurt. This should not be repeated.

THE DEPUTY CHAIRMAN: I will see the record. I have always
given a ruling here that anyone who makes an allegation should substantiate
it because those people, against whom the allegations are made, are not here
to defend themselves.

Now, the discussion is over. Mr. Finance Minister, would you like
to reply now?

SHRI YASHWANT SINHA: Thank you, Madam Deputy
Chairperson. I am extremely grateful to the hon. Members- many of them are
not present in the House now—for having participated in this discussion on
the Finance Bill. I must render an apology to the House and to the hon.
Members who took part in the discussion, for not being present throughout in
the House, as I should have been, to listen to all the valuable speeches which
have been made. But, unfortunately, it was the call of duty which had taken
me to the other House and I think I will be forgiven for this absence. I am
particularly unhappy and I regret the fact that I could not listen to the speech
personally of a senior Member and former Finance Minister, Mr. Pranab
Mukherjee. I will go through the entire text of his speech. I have got a list of
the important points which were made.

Madam, I would like to begin by saying that-just as the saying
goes—it is only the wearer who knows where the shoe pinches. Pranab Babu
and the Leader of the Opposition, who, unfortunately, is not here, are the two
who know about the difficulties, the challenges, of the job of the Finance
Minister of India, even in the best of circumstances. I am extremely grateful to
the suggestions, very constructive suggestions, which Pranab Babu, Biplab
Babu and many others, cutting across party lines, have made. ! have no
quarrel with the criticisms which have been levelled. In fact, Salveji has
started the whole discussion by referring to a particular newspaper and the
story that it carried, about my concern about some of the difficulties, some of
the weaknesses, in our economic system at the
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moment. Now, the problem that I am facing is a little bit of a paradox. That
paradox is, according to all indices, the economy of the country appears to be
doing well, whether we take the growth rate of GDP, whether we take the
foreign exchange reserves, whether we take the current account deficit of the
economy, whether we take the foodgrains stock, whether we take the rate of
inflation. In all these areas, the economy obviously appears to be doing very
well. But there is one area of concern to which Members have repeatedly
referred, and that is the area of fiscal deficit, the continuing imbalances in the
Budgets of the Government of India, and also now, the Budgets of the State
Governments. The national fiscal deficit is, indeed, a matter of concern.
During the two years or 26 months that I have been the Finance Minister of
this country, I have lost no opportunity, missed no occasion, to draw the
attention of the Parliament and the people of this country in regard to the
need for a better fiscal management. But without trying to sound political or
recriminatory, I would like to say that the problem of fiscal deficit is not
really a problem which has arisen in the last two years. It has, unfortunately,
been a chronic problem afflicting our economy for almost two decades now.
It is bad today because the problem is chronic. If the problem had not been
chronic, perhaps, it would have been easier for any Finance Minister to tackle
it far more firmly than I have been able to, during the last two years. But
because it is a long-standing problem, a chronic problem, it is taking time.
Now, I will not go into the figures of fiscal deficit during the various regimes.
But the point which I would like to make is that, as far as [ am concerned, it
is not that there is a lack of will; it is not that I don't want to cut expenditure.

But, yesterday, when we were discussing the Appropriation Bill, I
referred to the rigidities, to which Biplabbabu had made a mention, the
rigidities in our expenditure. There is very little which is within the hands of
any Finance Minister. There is hardly any elbow room. You might cut a
hundred crore here, fifty crore there, a few lakhs there. But as far as the
major items of expenditure are concerned, there is, as I said, hardly any
room. Just to give you a figure, for instance; the fiscal defic it has increased,
in absolute numbers, from Rs.66,733 crore in 1996-97 to Rs. 1,11,275 crores
in 2000-2001. There is an increase of Rs.44,542 crores. It looks very
frightening. But during the same period, Madam, the interest payment alone
has increased from Rs.59,478 crores to Rs. 1,10, 266 crores; an
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increase of Rs.41,788 crores. This increase in fiscal deficit of Rs.44, 542
crores, during these four years, is largely accounted for by an increase of
Rs.41,788 crores on account of interest payment. Now, there is very little any
Finance Minister can do about it because interest is something which has to
be paid. These are the inflexibilities, these are the rigidities, with which one is
faced while preparing the Budget. Pranabbabu will know, many other
Members will know, that whenever we start the Budget exercise, the first
thing that any Finance Minister asks the officials to do is, to work out the
estimates for the next year. Then he looks at the figures of the fiscal deficit.
Initially,, the fiscal deficit looks much, much bigger. Then you set to work on
how you can reduce the fiscal deficit, where you can cut expenditure, where
you can increase the taxes, how much buoyancy you can build or you can
expect from the system and, finally, you arrive at a certain figure. Now, it is
true that as far as 1999-2000 was concerned, I had projected the fiscal deficit
at 4%. We ended the year with 5.6%. There was a slip up. There is no doubt
about it. Because we went up from 4% to 5.6%. And that was at Rs.28,000
crores or so, to which Biplabbabu was referring. When I was preparing the
Budget for this year, I was trying my best to see whether I can come below
5%. Even a figure below 5% would have given some satisfaction. But despite
my best efforts; 1 was able to reduce it by only .5%., i.e.from 5.6% to 5.1%.
Why 1 didn't come to a figure lesser than 5.1%. For the simple reason,
building on the experience of earlier years 1 wanted to be very realistic. And I
found that there was no point in painting a more rosier picture than one could
expect in the current fiscal year. Therefore, we ha/e settled for 5.1%. I will
just mention four items of expenditure. There is an increase of Rs. 13,000
crore in defence expenditure. I would like to say this without bringing any
politics into it. Forget about what happened in Kargil, as Lachhman Singhji
was saying whether we won or lost. I am hot going into it. But what I am
saying is that the fifty-days' war did put a strain on our resources. We have to
replenish the stocks which have been expended in the Kargil operations.
Therefore, while holding discussions with the Ministry of Finance, we had to
settle for the Defence budget of around Rs.58,000 crores, which is Rs. 13,000
crores more than last year's. Now, there was an addition of Rs. 13,000 crores.
Then we had an increase in the interest payments from Rs. 90,000 crores to
Rs.1,01,000 crores, i.e. Rs. 11,000 crores. So Rs. 13,000 crores plus Rs.
11,000 crores comes to Rs. 24,000 crores. Then
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came the Interim Award of the 11th Finance Commission. They said, "You
must set apart Rs. 11,000 crores as grants and wait for our final
recommendations to be given to the State Governments." Now 1 could have
tried to be clever by half. 1 could have said, "1 will wait for the final report
of the Finance Commission and I will not include this figure in the Budget."
But I knew that then I will have to come to Parliament with my Supplementary
Demands when I get the final report. Therefore, I decided that I will take the
bull by the horns and include this figure also in my Budget Estimates for this
year. So, Rs. 24,000 crores plus Rs. 11,000 crores comes to Rs. 35,000
crores. Then there was a choice with us. Shri Pranab Mukherjee has also
worked as the Deputy Chairman of the Planning Commission. He is aware of
the tug-of-war which goes on between the Planning Commission and the
Finance Ministry. Every year, the budgetary support for the Annual Plan is
discussed. Quite frankly, we had a choice. Last year, the gross budgetary
support was Rs. 77,000 crores. One could have said, "Well, we will settle for
Rs. 81,000 crores and will not go beyond that." I would have borne some
criticism in this House. The Members would have pointed out, "This figure
has gone down or that figure has gone down and that we are spending much
less on human resource development and on health but more on something
else." But what did we do? We did not settle for a reduction in the increase in
the Plan allocation. As far as the gross budgetary support for the Plan is
concerned, this year we have raised it from Rs. 77,000 crores to Rs. 88,100
crores. That is a gain to the States. That is a gain to the various Ministries of
the Government of India because we came to the conclusion that the
Government spending, especially on Plan should not be squeezed because the
economy is just about reviving and any squeeze in the Government
expenditure would have an adverse impact on the economy. Therefore, we
have given this hefty increase of Rs. 11,000 crores in the Plan. Now these
four items alone add up to Rs. 46,000 crores in this year's Budget and Rs.
46,000 crores is 2.2 per cent or so of the GDP. When you look at the fiscal
deficit of 5.1 per cent, please remember that these four items of expenditure
alone have created this problem for me and left me with very little flexibility.
That is the problem that anyone would have faced in my position. I am faced
with this problem. Therefore, the criticism which is being levelled that why
did I not more resolutely reduce the size of the Government, it has its own
political implications. But with the best will in the world absolutely nobody
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can order that from tomorrow the Government of India would have 4,000 or
5,000 less people. You cannot do it because they are all Government
employees. They have a contract of service. The only thing you can do is that
you can take them from some Departments and put them in a surplus pool.
But you will still have to pay them. So all this talk about a massive reduction
in expenditure is not correct- - I think, Shri K.K. Birla was referring to it and
many other Members also mentioned it and there are also media reports which
talk about it — everybody facilely and most conveniently talks about
reducing the size of the Government, cutting down wasteful expenditure and
saving thousands of crores of rupees. Anyone who has any experience of
running the Finance Ministry or any job of the Government of India would
know that it is a very very difficult task and certainly cannot be achieved
overnight. Salveji was referring to Dr. Manmohan Singh. He said, "Though he
was a thorough gentleman, he was very very strict as Finance Minister. What
to talk of crores of rupees, he did not give even one lakh of rupees." I do not
know since when Finance Ministers concern themselves with lakhs of rupees.
There are procedures in the Government of India which say that only a
certain expenditure would go to the Finance Minister; otherwise, the
Financial Advisor of the Ministry is competent to take a decision with the
approval of the Departmental Minister. But the question is: What is the
increase in non-Plan expenditure? It is less than two per cent, or 1.8 per cent
to be precise. That is the strict control that we are exercising on non-Plan
expenditure. We are not letting it go out of hand. Now Pranabbabu was
referring to the fact that in terms of REs, since 1996-97, there has been a
trend that the actual RE even compared to the RE itself...

SHRI PRANAB MUKHERIJEE: I said that there is a shortfall
between BE and RE.

SHRI YASHWANT SINHA: Between BE and RE, there is a
shortfall. And between RE and the actual also, there has been a shortfall in
some years. Now one tries to do his best. But it is true that there has been a
shortfall since 1996-97. There has been a shortfall since 1996-97 because the
economy was in a slow-down phase. When we came into office in 1998, the
Indian economy was already caught in a slow-down phase, and, therefore, I
remember, the moment I entered the office in the North Block, the first
question which the media was putting to me was, what I was going to do to
kickstart the Indian economy. That was the first question put by
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them. "How much money will you spend? What is it that you will do on the
fiscal front?" Kickstarting the Indian economy was the most important
challenge internally. Of course, externally, we had the East Asian crisis
looming over not only the whole of Asia but also the whole of the world. That
was the external sitution. We were in a recessionary condition. And that is the
reason why we had this problem right from 1996-97 till 1998-99. Tax revenues
turned out to be not so boiling as it was imagined, and there was a shortfall
between BE and RE; there was also a shortfall between RE and the actual. But
what has been the position this year since the industrial production picked up?
As a result of that, while there is some shortfall between the BE and the RE, as
far as the actual performance is concerned, according to the figures that we
have now, we have performed better than the RE this year in terms of revenue
collection. It is about a Rs. 1000 crores more now. Therefore, fiscal deficit is a
major problem that is confronting us nationally, and I can't be expected to be
reducing taxes. K.K. Birlaji talked about Indian taxes being doubled.
Lachhmanji was talking about the ¢ removal of surcharge.. .(Interruptions) 1
had merely said, "Surcharge will be temporary." I did not say that it will be
removed within 12 months.

SHRI LACHHMAN SINGH: You said 'one year'.

SHRI YASHWANT SINHA: No. I also remember what I said, Sir.
So, I can't be expected to be reducing taxes on the one hand and expanding
expenditure on the other hand, and still maintain the fiscal balance. As I said
it yesterday in the House, "Every Finance Minister is some kind of a
magician. I have not become such a magician that I can do this." Therefore,
we had to take certain unpleasant decisions. The unpleasant decisions were in
regard to taxes also. K.K. Birlaji is quite right in feeling bad about dividend
taxes. But I would like to remind him one thing. He asked: "Isn't it double
taxation?" There are two schools of thought in economics, in economic
literature, — Biplabbabu who is an economist, Pranabbabu who is a former
Finance Minister, and other Members who know about these things, will bear
me out when I say this — on whether dividend tax is a double taxation or it is
not a double taxation. But dividend tax before 1997-98 was payable at the
marginal rate of tax in the hand of the recipient. But, now, if I receive the
dividend and if 1 was paying tax at 30 per cent, then, I will pay tax on
dividend also at 30 per cent. It is not because the corporates had paid the
corporate tax, and, therefore, that money was purified, and that when it came
to me, I could claim exemption
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from tax. That was not the situation. What one of my predecessors, Mr.
Chidambaram; did was, in 1997-98, he went along with this thesis that
dividend tax was double taxation and, therefore, he made it exempt in the
hand of the recipient and imposed a tax of 10 per cent on the dividend in the
hands of the corporate sector and the corporate sector paid that ten per cent.
If, clearly, he was of the view that dividend tax is double taxation, then he
should not have even imposed that ten per cent tax. You cannot do running
with the hare and hunting with the hound. You accept one thesis or another
thesis. What was my argument? I need money; therefore, I had raised the
dividend tax from ten per cent to twenty per cent and I knew that the
corporate sector will not welcome it. But we have personal income tax rates
of 10 per cent, 20 per cent and 30 per cent, with surcharge. Now, on a
balance, therefore, I thought that a 20 per cent tax on dividend will be
reasonable because that is the middle way in the level of personal taxation.
There is no reason why the corporate sector which was in a position to make
profits; and not only make profits also distribute it to the shareholders - which
means that they don't need that money for fresh investment, for setting up
new industries, - should not pay the dividend tax. That is why you distribute
dividend. Therefore, I felt it would be reasonable to tax them by 20 per cent.
Specially, in the context of the fact that of a large section of the middle-class,
we were withdrawing certain facilities, through an increase or reduction in the
subsidy levels. There was no way I could have let the corporate sector off.
Therefore, I have raised it. I have stood by it; I have not amended it because I
feel there is enough justification for the corporate sector to pay this 20 per
cent tax. If any corporate sector does not want to pay this 20 per cent tax, it is
open to it to keep that money back and invest it. It is only on distributed
dividend that you have to pay this tax. So, therefore, there is enough
justification, Madam, for what we have done. I would also like to take this
House into confidence and ask: wasn't there a time, immediately after the
Kargil conflict, when there was speculation in the media that the Government
was going to impose a Kargil tax; whether we were to impose Kargil tax or
not, what will be the nature of that tax was something which was speculated
in the media all the time, and you must congratulate the Government that we
did not impose any tax after' Kargil. Forget about other things, even the Rs.
13,000 crores increase in the Defence expenditure is not something which I
have passed on completely to the people of this country. Therefore, if some
such charges have been
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made, I do not think, as a people, as a nation, we should complain about it
because, after all, a nation can become great only if the nation learns ++ make
sacrifices. We are often accused of being a soft nation. That is exactly the
kind of mindset that we have to get out and we have to show that India is
capable of taking hard decisions, if hard decisions, indeed, become essential,
and that the people have the grit and determination to be able to live with
those hard decisions, in the national interest. Madam, the external situation
was again something which was referred to by various Members. Salveji said,
‘trade deficit has increased.' I would only like to remind the House that during
the past 12 months, the crude price had gone up by 300 per cent. It was the
same situation, I repeat, the same situation, which had overtaken this country
in 1991, in the wake of the Gulf crisis. Even then, the prices of crude had
gone up by almost the same percentage. In those days, this country faced a
terrible balance of payment situation and I happened to be the Finance
Minister, briefly, during that period. So, I know it personally what one had to
face. This year, once again, the crude prices went up by 300 per cent. Did
anybody in this country talk about rationing petroleum products? Did anyone
even get to know about it? It was not even discussed. Why? Because, despite
the increase in the crude prices, despite the fact that our petroleum import bill
went up by over six billion dollars, our foreign exchange reserves, at the same
time, also kept on increasing, and we have added something like ten to twelve
billion dollars to our reserves during the last two years and, therefore, it was
not a problem. But the problem was there. And I am not taking credit for it. I
would like to give the credit very fairly to all the Governments since 1991
because we managed the external situation in such a way that our external debt
liabilities, as a percentage of our earnings, as a percentage of our GDP have
been going down, and our foreign exchange reserves have been continuously
rising. During the last two years, in 1998-99, the current account deficit was
less than one per cent. In 1999-2000, it could be in the neighbourhood of 1.3
or 1.4 per cent. Now that the petroleum prices have eased, I am hoping that
this year we will finish it with a very satisfactory figure also. It will be
certainly less than 1.5 per cent. So, there is absolutely nothing to worry about,
as far as the external situation is concerned. The share of short-term debt -
which is the real culprit, which is what brought East Asia to its knee and
created all these problems in our external debt profile, has now come down to
4.4 per cent which is the lowest ever. This is the way
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we have managed in the last two years and this is the way the previous
Governments have managed the external front and, therefore, I would like to
say that we have nothing at all to worry, as far as the external situation is
concerned. The East Asian crisis has impacted on our exports. The East Asian
situation has improved. All other situations the world over have improved.
World trade is now picking up and that is why our exports in 1999-2000 have
recorded a growth rate of over 11 per cent, a double digit after some years and
we are hoping that this year our exports will pick up and they will contribute
to the national growth rate also. So, this is the external front. There is nothing
to be complacent about. I am not complacent at all because I would also like
to take the House into confidence and say that the East Asian countries had
much larger reserves than we had. When Brazil was engulfed by this crisis,
they had reserves of something like 75 billion dollars. It took only 15 days for
those 75 billion dollars to come down to something like 30 billion dollars. In
15 days, they lost 45 billion dollars because of the haemorrhaging that was
taking place all the time; they were bleeding on the external front. So, one has
to be cautious and this is exactly what we kept on telling the world
community. When I told Biplabbabu earlier in the day that we do not have to
learn from the World Bank and the IMF - in fact, we have a thing or two to
teach them this is exactly what I meant, that previously, the fact that we were
managing our affairs in this manner, was a point of criticism with the IMF
and the World Bank; it is a point of praise now. They have learnt and they are
now full of praise for the manner in which India has managed its economy.
We have managed our external sector; not only during the last two years, but
ever since we launched ourselves on the reform path, since 1991. It is this
which gave me the courage, when I went to the ADB meeting recently in
Chiang Mai in Thailand, to tell the developed countries, "Your sermons are
getting shriller and shriller and the aid package is getting reduced and further
reduced. So, do not preach to us". When the World Bank holds its meeting on
the Comprehensive Development Strategy for Poverty Reduction, they look
to India because we have a lot of experience in poverty reduction. We tell
them how the world should go about it. So, we have a very special place in
regard to multilateral institutions. I would like to take the House into
confidence that now India speaks in a voice which is one of confidence,
which is one of determination, and the rest of the world listens to us because
that is the way things are, internationally.
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Madam, there has been a talk about the poor; there has been a talk
about the agricultural sector. An impression is sought to be created as if we
are not caring for the agriculturists and that we are only bothered about the
stock market and things like that. Agricultural production has not fallen. 1
would like to quote figures from the First Five-Year Plan, 1951-56. What was
it in the First Five-Year Plan? The growth of agriculture during that period of
time was 3.2%. From 1956 to 1961, it was 3.6%. From 1961 to 1966, it was -
0.8%. From 1969 to 1974, it was 3%. For the three Annual Plans, between
1974 and 1979, it was 4%. 1980 to 1985, was the only period when it went up
to 6.2%, the highest recorded ever. During 1985-1990, it was 3.6%. During
1992-97, it was 4.1%. In 1998-99, it was 7.2%. In 1999-2000, it is expected to
decline to 0.8%. If I take the two-year average, then it will be something like
4%. There have been ups and downs. If you look at the trend of growth rate of
agriculture, you will find that we have been between 3 and 4%. Despite the
Green Revolution, there has not been a tremendous spurt in the agricultural
prices, except for that one period that I referred to. Therefore, there is a need
for all of us to ensure that the agricultural production picks up. Why has this
growth rate from 6.8% in 1998-99 gone down to 5.9% in 1999-2000?
Industrial production has gone up; in fact, the industry has come out of the
recession. It is only because the 7.2% of the agricultural growth rate has got
reduced to 0.8%. That is the reason why the growth rate of the economy as a
whole has been pulled down. Therefore, both from the point of view of
growth, and from the point of view of the importance of agriculture in our
country, it is very important that we devote our attention to agriculture, whether
it is irrigation or technology or marketing or having the support to agriculture
we have a responsibility. We are not running away from that responsibility.
We are determined to do our best to promote agriculture not only in Punjab and
Haryana, but also all over the country, so that the rest of the country could
also achieve the levels of growth in agricultural production that our brothers in
Punjab and Haryana have been able to achieve. India has a potential to
become the granary of the world. We can feed half of the world, if we are
.able to increase agricultural productivity. With regard to credit for
agriculture, I thought of credit card. I can take some credit for the fact that in
my first Budget of 1998-99, I devised a system of Kisan Credit Cards. In fact,
one friend from the media had come and asked me recently as to what would I
regard as my most important achievement as a Finance Minister. I

319



[9 MAY, 2000] RAJYA SABHA

told him, 'not Bombay Stock Exchange, not what is happening on the
industrial front, but the Kisan Credit Cards is something which I am really
proud of.' I am really proud of the fact that after 1998, when I thought of this,
50 lakh farmers in this country have secured Kisan Credit Cards. Our target is
75 lakh for the current year. Seventy-five lakh Kisan Credit Cards would be
distributed among the farmers of this country.

We are also taking care of the rural areas. Fifty thousand Self Help
Groups have been promoted in one year. We are going to raise that figure to
1 lakh. They are small groups. Vegetable vendors, carpenters, blacksmiths,
small artisans; these are the kind of people whom we are trying to help by
bringing them together in Self Help Groups and now they are coming up all
over the country.

Therefore, agriculture and rural development that is the point which
I have made my Budget as the strategy for this year. It has been the
centrepiece of our economic policy and will remain the centrepiece of our
economic policy in the years to come. We shall not rest, Madam, until we
have completed whatever we have set out to achieve on the agricultural front.
Now, coming to poverty, I think one of the hon. Members here, Swamiji from
Bihar, pointed out that since 1 was in the bureaucracy I do not know poverty. I
was not born into the bureaucracy. I joined bureaucracy at a certain point of
time in my life. Therefore, to say that I am absolutely unaware of the poverty
of this country is not correct. ...(Interruptions)...

VEN'BLE DHAMMAVIRIYO : Madam, the hon. Minister is
explaining nicely what he has done for agriculture. ...(Interruptions).. But 1
would like to know as to what protection has been given to the soil of the
farmers. .. (Interruptions)...

THE DEPUTY CHAIRMAN: Let him complete. ...(Interruptions)..
Let him complete his speech so that you can understand the whole thing in
totality. ... (Interruptions)...

SHRI YASHWANT SINHA: Madam, this Government has clearly
stated... (Interruptions)... Madam, we were talking about 'Human face'.
"Human face' has become a hackneyed phrase. Reforms with human face, we
are all talking of that. That is not our slogan. We are talking of economic
growth, economic reforms with equity and social justice. Equity will include
self-reliance and social justice. We all understand what
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it means. It is employment at the core of it, high growth with employment. It
is not a jobless growth that we are talking about. That is why whether it is the
Prime Minister's National Highway Project or it is the encouragement that we
have given to housing or it is the information technology and other
knowledge industries, all these are going to contribute directly to the creation
of larger employment opportunities. We all must have read the news that
Hyderabad has overtaken Bangalore in terms of export of IT software. Now,
if Hyderabad is exporting more IT software than Bangalore, it means that a
number of employment opportunities must have been created, jobs
opportunities must have been created in the IT sector. In this Budget, in the
amendments which I moved in the Lok Sabha, Madam, for venture capital
now we have given a complete pass-through. I have extended the tax benefit
on a graded basis to the software firms which are in the software
development parts or in the export processing zone, as indeed to the others.
This is one area which is going to become really the cutting edge of our
growth in the years to come. India is in the lead world over now. Let me take
the House into confidence to say that world over the image of India has
undergone a dramatic change and you must have noticed, Madam, when you
went abroad. It has undergone a dramatic change in the last few months, in
the last 12 or 18 months only because of the competence and capability of
our engineers and scientists in the knowledge industry. I was in Germany a
few weeks ago. There the Chancellor of the German Republic, Chancellor
Schroeder, anndunced that he would give 20,000 green cards, visas, to non-
European Union specialists to come to Germany to help it to build its
information technology industry. When he talked about these twenty
thousand Green Cards, we should remember that the Germans are a little
sensitive about foreigners coming and working there. They have a long
tradition of what they called gastarbeiter - guest workers - and they all think
that these are the people who work with their hands, they are muscle people,
they come and work on the roads and take up other tough jobs.

They were having election in one of their States, and one of their
candidates, for the Chief Ministership, gave a slogan and that slogan in
Germany was, "Kinder not Inder", that means, "Children, not Indians." This
was a huge controversy that was going on in Germany when I landed there.
And everybody came and asked me what did I think of the slogan "Kinder
not Inder." I said, "Indians are not dying to come to Germany. We
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are a self-respecting people and if you want us to come and help you set up
your L.T. Industry, maybe, some Indians will agree to come to you. But, don't
think that we are coming begging that you give us the Green Cards." This is
the one thing which has completely changed the image of India in Germany
and in Western Europe because the Germans are a proud people -proud of
their technology, proud of their powers - and, for the first time, they are
feeling helpless. They are saying, "Suddenly; India has an advantage which
we don't have." In Washington, they came and told me that when two people,
who are in the I.T. sector, meet each other, the first thing which the owners of
companies ask each other is, "How many Indians are working for your
company?" And if the number in one company is larger than the other
company, then that company has a larger or a better status symbol. There is a
story. It is like this. Somebody wanted to go and register his I.T. firm on the
NASDAQ. He came and gave all his presentation. He was told that the
presentation was all very beautiful and very good and then they asked that
gentleman who was supposed to bring his firm on the NASDAQ, "What is
your name? He gave a name -like, let us say - Adam Smith. They said, "This
will not sell. If you are a Subrahmanyam or Nath or something like that, that
name will sell but Adam Smith will not sell." That is the change which has
come about. That is the kind of India that is now emerging. But there is a
paradox; and that paradox is that, we have an over-hang of poverty. Madam,
400 million people, out of one billion people, are still living below the poverty
line. We have, in this country, people living in every century of time. Even in
my own constituency, within a distance of 10 kms., if you cross one mountain
range, you come into the 21st Century, and before you cross that mountain
range, you are, probably, in the 5th Century B.C., because the people are
living in the same conditions in which they might have lived 2,500 years ago.
That is the kind of a country we have. Therefore, we cannot neglect any part
of our population. We will have to think of all those who are below the
poverty line. We will have to think of all those who are engaged in
agriculture. We have to think of all those who are living in the rural areas and,
at the same time, we will have to think of the brick and the mortar industry -
the brick and mortar economy. We will also have to think in terms of the new
economy - the knowledge-based economy. We will have to, on the one hand,
keep on discovering the new molecules which will give the world a new
medical system and, on the other, we will have to continue
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to grapple with poverty. That is the country that we have. Therefore, when I
am told, at times, that the Budget lacks focus and where does it concentrate,
my simple answer to that is, in a country like India, you cannot have a
Budget which focuses only on one thing. It will have to focus on a number of
areas. We will have to think of the new economy. We will have to think of
the old economy. We will have to think of the older economy, which is the
agricultural economy - the bullock and the plough economy. This is exactly
what we have tried to do through this Budget. The Finance Bill is an aid to
that Budget. And, therefore, I would like to suggest that I have done my best,
the Government have done its best, and we will continue to do our best, and I
will plead with my friends on the Opposition to please bear with us for a
while until we are really able to translate into reality what Pranabbabu
referred, with approval, in my Budget Speech mainly that this will be a
decade of development for India and, by 2010, Madam, India will be a
different country. Thank you very much.

SHRI SANGH PRIYA GAUTAM: Madam, I think, there is no need
to seek any clarifications.

THE DEPUTY CHAIRMAN: 1 think, what the hon. Finance
Minister mentioned about information technology is correct because I had
experienced it during my visit to Jordan, where even the King said that he
wants India to help them in information technology. He personally asked me
to convey it. IT people have really done a wonderful job of which we are
really proud. (Interruptions)

I don't know, after such a long speech, at so late an hour, what
clarification would you like to seek, Dr. Biplab Dasgupta? (Interruptions)
You have received a lot of praise. If you start asking questions, then many
other Members would start asking questions, there will be no end to it. So, I
think, be satisfied for now. You are going to have more Budgets, more
opportunities. You can seek redressal for your grievances. (Interruptions)

il IFTST AT : HeH, Igd IR WIged Sl &4 ANl 7 I I,
4o fot =301 He1ey, 99 99 I&f HIge T8l ¥, Sy I/ ITHI A4
Tl e e ... (Fau™).....

DR. BIPLAB DASGUPTA: Madam, the hon. Finance Minister has not
replied to my question. For example, I had specifically asked a question
about the rural wealth tax. He very safely evaded that question. I know he
has evaded that question. (Interruptions)
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SHRI YASHWANT SINHA: No, Madam, I have not evaded any
question. A number of points has been asked. Unfortunately, I don't have the
time. I have to speak for another hour in order to reply to all the points. I
would like to tell Biplabbabu, there is no distinction between rural and urban
people, so far as wealth tax is concerned. The only thing is... (Interruptions)...

THE DEPUTY CHAIRMAN: Biplabbabu, you please take your
seat. He is replying. ...(Interruptions)...

3t NS I : HeH, 59 W I91 81 g © ...(FAYH)... HeH, A
Sl 2 f6 39 R =l B gat § 1 R S9e 919 3 Ul 9 R W@ 8,
...(TIET)....

THE DEPUTY CHAIRMAN: 3TFT ttfetf TT i Please do not disturb
the House. Let Mr. Birla ask his question, please. ...(Interruptions)...
VEN'BLE DHAMMA VIRIYO: You are free to.... (Interruptions)

SHRI DIPANKAR MUKHERJEE: Let us discuss about the
realities. (Interruptions) Don't talk about subsidy and price-rise. This is the
issue which should be discussed. Please sort it out. (Interruptions)

THE DEPUTY CHAIRMAN: Order. (Interruptions)

DR. BIPLAB DASGUPTA: We are walking out in protest, Madam.
(Interruptions)

SHRI DIPANKAR MUKHERIEE: Yes. This is not the way. We are
walking out. (Interruptions)

IYFUTYL : 37TV, 31T S8V |

(At this stage, some hon. Members left the Chamber.)

You see, it will be much easier if you people... (Interruptions) Let
me handle it.

SHRI N. R. DASARI (Andhra Pradesh): Madam, I would like to
seek clarifications because... (Interruptions)...

THE DEPUTY CHAIRMAN: No, it is not a statement. It is a reply
on the Budget. There is no provision for clarifications on a Budget reply. If
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he had made a suo motu statement, I would have permitted you.
... (Interruptions)...

SHRIJ N. R. DASARI: No. Madam, you are not allowing me to seek
clarifications. (Interruptions)

SHRI K. K. BIRLA: Madam, I don't have... (Interruptions)
THE DEPUTY CHAIRMAN: No clarifications, please.

SHRI K K BIRLA: Madam, I don't have any clarifications to seek
from the hon. Finance Minister. I only wanted him to confirm what he has
said about the image of Indians going very high during the last few months.
Madam, from my organisation, there are at least 20 visits per year to foreign
countries and our experience has been, much to our pleasant surprise, that in
the last four or five months, the image of Indians has got very high. Now, it
is not only because of the IT industry, which, of course, is the main reason;
IT industry is important and as a result of that, people have found out that the
Indians are hardworking, they have ability and they have got honesty and
vision. That is why, Madam, the image has gone very high and as a result of
that, the image of the Indian collaborators, Indian partners, has also gone
very high. I would only like to confirm what Finance Minister has said.

THE DEPUTY CHAIRMAN: Mr. Finance Minister, Sir, if you
remember, I made a comment about three area. One is the North-East, the
second is Ladakh, Leh and Kargil, and the third is about Kashmir. These
three areas are infested with terrorism and other problems and they are far
away behind the mountains." Sometimes, we forget about them.

SHRJ YASHWANT SINHA: I am in remiss in not referring to it. I
should have, because you had also directed from the Chair and expressed
your concern about these farflung areas.

I would like to refer to paragraphs 58 and 59 of my Budget speech
where I have made a special mention of the North-East and what we have
proposed to do. We have also streamlined our procedure and that 10% of the
unspent balance, which is earmarked for the North-East, is something which
has been streamlined and that money is now available in the expenditure
Budget for the North-East. As far as Jammu and Kashmir is concerned, we
have gone out of our way to help Jammu and Kashmir, not
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only by way of security-related expenditure, but also, as .far as the Plan is
concerned, there has been an increase of 120% in the Plan outlay of Jammu &
Kashmir. There is a non-plan support also that we give to Jammu & Kashmir,
in order to be able to save the Plan size. So, we are aware of our
responsibilities in regard to the far-flung areas and the border areas. The
Prime Minister himself was in Shillong some two-three months ago. We had
a meeting there. All the senior Ministers were in Shillong, along with the
Prime Minister, and we had a discussion with the Chief Minister and the
Governor. As far as Assam is concerned, I personally went to Assam -
Guwabhati - and in consultation with the Governor and the Chief Minister, we
started a scheme of installation of one lakh shallow tubewells. The Governor
of Assam had come to call on me recently and told me that something like
70,000 tubewells have been dug in Assam during the last few months. So, a
lot of developmental activities are being unleashed in the North-East and in
Jammu and Kashmir. Madam, I would like to mention about Ladakh, in
particular, because last year, I was there personally. There is a power project
which can come up on the Indus River. My colleague, Shri P.R.
Kumaramangalam, is in consultation with the Government of Jammu and
Kashmir so that we can increase the supply of energy. I have already, as 1
said, extended the tax benefits to the North-East, including special software
zones and all that. So, 1 think it should be possible for the economies of these
areas also to take off.

THE DEPUTY CHAIRMAN : Specially, the IT industry is very
suitable for these areas because it has a cleaner atmosphere.

i} e TR : w1, SRl q <1 H3 Sff 1 g 2, e 79
19 ¥ 98 P a1 Pl & | AT AGH! & ITANT H A aTell agaii dl a=1
H <11 gfes gs & S Uil 94l 7 =T @b &I 8, 89 Y o &<h @l & | 5o
R I & I W 9 & | USRI AIthg ey I8f Higg & | 8Ll I
aft Y A1p W1 IeT RBT B | 3D <l W BT TG 1 AT B A o7 G497 Bl
Tt ft <= frarR forar w7 | vafy wrsew fAfrer 3 o 9 <1 & st
FALT B & folq &9 F81 HiS[g T | BTl S 9gd 9 s & e W 89
AT BT TOR ATl fHdT AT B | 39 3R ST6x 89 MTH HIH J TRBR Bl
&1 3B HRAT AR § |
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question is :
"that the Bill to give effect to the financial proposals of the Central
Government for the financial year, 2000-2001, as passed by Lok
Sabha, be taken into consideration."
The motion was adopted THE DEPUTY
CHAIRMAN: We shall now take up clause-by-clause
consideration of the Bill.
Clauses 2 to 122 were added to the Bill. The First Schedule, the
Second Schedule, the Third Schedule, the Fourth Schedule, the Fifth
Schedule and the Sixth Schedule were added to the Bill. Clause I, the
Enacting Formula and the Title were added to the Bill. SHRI
YASHWANT SINHA: Madam, I move: 'That the Bill be returned.’
The question was put and the motion was adopted.

MESSAGE FROM THE LOK SABHA
The Constitution (Eighty-Ninth Amendment) Bill, 2000

SECRETARY-GENERAL: Madam, I beg to report to the House the
following message received from the Lok Sabha, signed by the
Secretary-General of the Lok Sabha:-
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